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FER DATE ADDRESS FOR SERVICE EMAIL  

1 DELHI 5547/DELNP/2014  
03/09/2018 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  

110013 India 

email@anandandanand.com 

2 DELHI 217/DEL/2011  
03/09/2018 

00:00:00 

VIDISHA GARG ANAND & 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA 

email@anandandanand.com,email@ana

ndandanand.com 

3 DELHI 2760/DEL/2011  
03/09/2018 

00:00:00 

DR. INDRA DWIVEDY HEAD, 

IPM DIVISION, CSIR, NISCAIR 

BUILDING, 14 SATSANG 

VIHAR MARG, NEW DELHI - 

110067 

csirfer.ipu@niscair.res.in 

4 DELHI 3191/DEL/2013  
03/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

5 DELHI 8309/DELNP/2013  
03/09/2018 

00:00:00 

SUMITA KAPOOR ABU-

GHAZALEH INTELLECTUAL 

PROPERTY TMP AGENTS 

INDIA PVT. LTD. 3ND FLOOR, 

HL ARCADE, ABOVE AXIS 

BANK, PLOT NO. 14, SECTOR - 

V (MLU) DWARKA NEW 

DELHI  110075  

skapoor@agip.com,india@agip.com 

6 DELHI 3671/DEL/2013  
03/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

7 DELHI 201617040750  
03/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 

remfry-sagar@remfry.com,remfry-

sagar@remfry.com,remfry-

sagar@remfry.com,remfry-

sagar@remfry.com 

8 DELHI 10877/DELNP/2013  
03/09/2018 

00:00:00 

109 Sectore 44 Gurgaon National 

Capital Region Haryana 

ipo@knspartners.com,ipo@knspartners.c

om 

9 DELHI 9998/DELNP/2012  
03/09/2018 

00:00:00 

DR. VISHAL TRIPATHI INTLL 

ADVOCARE F-252 WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI-110062 INDIA 

hemant@inttladvocare.com,vishal@inttl

advocare.com 

10 DELHI 9531/DELNP/2013  
03/09/2018 

00:00:00 

MALATHI 

LAKSHMIKUMARAN 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

11 DELHI 5154/DELNP/2015  
03/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029,India 

IPRDEL@LAKSHMISRI.COM,IPRDE

L@LAKSHMISRI.COM 
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12 DELHI 976/DEL/2015  
03/09/2018 

00:00:00 

ANUJ NATH 257, BLOCK DW, 

NIRVANA, SECTOR-50, 

GURGAON-122002, 

HARYANA, INDIA.  

anujn_27@yahoo.com 

13 DELHI 6689/DELNP/2009  
03/09/2018 

00:00:00 

GROSER & GROSER PATENT 

AND TRADE MARK 

ATTORNEYS, D-1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

14 DELHI 6102/DELNP/2015  
03/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com 

15 DELHI 6412/DELNP/2012  
03/09/2018 

00:00:00 

ALSTOM INDIA LIMITED 

IHDP Building Plot No. 7, Sector 

127 Noida 201 301 Uttarpradesh, 

India 

ajay.panwar@power.alstom.com,bpo.ma

il@ge.com 

16 DELHI 6257/DELNP/2011  
03/09/2018 

00:00:00 

ASHNTOSH MISHRA P.K 

JAIN/MR. ASHUTOSH MISHRA 

K-4, SOUTH EXTENSION II 

NEW DELHI-110049 

ipr@archerangel.com,ipr@archerangel.c

om 

17 DELHI 246/DELNP/2015  
04/09/2018 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  

110013 India 

archana@anandandanand.com,email@a

nandandanand.com 

18 DELHI 1385/DEL/2014  
04/09/2018 

00:00:00 

GROSER & GROSER, Patent and 

Trade Mark Attorneys, of D - 1/5 

DLF Qutab Enclave, Phase I, 

Gurgaon, INDIA. Telephone No. 

0124 - 4660500 Fax No. 0124  

4222364 and 4222365 Mobile No. 

9811282273 E-mail. 

kevin@groserandgroser.com 

kevin@groserandgroser.com,debasish.ip

o@nic.in 

19 DELHI 2352/DELNP/2013  
04/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

20 DELHI 3208/DELNP/2012  
04/09/2018 

00:00:00 

SHARDUL AMARCHAND 

MANGALDAS & CO. 

ADVOCATES & SOLICITORS 

AMARCHAND TOWERS 216 

OKHLA INDUSTRIAL ESTATE 

PHASE III, NEW DELHI-110020 

dev.robinson@amsshardul.com 

21 DELHI 5301/DELNP/2014  
04/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave, New Delhi-110029 India 

IPRDEL@LAKSHMISRI.COM 

22 DELHI 2114/DELNP/2013  
04/09/2018 

00:00:00 

109 Sectore 44 Gurgaon National 

Capital Region Haryana 
ipo@knspartners.com 

23 DELHI 8190/DELNP/2010  
04/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT AND 

TRADE MARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048 

 

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 
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24 DELHI 4499/DELNP/2012  
04/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

25 DELHI 3540/DELNP/2012  
04/09/2018 

00:00:00 

VIDISHA GARG ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA  

anandandanand@vsnl.com 

26 DELHI 2974/DELNP/2012  
04/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

27 DELHI 512/DEL/2011  
04/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

28 DELHI 3033/DELNP/2011  
04/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

29 DELHI 9198/DELNP/2012  
04/09/2018 

00:00:00 

LEX ORBIS 709/710, Tolstoy 

House 15-17, Tolstoy Marg New 

Delhi  110 001 India 

mail@lexorbis.com 

30 DELHI 3349/DELNP/2014  
04/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

31 DELHI 9217/DELNP/2013  
04/09/2018 

00:00:00 

OBHAN & ASSOCIATES 501/7 

LANE W-21A WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI 110 062 INDIA  

email@obhans.com 

32 DELHI 1794/DELNP/2012  
04/09/2018 

00:00:00 

ANKUSH MEHTA MEHTA & 

MEHTA ASSOCIATES MEHTA 

HOUSE B-474, SUSHANT LOK-

1 SECTOR 27, GURGAON-

122002, NCR, INDIA  

mehta@mehtaip.com,mehtaandmehtaass

ociates@gmail.com 

33 DELHI 7130/DELNP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNNING 

2B,GURGAON 

FLOOR,SOLITAIRE PLAZA 

MG ROAD,GURGAON-122002 

patent@depanning.com 

34 DELHI 11058/DELNP/2014  
04/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 

 

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

35 DELHI 2320/DEL/2010  
04/09/2018 

00:00:00 

SOMA RANI MISHRA L.S.DAVAR 

& CO., PATENT AND 

TRADEMARKS ATTORNEY, 5/1, 

(FIRST FLOOR), KALKAJI 

EXTENSION NEW DELHI-110 019 

lsdavar@ndf.vsnl.net.in 

36 DELHI 8578/DELNP/2013  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 
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37 DELHI 9042/DELNP/2011  
04/09/2018 

00:00:00 

DEEPA K. TIKU GLOBAL 

INSTITUTE OF 

INTELLECTUAL PROPERTY 

PVT. LTD. (GIIP), 254, 3RD 

FLOOR, OKHLA INDUSTRIAL 

AREA, PHASE III, NEW DELHI- 

110 020, INDIA 

deepa@giipinfo.com,business@coreipse

rvices.com 

38 DELHI 8463/DELNP/2011  
04/09/2018 

00:00:00 

VIDISHA GARG ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA  

anandandanand@vsnl.com 

39 DELHI 201617030909  
04/09/2018 

00:00:00 

anovIP 45/1 Floor 3 Corner 

Market Malviya Nagar New Delhi 

110017 INDIA 

info@anovip.com 

40 DELHI 3674/DEL/2013  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003 National 

Capital Region, India 

ipo@knspartners.com,gurgaon@knspart

ners.com 

41 DELHI 3123/DELNP/2011  
04/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

42 DELHI 201617028822  
04/09/2018 

00:00:00 
E 556 GREATER KAILASH II sna@sna-ip.com,docket.sna@gmail.com 

43 DELHI 4008/DELNP/2011  
04/09/2018 

00:00:00 

IPR INTERNATIONAL 

SERVICES BLOCK NO. 8, 

BUILDING NO. 2, RAJINDER 

NAGAR NEW DELHI-110060, 

INDIA  

ipris@vsnl.net 

44 DELHI 1106/DEL/2011  
04/09/2018 

00:00:00 

ZEUSIP ADVOCATES C-4, 

JANGPURA EXTENSION NEW 

DELHI  110 014  

info@zeusip.com 

45 DELHI 3184/DELNP/2011  
04/09/2018 

00:00:00 

MALATHI 

LAKSHMIKUMARAN 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

46 DELHI 3301/DELNP/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

47 DELHI 9203/DELNP/2012  
04/09/2018 

00:00:00 

INTELLEXIP ADVOCATES DDA 

SFS FLAT NO. 59, SECTOR-4, 

POCKET-1, DWARKA, NEW 

DELHI-110078, INDIA. 

mail@intellexip.com,debasish.ipo@nic.in 

48 DELHI 5727/DELNP/2015  
04/09/2018 

00:00:00 

Remfry House, Millenium Plaza, 

Sec 27, Gurgaon,122002,India 
remfry-sagar@remfry.com 

49 DELHI 2928/DEL/2010  
04/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com,iprdel@lakshmis

ri.com 



The Patent Office Journal No. 37/2018 Dated 14/09/2018                                    35286 

 

 

 

50 DELHI 1535/DEL/2013  
04/09/2018 

00:00:00 

MUNIYAPPAN D-183, IIND 

FLOOR, PEERAGARHI, NEW 

DELHI - 110087 

delhi-patent@nic.in 

51 DELHI 3409/DELNP/2015  
04/09/2018 

00:00:00 

501/7 Lane W 21A , Western 

Avenue , Sainik Farms, New 

DElhi 110062,India 

email@obhans.com 

52 DELHI 9599/DELNP/2012  
04/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK ATTORNEYS, 

OF D - 1/5 DLF QUTAB ENCLAVE, 

PHASE I, GURGAON, INDIA.  

kevin@groserandgroser.com 

53 DELHI 183/DEL/2014  
04/09/2018 

00:00:00 

DR. INDRA DWIVEDY 

SPS(CONTROLLING 

OFFICER), IPU, CSIR, NISCAIR 

BUILDING, 14, SATSANG 

VIHAR MARG, NEW DELHI-

110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@nisc

air.res.in 

54 DELHI 5942/DELNP/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

55 DELHI 201614002602  
04/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

56 DELHI 10510/DELNP/2012  
04/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA 

iprdel@lakshmisri.com,debasish.ipo@ni

c.in 

57 DELHI 962/DEL/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA  

remfry-sagar@remfry.com 

58 DELHI 2267/DELNP/2013  
04/09/2018 

00:00:00 

NEETI WILSON ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 

59 DELHI 1661/DEL/2012  
04/09/2018 

00:00:00 

R.S. SHARMA AMITY 

UNIVERSITY  UTTAR 

PRADESH SECTOR 125, 

NOIDA  201303, INDIA  

registrar@amity.edu 

60 DELHI 2346/DELNP/2012  
04/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 

61 DELHI 1662/DELNP/2011  
04/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001 

mail@lexorbis.com,manisha@lexorbis.c

om 

62 DELHI 1227/DEL/2014  
04/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 
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63 DELHI 2293/DELNP/2011  
04/09/2018 

00:00:00 

KAN AND KRISHME, 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS, 

KNK House, B-483, Meera Bagh, 

Paschim Vihar, New Delhi-

110063, India 

knk@kankrishme.com 

64 DELHI 7994/DELNP/2011  
04/09/2018 

00:00:00 

RAJANI JAISWAL LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

65 DELHI 8900/DELNP/2014  
04/09/2018 

00:00:00 

LAKSHMI K UMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave, New Delhi-110029 India 

IPRDEL@LAKSHMISRI.COM 

66 DELHI 201617002529  
04/09/2018 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  

110013 India 

email@anandandanand.com 

67 DELHI 2343/DELNP/2011  
04/09/2018 

00:00:00 

S. JAYARAM, LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

68 DELHI 11024/DELNP/2012  
04/09/2018 

00:00:00 

Mirandah Asia (India) Level 5, 

Caddie Commercial Tower, 

Hospitality District, Aerocity, IGI 

Airport, New Delhi - 110037, 

India 

india@mirandah.co.in,manisha@lexorbi

s.com,mail@lexorbis.com 

69 DELHI 4022/DEL/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

70 DELHI 8192/DELNP/2013  
04/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

71 DELHI 8766/DELNP/2012  
04/09/2018 

00:00:00 

DR. VISHAL TRIPATHI INTTL 

ADVOCARE F-252 WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI-100 062 INDIA  

hemant@inttladvocare.com,vishal@inttl

advocare.com 

72 DELHI 619/DEL/2014  
04/09/2018 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

anandandanand@vsnl.com, 

email@anandandanand.com, 

archana@anandandanand.com 

email@anandandanand.com 

73 DELHI 11120/DELNP/2013  
04/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 
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74 DELHI 5086/DELNP/2015  
04/09/2018 

00:00:00 

D 1/5 DLF Qutab Enclave, Phase 

I, Gurgaon,India 
kevin@groserandgroser.com 

75 DELHI 571/DEL/2010  
05/09/2018 

00:00:00 

DR. (MRS)INDRA DWIVEDY 

HEAD, IPM DIVISION, CSIR, 

NISCAIR BUILDING, 14 

SATSANG VIHAR MARG NEW 

DELHI-110067, INDIA.  

csirfer.ipu@niscair.res.in,ipmd@vsnl.net

,ipmd@vsnl.net 

76 DELHI 10046/DELNP/2014  
05/09/2018 

00:00:00 

Anand and Anand Advocates B -

41 Nizamuddin East New Delhi  

110013 ,India 

email@anandandanand.com 

77 DELHI 65/DEL/2008  
05/09/2018 

00:00:00 

K & S Partners, Intellectual 

Property Attorneys 84-C, C-6 

Lane,(Of Central Avenue) Sainik 

Farms, New Delhi  110 062, India. 

ipo@knspartners.com 

78 DELHI  806/DELNP/2013  
05/09/2018 

00:00:00 

L.S. DAVAR & CO. 32, RADHA 

MADHAV DUTTA GARDEN 

LANE KOLKATA -700010 

lsdavar@ndf.vsnl.net.in 

79 DELHI 6143/DELNP/2012  
05/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

80 DELHI 6012/DELNP/2012  
05/09/2018 

00:00:00 

INTTL ADVOCARE F-252 

WESTERN AVENUE SAINIK 

FARMS NEW DELHI-100 062 

INDIA  

hemant@inttladvocare.com,vishal@inttl

advocare.com 

81 DELHI 9100/DELNP/2012  
05/09/2018 

00:00:00 

GLOBAL IPR LAW 

CONSULTANTS (INDIA) 6457, 

SECTOR C 6 & 7, VASANT 

KUNJ, NEW DELHI-110070, 

INDIA  

sparora6457@hotmail.com 

82 DELHI 1891/DEL/2011  
05/09/2018 

00:00:00 

S.P. ARORA GLOBAL IPR LAW 

CONSULTANTS (INDIA) 6457, 

SECTOR C 6 & 7, VASANT 

KUNJ, NEW DELHI-110070, 

INDIA  

sparora6457@hotmail.com,ashish.iprind

ia@hotmail.com 

83 DELHI 9958/DELNP/2011  
05/09/2018 

00:00:00 

PRABHAKAR MANI PRATAP 

VUTTS & ASSOCIATES LLP, 

ADVOCATES, NO. 704, THE 

CASTLE, PLOT 36-A, SECTOR 

56, GURGAON - 122009, 

HARYANA, INDIA  

email@vutts.com,prabhakar@vutts.com 

84 DELHI 8851/DELNP/2011  
05/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

85 DELHI 24/DELNP/2013  
05/09/2018 

00:00:00 

GE India Industrial Private 

Limited John F. Welch 

Technology Center, 122, EPIP 

Phase 2, Hoodi Village, 

Whitefield Road, Bangalore 

560066, INDIA 

 

 

bpo.mail@ge.com,debasish.ipo@nic.in 
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86 DELHI 2028/DEL/2010  
05/09/2018 

00:00:00 

SUJIT THAKUR ZEUSIP 

ADVOCATES C-4, JANGPURA 

EXTENSION NEW DELHI  110 

014 

info@zeusip.com 

87 DELHI 251/DELNP/2010  
05/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110001, INDIA.  

mail@lexorbis.com,manisha@lexorbis.c

om 

88 DELHI 1341/DEL/2014  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44 

Gurgaon 122003, National Capital 

Region, India 

ipo@knspartners.com 

89 DELHI 1182/DEL/2011  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon 122003, National Capital 

Region, India 

ipo@knspartners.com 

90 DELHI 201617000640  
05/09/2018 

00:00:00 

ZeusIP Advocates C 4 Jangpura 

Extension New Delhi 
info@zeusip.com 

91 DELHI 6146/DELNP/2012  
05/09/2018 

00:00:00 

INFINI JURIDIQUE 604, 

NILGIRI APARTMENTS 

9BARAKHAMBA ROAD, NEW 

DELHI-110001 

del@infinijuridique.com 

92 DELHI 201617001846  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com,ipo@knspartners.c

om 

93 DELHI 1416/DELNP/2013  
05/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com,debasish.ipo@nic

.in 

94 DELHI 9585/DELNP/2012  
05/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law Remfry House Millennium 

Plaza Sector 27  Gurgaon 122009 

remfry-sagar@remfry.com 

95 DELHI 6531/DELNP/2010  
05/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES, ATTORNEYS-

AT-LAW, PATENT AND 

TRADE MARK ATTORNEYS E-

556, GREATER KAILASHII, 

NEW DELHI 110 048. 

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 

96 DELHI 1671/DEL/2011  
05/09/2018 

00:00:00 

ANAND & ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA  

anandandanand@vsnl.com 

97 DELHI 1231/DEL/2012  
05/09/2018 

00:00:00 

SANDEEP RAO [IN/PA -2098] / 

CHAITANYA WINGKAR 

[IN/PA -1532]/ AZURRA [IN/PA 
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ELECTRIC INDIA 

TECHNOLOGY CENTRE PVT 

LTD. JOHN F. WELCH 

TECHNOLOGY CENTER, 122, 

EPIP PHASE 2, HOODI 

VILLAGE, WHITEFIELD 

ROAD, BANGALORE 560066, 
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delhi-patent@nic.in,delhi-patent@nic.in 



The Patent Office Journal No. 37/2018 Dated 14/09/2018                                    35290 

 

 

 

98 DELHI 4754/DELNP/2010  
05/09/2018 
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REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 002, INDIA  

remfry-sagar@remfry.com 

99 DELHI 9948/DELNP/2012  
05/09/2018 

00:00:00 

MALATHI LAKSHMIKUMARAN 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com,debasish.ipo@nic.in 

100 DELHI 3337/DEL/2013  
05/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

101 DELHI 1194/DELNP/2012  
05/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

102 DELHI 3694/DELNP/2014  
05/09/2018 

00:00:00 

ZeusIP Advocates C 4 Jangpura 

Extension New Delhi 
info@zeusip.com 

103 DELHI 2254/DEL/2013  
05/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com,email@anan

dandanand.com,archana@anandandanan

d.com 

104 DELHI 388/DELNP/2015  
05/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave, New Delhi-110029 India 

IPRDEL@LAKSHMISRI.COM 

105 DELHI 990/DEL/2012  
05/09/2018 

00:00:00 

L.S. DAVAR & CO., PATENT 

AND TRADEMARKS 

ATTORNEY, 5/1, (FIRST 

FLOOR), KALKAJI 

EXTENSION NEW DELHI-110 

019  

lsdavar@ndf.vsnl.net.in 

106 DELHI 8020/DELNP/2011  
05/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122009 INDIA 

remfry-sagar@remfry.com 

107 DELHI 3714/DEL/2012  
05/09/2018 

00:00:00 

S.K. BANSAL M/S UNITED 

OVERSEAS PATENT FIRM 52, 

SUKHDEV VIHAR MATHURA 

ROAD NEW DELHI-110025  

unitdpatent_ipr@sify.com,unitdpatent@

unitedipr.com 

108 DELHI 6271/DELNP/2015  
05/09/2018 

00:00:00 

F 252 Lane W/5 Western Avenue 

Sainik Farms 
vishal@inttladvocare.com 

109 DELHI 3203/DELNP/2010  
05/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com 

110 DELHI 8730/DELNP/2011  
05/09/2018 

00:00:00 

NEETI ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA 

anandandanand@vsnl.com,email@anan

dandanand.com 
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111 DELHI 1839/DELNP/2011  
05/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS 

KNK HOUSE, B-483, MEERA 

BAGH, PASCHIM VIHAR, NEW 

DELHI-110063, INDIA. 

knk@kankrishme.com 

112 DELHI 803/DELNP/2013  
05/09/2018 

00:00:00 

L.S. DAVAR & CO. 32, RADHA 

MADHAV DUTTA GARDEN 

LANE KOLKATA -700010 

patent@depenning.com 

113 DELHI 6150/DELNP/2012  
05/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 

114 DELHI 9493/DELNP/2011  
05/09/2018 

00:00:00 

KONPAL RAE LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

115 DELHI 2123/DEL/2013  
05/09/2018 

00:00:00 

ALSTOM INDIA LIMITED 4TH 

FLOOR, IHDP BUILDING, 

PLOT NO. 7 SECTOR 127, 

NOIDA 201 301, 

UTTARPRADESH, INDIA 

ajay.panwar@power.alstom.com 

116 DELHI 6115/DELNP/2011  
05/09/2018 

00:00:00 

SUDHIR KUMAR, ASWAL 

ASSOCIATES ATTORNEYS AT 

LAW & INTELLECTUAL 

PROPERTY 59, HARMONY 

APARTMENTS, POCKET-I, 

SECTOR-4, DWARKA, NEW 

DELHI-110078, INDIA  

info@aswal.com,info@aswal.com 

117 DELHI 1980/DELNP/2014  
05/09/2018 

00:00:00 

REMFRY & SAGAR REMFRY 

HOUSE 8TH FLOOR TOWER A 

MILLENIUM PLAZA SEC 27 

remfry-sagar@remfry.com,remfry-

sagar@remfry.com,remfry-

sagar@remfry.com 

118 DELHI 8764/DELNP/2012  
05/09/2018 

00:00:00 

ASHISH K. SHARMA 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-ip.com,docket.sna@gmail.com 

119 DELHI 1372/DEL/2011  
05/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009 INDIA.  

remfry-sagar@remfry.com 

120 DELHI 7761/DELNP/2013  
05/09/2018 

00:00:00 

ALSTOM INDIA LIMITED 4TH 

FLOOR, IHDP BUILDING, 

PLOT NO. 7 SECTOR 127, 

NOIDA 201 301, 

UTTARPRADESH, INDIA  

ajay.panwar@power.alstom.com,bpo.ma

il@ge.com 

121 DELHI 9888/DELNP/2013  
05/09/2018 

00:00:00 

LEXORBIS 709/710, Tolstoy 

House 15-17, Tolstoy Marg New 

Delhi  110 001 India 

amit@sharips.com,manisha@lexorbis.co

m,amit@sharips.com,manisha@lexorbis.

com 
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122 DELHI 1099/DELNP/2014  
05/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

123 DELHI 6185/DELNP/2008  
05/09/2018 

00:00:00 

GROSER AND GROSER, 

PATENT AND TRADE MARK 

ATTORNEYS, D - 1/5, DLF 

QUTAB ENCLAVE, PHASE - I, 

GURGAON, INDIA.  

groser@vsnl.com 

124 DELHI 3007/DELNP/2011  
05/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001 

mail@lexorbis.com,manisha@lexorbis.c

om 

125 DELHI 8378/DELNP/2010  
05/09/2018 

00:00:00 

K &amp; S PARTNERS 

Intellectual Property Attorneys 

109, Sector 44, Gurgaon 122 003, 

National Capital Region, India 

ipo@knspartners.com 

126 DELHI 201611022954  
05/09/2018 

00:00:00 

Kalyan Jhabakh, Surana & Surana 

International Attorneys 

International Law Center No. 61-

63, Dr. Radhakrishnan Salai, 

Mylapore, Chennai  600 004, 

Tamil Nadu, India 

iplaw@lawindia.com,intellect@lawindia

.com 

127 DELHI 7555/DELNP/2014  
05/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

128 DELHI 6028/DELNP/2014  
05/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com,knk@kankrishme

.com 

129 DELHI 5665/DELNP/2012  
05/09/2018 

00:00:00 

KAN AND KRISHME  

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS  

KNK HOUSE  B-483  MEERA 

BAGH  PASCHIM VIHAR  NEW 

DELHI-110063  INDIA.  

knk@kankrishme.com,knk@kankrishme

.com 

130 DELHI 7580/DELNP/2013  
06/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-

sagar@remfry.com,patents@remfry.com 

131 DELHI 888/DEL/2011  
06/09/2018 

00:00:00 

DR. GOUTAM GHOSH 

PANACEA BIOTEC LTD., B-1, 

EXTN./A-27, MOHAN 

CO.OPERATIVE, INDUSTRIAL 

ESTATE, MATHURA ROAD, 

NEW DELHI-110044 

ipr@panaceabiotec.com 

132 DELHI 5106/DELNP/2012  
06/09/2018 

00:00:00 

AMARCHAND & 

MANGALDAS & SURESH A. 

SHROFF & CO. AMARCHAND 

TOWERS 216, OKHLA 

INDUSTRIAL ESTATE, PHASE 

III NEW DELHI -110 020  

 

dev.robinson@amarchand.com 
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Property Attorneys BK House, 
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ipo@knspartners.com,ipo@knspartners.c

om 

134 DELHI 1600/DEL/2011  
06/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

135 DELHI 9248/DELNP/2013  
06/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

136 DELHI 7049/DELNP/2014  
06/09/2018 

00:00:00 

Anand And Anand B 41 

NIZAM UDDIN EAST 
email@anandandanand.com 

137 DELHI 10875/DELNP/2014  
06/09/2018 

00:00:00 

LEX ORBIS CONSULTING 

PVT. LTD. 709/710 Tolstoy 

House 15 17 Tolstoy Marg New 

Delhi 110001 

mail@lexorbis.com 

138 DELHI 3761/DELNP/2013  
06/09/2018 

00:00:00 

Mirandah Asia (India) Level 5, 

Caddie Commercial Tower, 

Hospitality District, Aerocity, IGI 

Airport, New Delhi  110 037, 

India 

india@mirandah.co.in,manisha@lexorbi

s.com,mail@lexorbis.com 

139 DELHI 3517/DELNP/2014  
06/09/2018 

00:00:00 

Remfry & Sagar Attorneys-at-

Law, Remfry House, Millenium 

Plaza Sec 27, Gurgaon-122009 

remfry-sagar@remfry.com 

140 DELHI 1533/DEL/2012  
06/09/2018 

00:00:00 

KAN AND KRISHME  

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS  

KNK House  B-483  Meera Bagh  

Paschim Vihar  New Delhi-

110063  India. 

knk@kankrishme.com 

141 DELHI 395/DELNP/2015  
06/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27, Gurgaon-122009 India 
remfry-sagar@remfry.com 

142 DELHI 5670/DELNP/2015  
06/09/2018 

00:00:00 

Remfry House , Millenium Plaza , 

Sec 27, Gurgaon,122009,India 
remfry-sagar@remfry.com 

143 DELHI 8786/DELNP/2010  
06/09/2018 

00:00:00 

TARUN KHURANA KHURANA 

& KHURANA, ADVOCATES 

AND IP ATTORNEYS IFAIA 

CENTER, S/20-22, GREATER 

NOIDA SHOPPING PLAZA, 

UPSIDC-IV, PLOT NO. 7/2 

KASNA ROAD, GREATER 

NOIDA 201308. 

info@khuranaandkhurana.com,docket@

khuranaandkhurana.com 

144 DELHI 10165/DELNP/2014  
06/09/2018 

00:00:00 

Anand and Anand Advocates B- 

41 Nizamuddin East New Delhi  

110013, India 

email@anandandanand.com 

145 DELHI 3507/DELNP/2014  
06/09/2018 

00:00:00 

Anand And Anand B-41, 

NIZAMUDDIN EAST, NEW 

DELHI-110013 (INDIA) 

delhi-patent@nic.in 

146 DELHI 10798/DELNP/2015  
06/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 
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147 DELHI 8428/DELNP/2012  
06/09/2018 

00:00:00 

F-252 WESTERN AVENUE 

SAINIK FARMS NEW DELHI 

110062 

hemant@inttladvocare.com,vishal@inttl

advocare.com 

148 DELHI 2596/DEL/2010  
06/09/2018 

00:00:00 

MR. VIJAY 

SHARATCHANDRA TASE C/O 

PATENT CELL LOHIA CORP 

LIMITED, D-3/A, PANKI 

INDUSTRIAL ESTATE, 

KANPUR-208022 

vijayt@peertechnical.net,vstase1960@g

mail.com,debasish.ipo@nic.in 

149 DELHI 201617018519  
06/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

150 DELHI 4687/DELNP/2013  
06/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com,email@anan

dandanand.com 

151 DELHI 6498/DELNP/2012  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

152 DELHI 2307/DELNP/2013  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

153 DELHI 8942/DELNP/2014  
06/09/2018 

00:00:00 

LEX ORBIS CONSULTING 

PVT. LTD. 709/710 Tolstoy 

House 15 17 Tolstoy Marg New 

Delhi 110001 

mail@lexorbis.com 

154 DELHI 9053/DELNP/2012  
06/09/2018 

00:00:00 

VUTTS & ASSOCIATES LLP, 

ADVOCATES, NO. 704, THE 

CASTLE, PLOT 36-A, SECTOR 

56, GURGAON - 122009, 

HARYANA, INDIA  

email@vutts.com,prabhakar@vutts.com,

email@vutts.com,prabhakar@vutts.com 

155 DELHI 4546/DELNP/2015  
06/09/2018 

00:00:00 

LEX ORBIS CONSULTING 

PVT. LTD. 709/710 Tolstoy 

House 15 17 Tolstoy Marg New 

Delhi 110001 

manisha@lexorbis.com,mail@lexorbis.c

om,manisha@lexorbis.com,mail@lexorb

is.com 

156 DELHI 10059/DELNP/2013  
06/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

157 DELHI 434/DELNP/2014  
06/09/2018 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 27, 

GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

158 DELHI 4026/DELNP/2012  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

159 DELHI 1032/DELNP/2014  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com,kevin@gro

serandgroser.com 
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160 DELHI 3963/DELNP/2012  
06/09/2018 

00:00:00 

LALL LAHIRI & SALHOTRA 

PLOT NO. B-28, SECTOR32, 

INSTITUTIONAL AREA, 

GURGAON-122 001 

(HARYANA) INDIA  

gpo@lls.in 

161 DELHI 10417/DELNP/2013  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

162 DELHI 2802/DEL/2010  
06/09/2018 

00:00:00 

BHATNAGAR & ASSOCIATES, 

161, VIGYAN VIHAR, 110092 

DELHI 

bhatnagarmp@yahoo.com,bhatnagar_ass

ociates@yahoo.com 

163 DELHI 4662/DELNP/2012  
06/09/2018 

00:00:00 

LALL LAHIRI & SALHOTRA PLOT 

NO. B-28, SECTOR32, 

INSTITUTIONAL AREA, 

GURGAON-122 001 (HARYANA) 

INDIA  

gpo@lls.in 

164 DELHI 7655/DELNP/2012  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-110 

001  

mail@lexorbis.com,manisha@lexorbis.com 

165 DELHI 5255/DELNP/2015  
06/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law Remfry House at 

Millennium Plaza, Sector 27 

Gurgaon 122 009, India 

remfry-sagar@remfry.com 

166 DELHI 1123/DEL/2011  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon 122003, National Capital 

Region, India 

ipo@knspartners.com 

167 DELHI 5784/DELNP/2012  
06/09/2018 

00:00:00 

LALL LAHIRI & SALHOTRA 

PLOT NO. B-28, SECTOR32, 

INSTITUTIONAL AREA, 

GURGAON-122 001 

(HARYANA) INDIA  

gpo@lls.in 

168 DELHI 1746/DEL/2009  
06/09/2018 

00:00:00 

BHATNAGAR & ASSOCIATES 

161, VIGYAN VIHAR, NEW 

DELHI-110 092, INDIA.  

bhatnagarmp@yahoo.com,bhatnagar_ass

ociates@yahoo.com 

169 DELHI 6226/DELNP/2010  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-110 

001 

mail@lexorbis.com,manisha@lexorbis.com 

170 DELHI 1541/DEL/2010  
06/09/2018 

00:00:00 

S.JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029 INDIA  

iprdel@lakshmisri.com 

171 DELHI 11056/DELNP/2012  
06/09/2018 

00:00:00 

Anand & Anand Advocates B-41  

Nizamuddin East New Delhi - 

110013  India Phone No: 0091-11-

24355076  24358078  91-120-

4059300 Fax No: 0091-11-

24354243  91-120-4243056 -058 

E-mail: 

anandandanand@vsnl.com  

email@anandandanand.com  

archana@anandandanand.com 

email@anandandanand.com 
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172 DELHI 2235/DELNP/2014  
06/09/2018 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710 Tolstoy House 

15  17 Tolstoy Marg 

mail@lexorbis.com,manisha@lexorbis.c

om 

173 DELHI 2558/DELNP/2012  
06/09/2018 

00:00:00 

MIRANDAH ASIA (INDIA) 

LEVEL 5, CADDIE 

COMMERCIAL TOWER, 

HOSPITALITY DISTRICT, 

AEROCITY, IGI AIRPORT, 

NEW DELHI  110 037, INDIA 

india@mirndah.co.in 

174 DELHI 4021/DELNP/2013  
06/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 

175 DELHI 9024/DELNP/2012  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

176 DELHI 8226/DELNP/2012  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

177 DELHI 9700/DELNP/2012  
06/09/2018 

00:00:00 

NEETI WILSON ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com,email@anan

dandanand.com 

178 DELHI 7064/DELNP/2012  
06/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com,sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 

179 DELHI 4058/DELNP/2015  
06/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

180 DELHI 7815/DELNP/2012  
06/09/2018 

00:00:00 

SHIKHA MITTAL IOTA IP 

PARTNERS, 90/16 B, 

MALVIYA NAGAR, NEW 

DELHI-110017, INDIA  

info@iotaip.com,info@iotaip.com,info

@iotaip.com 

181 DELHI 3758/DELNP/2012  
06/09/2018 

00:00:00 

NEHA SRIVASTAVA REMFRY 

& SAGAR ATTORNEYS-AT-

LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

182 DELHI 10346/DELNP/2011  
06/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sns@vsnl

.com,sna@sna-

ip.com,docket.sna@gmail.com 

183 DELHI 4514/DELNP/2012  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com 
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184 DELHI 2728/DEL/2009  
06/09/2018 

00:00:00 

JAGDISH KUMAR CHAWLA, 

House No. 53-B/1, Gali No. 8, 

Jawahar Nagar, Hisar. 

delhi-patent@nic.in 

185 DELHI 1160/DEL/2014  
06/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

186 DELHI 7784/DELNP/2013  
06/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 

187 DELHI 4832/DELNP/2011  
06/09/2018 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 27, 

GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

188 DELHI 7839/DELNP/2012  
06/09/2018 

00:00:00 

PARKER & PARKER CO. LLP 

ATTORNEY AT LAW PATENT & 

TRADEMARK ATTORNEY A-3, 

TRADE CENTER, NR. STADIUM 

CIRCLE, C. G. ROAD, 

AHMEDABAD -380009 INDIA 

info@parkerip.com,india@mirandah.co.in,m

anisha@lexorbis.com,mail@lexorbis.com 

189 DELHI 346/DEL/2013  
06/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

190 DELHI 10412/DELNP/2014  
06/09/2018 

00:00:00 

LEX ORBIS CONSULTING 

PVT. LTD. 709/710 Tolstoy 

House 15 17 Tolstoy Marg New 

Delhi 110001 

manisha@lexorbis.com,manisha@lexorb

is.com 

191 DELHI 3170/DEL/2011  
06/09/2018 

00:00:00 

Anand and Anand Advocates B-

41&nbsp; Nizamuddin East New 

Delhi - 110013&nbsp; India Phone 

No: 0091-11-24355076&nbsp; 

24358078&nbsp; 91-120-4059300 

Fax No: 0091-11-24354243&nbsp; 

91-120-4243056&nbsp;-058 E-mail: 

anandandanand@vsnl.com 

&amp;lt;mailto:anandandanand@vsnl.

com&amp;gt;&nbsp; 

email@anandandanand.com 

&amp;lt;mailto:email@anandandanan

d.com&amp;gt;&nbsp; 

archana@anandandanand.com 

archana@anandandanand.com 

192 DELHI 4796/DELNP/2015  
06/09/2018 

00:00:00 

Central Square, Suite-328,Plaza 

III, 20 Manoharlal Khurana Marg, 

Bara Hindu Rao ( Off Rani Jhansi 

Road) Delhi 110006,India 

sna@sna-ip.com,docket.sna@gmail.com 

193 DELHI 3862/DEL/2015  
06/09/2018 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

anandandanand@vsnl.com, 

email@anandandanand.com, 

archana@anandandanand.com 

archana@anandandanand.com 
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194 DELHI 2011/DEL/2011  
06/09/2018 

00:00:00 

OBHAN & ASSOCIATES 501/7, 

LANE W-21 A, WESTERN 

AVENUE, SAINIK FARMS, 

NEW DELHI 110062 

email@obhans.com 

195 DELHI 645/DEL/2010  
06/09/2018 

00:00:00 

MR.RAJENDER KUMAR 

NANGIA, C-43, JUNGPURA B, 

NEW DELHI-110014, NEAR 

RAJDOOT HOTEL. 

rknangia@yahoo.com,gipindia.ipr@gma

il.com 

196 DELHI 508/DEL/2010  
06/09/2018 

00:00:00 

RITU GANDHI SUBRAMANIAM, 

NATARAJ & ASSOCIATES 

ATTORNEYS-AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-556, 

GREATER KAILASH II NEW 

DELHI-110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sna@sna-

ip.com,docket.sna@gmail.com 

197 DELHI 4025/DELNP/2012  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com,iprdel@lakshmis

ri.com 

198 DELHI 4279/DELNP/2015  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

IPRDEL@LAKSHMISRI.COM 

199 DELHI 4841/DELNP/2015  
06/09/2018 

00:00:00 

Anand and Anand Advocates B- 

41 Nizamuddin East New Delhi  

110013, India 

email@anandandanand.com,email@ana

ndandanand.com 

200 DELHI 7335/DELNP/2007  
06/09/2018 

00:00:00 

Remfry & Sagar, Attorneys-at-

Law, Remfry House Millennium, 

Plaza, Sector 27, Gurgaon, 122 

002,India. 

remfry-sagar@remfry.com 

201 DELHI 7895/DELNP/2010  
06/09/2018 

00:00:00 

ANAND & ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA 

email@anandandanand.com 

202 DELHI 10376/DELNP/2013  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com,kevin@gro

serandgroser.com 

203 DELHI 9116/DELNP/2011  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

204 DELHI 2125/DEL/2010  
06/09/2018 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, 

Noida-201301, NCR, India 

patent@saikrishnaassociates.com,info@

saikrishnaassociates.com 

205 DELHI 3820/DELNP/2010  
06/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

206 DELHI 5511/DELNP/2012  
06/09/2018 

00:00:00 

PRASHANT PHILLIPS 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com,iprdel@lakshmis

ri.com 
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207 DELHI 10410/DELNP/2013  
06/09/2018 

00:00:00 

SHARDUL AMARCHAND 

MANGALDAS & CO. 

ADVOCATES & SOLICITORS 

AMARCHAND TOWERS 216, 

OKHLA INDUSTRIAL ESTATE 

PHASE-III NEW DELHI -110020, 

INDIA  

dev.robinson@amsshardul.com 

208 DELHI 655/DELNP/2013  
06/09/2018 

00:00:00 

K & S partners 109 Sectore 44 

Gurgaon National Capital Region 

Haryana 

ipo@knspartners.com 

209 DELHI 7930/DELNP/2012  
06/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 002, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

210 DELHI 8526/DELNP/2012  
06/09/2018 

00:00:00 

LEXORBIS 709/710, Tolstoy 

House 15-17, Tolstoy Marg New 

Delhi  110 001 India 

mail@lexorbis.com,mail@lexorbis.com 

211 DELHI 6086/DELNP/2012  
06/09/2018 

00:00:00 

AMARCHAND & 

MANGALDAS & SURESH A. 

SHROFF & CO. AMARCHAND 

TOWERS 216 OKHLA 

INDUSTRIAL ESTATE PHASE 

III NEW DELHI  110020  

dev.robinson@amarchand.com 

212 DELHI 2438/DELNP/2013  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

213 DELHI 1548/DEL/2012  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., G-48, 

LGF, LAJPAT NAGAR-III, NEW 

DELHI-110024, INDIA. 

del@patentindia.com,debasish.ipo@nic.i

n 

214 DELHI 932/DELNP/2012  
06/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

215 DELHI 4870/DELNP/2013  
06/09/2018 

00:00:00 

OBHAN & ASSOCIATES 501/7 

LANE W-21A WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI 110 062 INDIA  

email@obhans.com 

216 DELHI 1004/DELNP/2015  
06/09/2018 

00:00:00 

Anand And Anand B-41 

NIZAMUDDIN EAST 
anandandanand@vsnl.com 

217 DELHI 2621/DELNP/2012  
06/09/2018 

00:00:00 

DIVYA KAPOOR 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-

AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II 

NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com,sna@vsn

l.com 

218 DELHI 2608/DEL/2013  
06/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law Remfry House at 

Millennium Plaza, Sector 27 

Gurgaon 122 009, India 

 

 

remfry-sagar@remfry.com 
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219 DELHI 1517/DEL/2010  
06/09/2018 

00:00:00 

ABHINAV CHAUHAN 

DIRECTOR-INTERNATIONAL 

BUSINESS KUNSTOCOM 

INDIA LIMITED E -27, 

DEFENCE COLONY, NEW 

DELHI 110024 (INDIA)  

abhinavchauhan@kunstocom.com,abhin

avchauhan@kunstocom.com 

220 DELHI 2579/DEL/2010  
06/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK ATTORNEYS, 

OF D - 1/5 DLF QUTAB ENCLAVE, 

PHASE I, GURGAON, INDIA. 

kevin@groserandgroser.com 

221 DELHI 4416/DELNP/2011  
06/09/2018 

00:00:00 

LALL LAHIRI & SALHOTRA PLOT 

NO. B-28, SECTOR32, 

INSTITUTIONAL AREA, 

GURGAON-122 001 (HARYANA) 

INDIA  

gpo@lls.in 

222 DELHI 9680/DELNP/2015  
07/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

IPRDEL@LAKSHMISRI.COM,IPRDE

L@LAKSHMISRI.COM,IPRDEL@LA

KSHMISRI.COM 

223 DELHI 6013/DELNP/2012  
07/09/2018 

00:00:00 

ZEUSIP ADVOCATES C-4, 

JANGPURA EXTENSION NEW 

DELHI  110 014  

info@zeusip.com,info@zeusip.com 

224 DELHI 51/DELNP/2014  
07/09/2018 

00:00:00 

SWARUP KUMAR REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

225 DELHI 9344/DELNP/2010  
07/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

226 DELHI 3132/DELNP/2011  
07/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

227 DELHI 4536/DELNP/2013  
07/09/2018 

00:00:00 

S.K. PANGASA K & 

PARTNERS INTELLECTUAL 

PROPERTY ATTORNEYS 109, 

SECTOR 44, GURGAON 

122003, NATIONAL CAPITAL 

REGION, INDIA 

ipo@knspartners.com 

228 DELHI 201617036306  
07/09/2018 

00:00:00 

PATENT & TRADEMARK 

ATTORNEYS E-556, GREATER 

KAILASH II NEW DELHI 110 

048  

sna@sna-ip.com,docket.sna@gmail.com 

229 DELHI 1927/DELNP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

230 DELHI 1480/DEL/2009  
07/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI-110013, INDIA.  

 

anandandanand@vsnl.com,email@anan

dandanand.com,archana@anandandanan

d.com 
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231 DELHI 5537/DELNP/2013  
07/09/2018 

00:00:00 

L.S.DAVAR & CO. 32, Radha 

Madhav Dutta Garden Lane 

KOLKATA -700010 

info@anovip.com,lsdavar@vsnl.com 

232 DELHI 4954/DELNP/2012  
07/09/2018 

00:00:00 

NEETI WILSON ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 

233 DELHI 3698/DELNP/2013  
07/09/2018 

00:00:00 

LEX ORBIS 709/710, Tolstoy 

House 15-17, Tolstoy Marg New 

Delhi  110 001 India 

mail@lexorbis.com 

234 DELHI 4979/DELNP/2014  
07/09/2018 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710 Tolstoy House 

15  17 Tolstoy Marg 

delhi-patent@nic.in 

235 DELHI 5239/DELNP/2014  
07/09/2018 

00:00:00 

161 VIGYAN VIHAR, Delhi-

110092. 
bhatnagar_associates@yahoo.com 

236 DELHI 2992/DELNP/2012  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

237 DELHI 10436/DELNP/2011  
07/09/2018 

00:00:00 

DR. VISHAL TRIPATHI INTTL 

ADVOCARE F-252 WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI-100 062 INDIA  

hemant@inttladvocare.com,vishal@inttl

advocare.com 

238 DELHI 615/DELNP/2014  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

239 DELHI 471/DELNP/2012  
07/09/2018 

00:00:00 

RAJANI JAISWAL LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

240 DELHI 763/DEL/2012  
07/09/2018 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 27, 

GURGAON 122 002, INDIA.  

remfry-sagar@remfry.com 

241 DELHI 3921/DELNP/2013  
07/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

242 DELHI 9412/DELNP/2015  
07/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com,knk@kankrishme

.com 

243 DELHI 3128/DEL/2013  
07/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, F-46, Himalaya 

House, 23, Kasturba Gandhi Marg, 

New Delhi  110001 India. 

info@iprattorneys.com,patents@iprattor

neys.com 

244 DELHI 882/DELNP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 
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245 DELHI 11093/DELNP/2014  
07/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi-110029, India 

iprdel@lakshmisri.com 

246 DELHI 7331/DELNP/2013  
07/09/2018 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

247 DELHI 10669/DELNP/2015  
07/09/2018 

00:00:00 

HARIHARAN SUBRAMANIAM 

C5- SUBRAMANIAM AND 

ASSOCIATES ATTORNEYS AT 

LAWS CENTRAL SQUARE, SUITE 

-328, PLAZA -III 20 

MANOHARLAL KHURANA 

MARG, BARA HINDU RAO ( OFF 

JHANSI ROAD) DELHI-110006 

sna@sna-ip.com,docket.sna@gmail.com 

248 DELHI 781/DELNP/2015  
07/09/2018 

00:00:00 

LEX ORBIS CONSULTING 

PVT. LTD. 709/710 Tolstoy 

House 15 17 Tolstoy Marg New 

Delhi 110001 

manisha@lexorbis.com,mail@lexorbis.c

om 

249 DELHI 4619/DELNP/2014  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27, Gurgaon-122009, New 

Delhi India 

remfry-

sagar@remfry.com,debasish.ipo@nic.in 

250 DELHI 3473/DEL/2015  
07/09/2018 

00:00:00 

MOHAMMED ASIM 

DEPARTMENT OF ELECTRICAL 

ENGINEERING INTEGRAL 

UNIVERSITY, LUCKNOW-226026, 

U.P., INDIA 

asimamu@gmail.com 

251 DELHI 2448/DEL/2009  
07/09/2018 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-AT-

LAW, PATENT & TRADEMARK 

ATTORNEYS E-556, GREATER 

KAILASH II, NEW DELHI -110048, 

INDIA.  

sna@sna-

ip.com,docket.sna@gmail.com,sna@sna-

ip.com,docket.sna@gmail.com 

252 DELHI 4356/DELNP/2015  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

253 DELHI 88/DELNP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

254 DELHI 590/DEL/2012  
07/09/2018 

00:00:00 

ABHIVAV CHAUHAN E -27, 

DEFENCE COLONY, NEW 

DELHI, INDIA;  110024. 

abhinavchauhan@kunstocom.com 

255 DELHI 10834/DELNP/2012  
07/09/2018 

00:00:00 

APARNA KAREER OBHAN & 

ASSOCIATES 501/7 LANE W-

21A WESTERN AVENUE 

SAINIK FARMS NEW DELHI 

110 062 INDIA  

email@obhans.com 

256 DELHI 3588/DEL/2014  
07/09/2018 

00:00:00 

INTTL ADVOCARE F-252, Lane 

W/5,Western Avenue, Sainik 

Farms, New Delhi-110062 INDIA 

Telephone No. 0120-2470200-298 

Fax No.: 0120-2470299 Mobile 

No. +91 989 989 4734 E-mail: 

vishal@inttladvocare.com 

 

vishal@inttladvocare.com 

mailto:vishal@inttladvocare.com
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257 DELHI 2897/DELNP/2015  
07/09/2018 

00:00:00 

Remfry House, Millenium Plaza , 

Sec 27, Gurgaon 122009,India 

remfry-

sagar@remfry.com,patents@remfry.com 

258 DELHI 201611008186  
07/09/2018 

00:00:00 

CLUSTER INNOVATION 

CENTRE, UNIVERSITY OF 

DELHI, DELHI 110007 

drrekhachat@gmail.com 

259 DELHI 3512/DELNP/2015  
07/09/2018 

00:00:00 

ANOVIP 45/1 , Floor 3 , Corner 

Market , Malviya Nagar, New 

Delhi 110017 , INDIA 

info@anovip.com,info@anovip.com 

260 DELHI 759/DELNP/2015  
07/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. - 

Telephone No. 91-124-280-6100 

Telefax No. 91-124-280 6101 E-mail: 

remfry-sagar@remfry.com; 

patents@remfry.com 

patents@remfry.com 

261 DELHI 201617002479  
07/09/2018 

00:00:00 

E 556 GREATER KAILASH II 

NEW DELHI 

sna@sna-

ip.com,docket.sna@gmail.com,sna@sna

-

ip.com,docket.sna@gmail.com,sna@sna

-ip.com,docket.sna@gmail.com 

262 DELHI 6645/DELNP/2015  
07/09/2018 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

archana@anandandanand.com,email@a

nandandanand.com 

263 DELHI 5743/DELNP/2012  
07/09/2018 

00:00:00 

AJAY SAHNI & ASSOCIATES 

31/42, PUNJABI BAGH (WEST), 

NEW DELHI-110026 

ajaysahni@getsetip.com 

264 DELHI 201617013302  
07/09/2018 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com,knk@kankrishme

.com 

265 DELHI 1386/DELNP/2015  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 

remfry-sagar@remfry.com,remfry-

sagar@remfry.com,remfry-

sagar@remfry.com 

266 DELHI 7857/DELNP/2012  
07/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA  

kevin@groserandgroser.com,kevin@gro

serandgroser.com,kevin@groserandgros

er.com,kevin@groserandgroser.com,kevi

n@groserandgroser.com,kevin@grosera

ndgroser.com 

267 DELHI 2384/DEL/2009  
07/09/2018 

00:00:00 

ANAND CHOUBEY K & S 

PARTNERS INTELLECTUAL 

PROPERTY ATTORNEYS BK 

HOUSE, PLOT NO. 109 SECTOR 

44, GURGAON 122 002, 

HARYANA, INDIA.  

ipo@knspartners.com 

268 DELHI 8864/DELNP/2012  
07/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA.  

kevin@groserandgroser.com 

269 DELHI 7571/DELNP/2012  
07/09/2018 

00:00:00 

DR. VISHAL TRIPATHI INTTL 

ADVOCARE F-252 WESTERN 

AVENUE SAINIK FARMS NEW 

DELHI-100 062 INDIA  

hemant@inttladvocare.com,vishal@inttl

advocare.com 

270 DELHI 214/DEL/2011  
07/09/2018 

00:00:00 

LALL LAHIRI & SALHOTRA 

PLOT NO. B-28, SECTOR32, 

INSTITUTIONAL AREA, 

GURGAON-122 001 

(HARYANA) INDIA  

lall@vsnl.com,patents@lls.in,lall@vsnl.

com,patents@lls.in 
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271 DELHI 2747/DELNP/2012  
07/09/2018 

00:00:00 

GROSER & GROSER, PATENT 

AND TRADE MARK 

ATTORNEYS, OF D - 1/5 DLF 

QUTAB ENCLAVE, PHASE I, 

GURGAON, INDIA  

kevin@groserandgroser.com 

272 DELHI 2401/DELNP/2014  
07/09/2018 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

anandandanand@vsnl.com,email@anan

dandanand.com 

273 DELHI 3465/DELNP/2012  
07/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG 

ENCLAVE NEW DELHI 110029, 

INDIA  

iprdel@lakshmisri.com 

274 DELHI 2111/DELNP/2011  
07/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001 

mail@lexorbis.com,manisha@lexorbis.c

om,mail@lexorbis.com,manisha@lexorb

is.com 

275 DELHI 11210/DELNP/2013  
07/09/2018 

00:00:00 

B6/10 SAFDARJUNG 

ENCLAVE 
IPRDEL@LAKSHMISRI.COM 

276 DELHI 2484/DELNP/2013  
07/09/2018 

00:00:00 

AGGARWAL ASSOCIATES N 

17 JANGPURA EXTN. NEW 

DELHI 110014. 

attorneys@aggarwalassociates.com 

277 DELHI 6294/DELNP/2015  
07/09/2018 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com,sna@sna

-ip.com,docket.sna@gmail.com 

278 DELHI 9373/DELNP/2012  
07/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law Remfry House Millennium 

Plaza Sector 27  Gurgaon 122009 

remfry-sagar@remfry.com 

279 DELHI 2004/DELNP/2009  
07/09/2018 

00:00:00 

DR. SHILPA ARORA ZEUSIP, 

ADVOCATES C-4, JANGPURA 

EXTENSION, NEW DELHI-

110014, INDIA. 

info@zeusip.com,info@zeusip.com 

280 DELHI 10232/DELNP/2014  
07/09/2018 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  

110013 India 

anandandanand@vsnl.com,email@anan

dandanand.com 

281 DELHI 6019/DELNP/2012  
07/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

email@anandandanand.com 

282 DELHI 5239/DELNP/2012  
07/09/2018 

00:00:00 

SHAKTI ARORA RANJAN 

NARULA ASSOCIATES 

VATIKA TOWERS, BLOCK-B, 

10th FLOOR, SECTOR-54, 

GURGAON-122 002, INDIA  

info@indiaiprights.com 

283 DELHI 4955/DELNP/2012  
07/09/2018 

00:00:00 

NEETI WILSON ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 

284 DELHI 8413/DELNP/2014  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 Gurgaon 122009 
remfry-sagar@remfry.com 

285 DELHI 1498/DEL/2012  
07/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, 

NIZAMUDDIN EAST NEW 

DELHI  110013, INDIA  

anandandanand@vsnl.com 
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286 DELHI 7185/DELNP/2012  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109  Sector 44  

Gurgaon-122 003 National Capital 

Region  India 

ipo@knspartners.com 

287 DELHI 1798/DEL/2011  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

288 DELHI 1617/DEL/2010  
07/09/2018 

00:00:00 

S. JAYARAM LAKSHMI 

KUMARAN & SRIDHARAN B -

6/10, SAFDARJUNG ENCLAVE 

NEW DELHI 110029 INDIA  

iprdel@lakshmisri.com 

289 DELHI 8679/DELNP/2015  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

290 DELHI 2723/DEL/2011  
07/09/2018 

00:00:00 

SANDEEP RAO [IN/PA -2098] / 

CHAITANYA WINGKAR 

[IN/PA -1532]/ AZURRA [IN/PA 

-1472] C/O GENERAL 

ELECTRIC INDIA 

TECHNOLOGY CENTRE PVT 

LTD. JOHN F. WELCH 

TECHNOLOGY CENTER, 122, 

EPIP PHASE 2, HOODI 

VILLAGE, WHITEFIELD 

ROAD, BANGALORE 560066, 

INDIA  

bpo.mail@ge.com 

291 DELHI 3719/DELNP/2011  
07/09/2018 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-

110 001  

mail@lexorbis.com,manisha@lexorbis.c

om 

292 DELHI 8502/DELNP/2014  
07/09/2018 

00:00:00 

Lall Lahiri & Salhotra LLS House 

Plot No. B 28 Sector 32 

Institutional Area, Gurgaon-

122001 (Haryana) India 

gpo@lls.in 

293 DELHI 2354/DELNP/2014  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

294 DELHI 3463/DELNP/2015  
07/09/2018 

00:00:00 

ANOVIP 45/1 , Floor 3 ,Corner 

Market, Malviya Nagar ,New 

Delhi 110017, INDIA 

info@anovip.com 

295 DELHI 7431/DELNP/2011  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009 INDIA. 

  

remfry-sagar@remfry.com 

296 DELHI 158/DEL/2014  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA 

 

.  

remfry-

sagar@remfry.com,debasish.ipo@nic.in 
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297 DELHI 10082/DELNP/2014  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27,Gurgaon 122009, India 
remfry-sagar@remfry.com 

298 DELHI 5282/DELNP/2012  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

299 DELHI 201611018872  
07/09/2018 

00:00:00 

DR P.K. PATANJALI. SHAR 

INTELLECTUAL PROPERTY 

SERVICES, 28 JIA SARAI 

NEAR IIT DELHI, HAUZ KHAS, 

NEW DELHI-110016 

praveens@sharips.com 

300 DELHI 5178/DELNP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 
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WEEKLY ISSUED FER (MUMBAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 MUMBAI  2311/MUMNP/2013  
03/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74 F VENUS 

WORLI SEA FACE WORLI 

MUMBAI 400 018 INDIA. 

info@krishnaandsaurastri.com,info@kri

shnaandsaurastri.com 

2 MUMBAI  414/MUMNP/2015  
03/09/2018 

00:00:00 

Hindustan Unilever Limited, 

Unilever House, B.D. Sawant 

Marg, Chakala, Andheri (East), 

Mumbai  400 099, Maharashtra, 

India, Phone : 022-

39830000/4096/4097/4098/4099 

patentgroupnl@unilever.com,patentgrou

pnl@unilever.com 

3 MUMBAI  2292/MUM/2012  
03/09/2018 

00:00:00 

C13/14 M.I.D.C. BHIGWAN 

ROAD BARAMATI 413133 

MAHARASHTRA, INDIA.  

jpm.trans@gmail.com 

4 MUMBAI  566/MUMNP/2013  
03/09/2018 

00:00:00 

109 Sectore 44 Gurgaon National 

Capital Region Haryana 
ipo@knspartners.com 

5 MUMBAI  766/MUM/2009  
03/09/2018 

00:00:00 

M/S BHATE & PONKSHE 

12,VENUMADHAV APTS; 

104/7 OFF LANE NO.14, 

PRABHAT ROAD, PUNE-411 

004 

bhateponkshe@vsnl.com 

6 MUMBAI  2136/MUMNP/2012  
03/09/2018 

00:00:00 

Parker & Parker Co. LLP Attorney at 

Law A-3  Trade Center  Nr. Stadium 

Circle  C. G. Road  Ahmedabad-380 

009. INDIA Phone: +91-079- 2640 

4153  Fax: +91- 079- 2640 4154 

Email: info@parkerip.com Web: 

www.parkerip.com 

info@parkerip.com 

7 MUMBAI  201821020325  
03/09/2018 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,tarun@khura

naandkhurana.com,docket@khuranaandkhura

na.com 

8 MUMBAI  1093/MUMNP/2015  
03/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com 

9 MUMBAI  3172/MUM/2011  
03/09/2018 

00:00:00 

K&S PARTNERS,Intellectual 

Property Attorneys , B1-601, 

Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park, Off G.K. Marg, Lower 

Parel,Mumbai - 400 013 

ipo@knspartners.com 

10 MUMBAI  2351/MUMNP/2013  
03/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 
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11 MUMBAI  1359/MUMNP/2013  
03/09/2018 

00:00:00 

Bhagnari & Co, Block No: 

A/168/335, Nr. Guru Nanak High 

School, Ulhasnagar 421004, 

Maharashtra, INDIA 

mumbai-patent@nic.in 

12 MUMBAI  42/MUMNP/2014  
03/09/2018 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS PODAR CHAMBERS 

S.A.BRELVI ROAD FORT 

MUMBAI 400001 MAHARASHTRA 

INDIA.  

dewan@rkdewanmail.com,dewan@rkdewan

mail.com 

13 MUMBAI  1893/MUMNP/2013  
03/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 

14 MUMBAI  1755/MUMNP/2015  
03/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

INDIAN PATENT & TRADE 

MARK ATTORNEYS 5th & 6th 

Floor, Vishwa Nanak, Chakala 

Road, Andheri(East) Mumbai 

(Bombay) - 400 099 Tel : + 91-22-

28380848 Fax : +91-22-28380737 

Email : cmjoshi1@vsnl.com 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com,cmjoshi@bom3.vsnl.net.in,pat

ents@cmjoshi.com 

15 MUMBAI  1988/MUMNP/2011  
03/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys Highland 

Residency 301/302 Bougenvillea 

Yeshasvi Nagar Dhokali Road 

Thane - 400607, Mumbai, INDIA 

ipo@knspartners.com 

16 MUMBAI  1488/MUM/2013  
03/09/2018 

00:00:00 

HIRAL CHANDRAKANT JOSHI 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5TH & 6TH 

FLOOR VISHWANANAK, 

CHAKALA ROAD, ANDHERI 

(EAST), MUMBAI - 400 099. 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

17 MUMBAI  2249/MUM/2012  
04/09/2018 

00:00:00 

R.K. DEWAN & COMPANY 

PODAR CHAMBERS, 

S.A.BRELVI ROAD, FORT, 

MUMBAI 400 

001,MAHARASHTRA,INDIA. 

dewan@rkdewanmail.com,dewan@rkde

wanmail.com 

18 MUMBAI  2270/MUMNP/2012  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1-601. 6th 

Floor  Marathon Nextgen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  INDIA  

ipo@knspartners.com 

19 MUMBAI  707/MUM/2014  
04/09/2018 

00:00:00 

PRAFULLA WANGE/PRIYA 

PANDEY/ ASHIF LAKHANI 

M/S BHATE & PONKSHE 12, 

VENUMADHAV APTS., 104/7, 

OFF LANE NO.14, PRABHAT 

ROAD, PUNE-411 004, M.S., 

INDIA.  

bhateponkshe@vsnl.com 
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20 MUMBAI  827/MUMNP/2013  
04/09/2018 

00:00:00 

C.M. JOSHI 501 

VISHWANANAK CHAKALA 

ROAD ANDHERI EAST 

MUMBAI 400 099. 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

21 MUMBAI  966/MUMNP/2015  
04/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com,patents@iprattor

neys.com 

22 MUMBAI  1640/MUM/2012  
04/09/2018 

00:00:00 

RH-7, FLOWER VALLEY 

COMPLEX, EASTERN 

EXPRESS HIGHWAY, THANE 

(WEST) 400604 

neha.agrawal.72@gmail.com,neha.agra

wal@hourglassresearch.com 

23 MUMBAI  397/MUMNP/2015  
04/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,info@kri

shnaandsaurastri.com 

24 MUMBAI  2403/MUMNP/2013  
04/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 

25 MUMBAI  2298/MUMNP/2013  
04/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5TH & 6TH 

FLOOR, VISHWA NANAK 

CHAKALA ROAD ANDHERI 

(EAST) MUMBAI 400 099 

INDIA.  

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

26 MUMBAI  1464/MUM/2013  
04/09/2018 

00:00:00 

adv. Swapnil Gawande R-9 

harshnil, Eknath Puram, Nr. 

yogakshem Colony, Amravati 

(M.S)-444607 

sjgawande@gmail.com 

27 MUMBAI  203/MUMNP/2013  
04/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law Remfry House at 

Millennium Plaza, Sector 27 

Gurgaon 122 009, India. 

remfry-sagar@remfry.com,refry-

sagar@remfry.com,remfry-

sagar@remfry.com,refry-

sagar@remfry.com,remfry-

sagar@remfry.com,refry-

sagar@remfry.com 

28 MUMBAI  2461/MUM/2013  
04/09/2018 

00:00:00 

OBHAN & ASSOCIATES 501/7, 

LANE W-21A 

WESTERN AVENUE SAINIK 

FARMS NEW DELHI 110 062 

INDIA  

email@obhans.com 

29 MUMBAI  1787/MUM/2011  
04/09/2018 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S. A. BRELVI 

ROAD, FORT, MUMBAI 400 

001 MAHARASHTRA,INDIA. 

dewan@rkdewanmail.com 

30 MUMBAI  1235/MUM/2014  
04/09/2018 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710, Tolstoy House 

15  17, Tolstoy Marg New Delhi  

110 001 

 

mail@lexorbis.com,manisha@lexorbis.c

om 
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31 MUMBAI  114/MUM/2012  
04/09/2018 

00:00:00 

S. MAJUMDAR & CO.  202  

Elecon Chambers  Behind Saki 

Naka Tel. Ex.  Off Kurla-Andheri 

Road  Saki Naka  Mumbai - 400 

072  India 

bom@patentindia.com 

32 MUMBAI  3282/MUM/2011  
04/09/2018 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S.A. BRELVI 

ROAD, FORT, MUMBAI-400 

001 MAHARASHTRA, INDIA. 

dewan@rkdewanmail.com 

33 MUMBAI  4912/MUM/2015  
04/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES. 17, 

CHAKRABERIA ROAD SOUTH, 

KOLKATA - 700 025, INDIA 

Telephone : 033-24749871, 

65293955; Fax :033-24868693; 

Mobile no. : 9830050839, email : 

anjanonline@vsnl.net 

info@ipindiaasa.com 

anjanonline@vsnl.net 

34 MUMBAI  3032/MUM/2012  
04/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES, 

17, CHAKRABERIA ROAD, 

SOUTH; KOLKATA - 700 025, 

INDIA.  

anjanonline@vsnl.net,info@ipindiaasa.c

om 

35 MUMBAI  1968/MUM/2014  
04/09/2018 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

info@iprattorneys.com,patents@iprattorneys.

com 

36 MUMBAI  1610/MUM/2015  
04/09/2018 

00:00:00 

Mr. Arun Kishore Narasani, Patent 

Agent. M/s. ipMetrix Consulting 

Group No. 84, 1st Main Road, 4th 

Cross, Panduranganagar, 

Bannerghatta Road, Bangalore- 

560076. 

patent@ipmetrix.com 

37 MUMBAI  815/MUM/2013  
04/09/2018 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys, E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket@khur

anaandkhurana.com 

38 MUMBAI  352/MUM/2008  
04/09/2018 

00:00:00 

CHADHA & CHADHA REGUS 

BUSINESS CENTER, LEVEL 2, 

CONNAUGHT PLACE, BUND 

GARDEN ROAD, PUNE 411001, 

MAHARASHTRA, INDIA  

info@iprattorneys.com,patents@iprattorneys.

com 

39 MUMBAI  2834/MUM/2015  
04/09/2018 

00:00:00 

Chittaranjan Bhat, 468/1 Sadashiv 

Peth, Pantancha Got, Pant 

Pratinidhi Rasta, Pune - 411030 

csbhat@gmail.com 

40 MUMBAI  3410/MUM/2012  
04/09/2018 

00:00:00 

BLOCK NO. 109, WARD NO. 

10, WANJARI FAIL, 

YAVATMAL, 

MAHARASHTRA, INDIA. PIN 

445001 

mukeshbangar008@gmail.com 

41 MUMBAI  3498/MUM/2011  
04/09/2018 

00:00:00 

Ms. Kavita Rao Parmar / Mr. 

Chirag Dighe Agents for the 

Applicant 3 Floor, ĕShivmangalÊ, 

Patankarwadi,Near Big Bazaar, 

Akurli Road, Kandivali 

(East),Mumbai-400 101, 

Maharashtra, India. 

legal@fiduslawchambers.com 
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42 MUMBAI  220/MUMNP/2013  
04/09/2018 

00:00:00 

109 Sectore 44 Gurgaon National 

Capital Region Haryana 

chennai-patent@nic.in,chennai-

patent@nic.in 

43 MUMBAI  201627022251  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th 

Floor Marathon NextGen Innova 

Opposite Peninsula Corporate 

Park Off G. K. Marg Lower Parel 

Mumbai 400013 India 

ipo@knspartners.com 

44 MUMBAI  2714/MUM/2010  
04/09/2018 

00:00:00 

S.MAJUMDAR & CO., 5, 

HARISH MUKHERJEE ROAD, 

KOLKA TA-700 025  

cal@patentindia.com 

45 MUMBAI  1927/MUMNP/2015  
04/09/2018 

00:00:00 

K & S PARTNERS. intellectual 

property attorneys C-915,KAILAS 

BUSINESS PARK, 

HIRANANDANI LINK ROAD, 

PARKSITE, VIKHROLI-

(W),MUMBAI -400079,INDIA. 

ipo@knspartners.com,ip@legasis.in 

46 MUMBAI  674/MUM/2011  
04/09/2018 

00:00:00 

HIRAL CHANDRAKANT JOSHI 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5TH & 6TH 

FLOOR VISHWANANAK, 

CHAKALA ROAD, ANDHERI 

(EAST), MUMBAI - 400 099. 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

47 MUMBAI  691/MUMNP/2013  
04/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 

48 MUMBAI  990/MUM/2013  
04/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 

HARISH MUKHERJEE ROAD, 

KOLKATA - 700 025, WEST 

BENGAL, INDIA 

cal@patentindia.com 

49 MUMBAI  2851/MUM/2012  
04/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 401-404  Kakad 

Chambers  132  Dr. Annie Besant 

Road  Worli Mumbai Maharashtra 

400018 India 

iprdel@lakshmisri.com 

50 MUMBAI  1879/MUMNP/2012  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th Floor  

Marathon NextGen Innova  Opposite 

Peninsula Corporate Park  Off G. K. 

Marg  Lower Parel  Mumbai- 400013 

ipo@knspartners.com 

51 MUMBAI  483/MUMNP/2015  
04/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com,patents@iprattorneys.com,info

@iprattorneys.com 

52 MUMBAI  2359/MUMNP/2014  
04/09/2018 

00:00:00 

NISHITH DESAI ASSOCIATES, 

93-B MITTAL COURT, 

NARIMAN POINT, MUMBAI 

400 021, INDIA. 

gowree.gokhale@nishithdesai.com 
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53 MUMBAI  2310/MUMNP/2011  
04/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI - 

400 018 

info@krishnaandsaurastri.com,patent@k

rishnaandsaurastri.com 

54 MUMBAI  1212/MUM/2014  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com,bom@patentindia.

com 

55 MUMBAI  562/MUMNP/2015  
05/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 24/E, Venus, 

Worli Sea Face, Dr. R. G. Thadani 

Marg, Mumbai  400 018, 

Maharashtra, INDIA 

info@krishnaandsaurastri.com 

56 MUMBAI  1647/MUMNP/2011  
05/09/2018 

00:00:00 

D. P. AHUJA & CO., VATIKA 

BUSINESS CENTER, LEVEL-5, 

SUITE # 23, TECH PARK-1, 

AIRPORT ROAD, YERWADA, 

PUNE-411 006, 

MAHARASHTRA, INDIA  

ippune@dpahuja.com,patents@dpahuja.

com 

57 MUMBAI  1727/MUM/2012  
05/09/2018 

00:00:00 

M.D.BHATE/SUNEET SABALE 

M/S BHATE & PONKSHE 

'INDIRA', PLOT NO. 4/5/5A, 

PATWARDHAN CO-OP 

HOUSING SOCIETY LTD., 

PATWARDHAN BAUG, 

ERANDAVANA, PUNE. 411 

004. MAHARASHTRA STATE, 

INDIA  

bhateponkshe@vsnl.com 

58 MUMBAI  4266/MUM/2015  
05/09/2018 

00:00:00 

LEXORBIS 709/710, Tolstoy 

House 15  17, Tolstoy Marg New 

Delhi  110 001 

mail@lexorbis.com,manisha@lexorbis.c

om 

59 MUMBAI  56/MUM/2011  
05/09/2018 

00:00:00 

M.D. BHATE/KIRAN A. JOSHI/ 

SUNEET SABALE M/S BHATE 

& PONKSHE 'INDIRA', PLOT 

NO. 4/5/5A, PATWARDHAN 

CO-OP, HOUSING SOCIETY 

LTD., PATWARDHAN BAUG, 

ERANDVANA, PUNE. 411004, 

MAHARASHTRA STATE, 

INDIA  

bhateponkshe@vsnl.com 

60 MUMBAI  1778/MUM/2013  
05/09/2018 

00:00:00 

NEAR SAIMANDIR, SAINATH 

COLONY KANDLI ROAD 

PARATWADA- 444805, 

TQ:ACHALPUR, 

DIST:AMRAVATI, 

ST:MAHARASHTRA. 

saurabhtiwari.snt@gmail.com 

61 MUMBAI  2389/MUMNP/2015  
05/09/2018 

00:00:00 

Legasis Partners B 105 ICC Trade 

Towers Senapati Bapat Road Pune 

411016 India 

ip@legasis.in 

62 MUMBAI  1648/MUMNP/2015  
05/09/2018 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI 

ROAD FORT MUMBAI 400001 

MAHARASHTA 

 

dewan@rkdewanmail.com 



The Patent Office Journal No. 37/2018 Dated 14/09/2018                                    35313 

 

 

 

63 MUMBAI  608/MUM/2008  
05/09/2018 

00:00:00 

DR.MANDAR M KODGULE 

GM, INTELLECTUAL 

PROPERTY, WOCKHARDT 

LTD., D4-MIDC AREA, 

CHIKHALTHANA, 

AURANGABAD-431210, 

MAHARASHTRA, INDIA.  

mkodgule@wockhardt.com,diwakars@

wockhardt.com 

64 MUMBAI  973/MUMNP/2015  
05/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2nd floor, B&C 

Wing, Cnergy IT Park Appa 

Saheb Marathe Marg Prabhadevi, 

Mumbai Maharashtra 400025 

India 

iprdel@lakshmisri.com 

65 MUMBAI  678/MUMNP/2015  
05/09/2018 

00:00:00 

GOWREE GOKHALE NISHITH 

DESAI ASSOCIATES, 93-B 

MITTAL COURT, NARIMAN 

POINT, MUMBAI 400 021, 

INDIA.  

patent@nishithdesai.com,patents@nishit

hdesai.com,patent@nishithdesai.com,pat

ents@nishithdesai.com 

66 MUMBAI  2375/MUM/2008  
05/09/2018 

00:00:00 

L S DAVAR & CO 32, Radha 

Madhab Dutta Garden Lane, 

Kolkata-700 010 

davar@cal2.vsnl.net.in 

67 MUMBAI  1887/MUM/2011  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5, 

HARISH MUKHERJEE ROAD, 

KOLKATA - 700 025. 

cal@patentindia.com 

68 MUMBAI  540/MUMNP/2012  
05/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI-

400018 

info@krishnaandsaurastri.com,patent@k

rishnaandsaurastri.com 

69 MUMBAI  1636/MUM/2012  
05/09/2018 

00:00:00 

VIRENDRA A. GANDHI 302, 

SWAPNALOK APT, PARLE 

POINT SURAT, PIN-395007 

gviren@youtele.com 

70 MUMBAI  1311/MUMNP/2015  
05/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 24/E, Venus, 

Worli Sea Face, Dr. R. G. Thadani 

Marg, Mumbai  400 018, 

Maharashtra, INDIA 

info@krishnaandsaurastri.com 

71 MUMBAI  1903/MUM/2009  
05/09/2018 

00:00:00 

HINDUSTAN UNILEVER 

LIMITED, UNILEVER HOUSE, 

PATENT GROUP, B.D. 

SAWANT MARG, CHAKALA, 

ANDHERI (EAST), MUMBAI-

400 099, 

cal@patentindia.com,patentgroup.india

@unilever.com 

72 MUMBAI  3064/MUM/2010  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5, 

HARISH MUKHERJEE ROAD, 

KOLKATA -700 025 

cal@patentindia.com 

73 MUMBAI  1266/MUMNP/2015  
05/09/2018 

00:00:00 

Dr.SANCHITA GANGULY C%-

S.MAJUMDAR & CO. 5 

HARISH MUKHERJEE ROAD 

KOLKATA -700025 

cal@patentindia.com 

74 MUMBAI  1003/MUMNP/2015  
05/09/2018 

00:00:00 

Anjan Sen & Associates, 17, 

Chakraberia Road South, Kolkata 

700 025, India. Mobile: 

9830050839 

 

 

anjanonline@vsnl.net,info@ipindiaas.co

m,anjanonline@vsnl.net,info@ipindiaas.

com 
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75 MUMBAI  2565/MUM/2013  
05/09/2018 

00:00:00 

K & S Partners Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park, Off G. K. Marg, Lower Parel 

Mumbai- 400013, Maharashtra, 

India 

ipo@knspartners.com 

76 MUMBAI  944/MUMNP/2011  
05/09/2018 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS B1-601, 6TH 

FLOOR, MARATHON 

NEXTGEN INNOVA, 

OPPOSITE PENINSULA 

CORPORATE PARK, OFF G.K. 

MARG, LOWER PAREL, 

MUMBAI -400013 

ipo@knspartners.com 

77 MUMBAI  2946/MUM/2012  
05/09/2018 

00:00:00 

B703, CROWN APARTMENTS, 

PLOT 18B, SECTOR 7, 

DWARKA, NEW DELHI-

110075, INDIA 

kshitij.malhotra@inohelp.com,patent@i

pmetrix.com,gipindia.ipr@gmail.com,k

malhotra1901@gmail.com 

78 MUMBAI  1053/MUM/2010  
05/09/2018 

00:00:00 

A-10, PLOT NO 190, 

VAKRATUND SOCIETY, 

BORIVLI (W) MUMBAI (91)  

mumbai-patent@nic.in 

79 MUMBAI  1011/MUMNP/2015  
06/09/2018 

00:00:00 

Hindustan Unilever Limited, 

Unilever House, B.D. Sawant 

Marg, Chakala, Andheri (East), 

Mumbai  400 099, Maharashtra, 

India, Phone : 022-

39830000/4096/4097/4098/4099 

patentgroupnl@unilever.com 

80 MUMBAI  701/MUMNP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS B1-601, 6TH 

FLOOR, MARATHON 

NEXTGEN INNOVA, 

OPPOSITE PENINSULA 

CORPORATE PARK, OFF G.K. 

MARG, LOWER PAREL, 

MUMBAI -400013 

ipo@knspartners.com 

81 MUMBAI  2618/MUMNP/2015  
06/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400 018, 

Maharashtra, India Telephone No. 

: 91 (22) 2200 6322 Mobile No.: 

91 9167644651 Fax No. : 91 (22) 

2200 6326 

info@krishnaandsaurastri.com 

82 MUMBAI  3711/MUM/2013  
06/09/2018 

00:00:00 

ROYZZ & CO 2A/54 

KALPATARU ESTATE, JV 

LINK ROAD ANDHERI EAST, 

MUMBAI -400093, INDIA 

patent@royzz.com,mahua@solomonand

roy.com 

83 MUMBAI  1534/MUM/2009  
06/09/2018 

00:00:00 

VIPUL N BHUTA ADITYA & 

ASSOCIATES, 405, 

KAPADIA  CHAMBER, 599, 

J.S.S. ROAD, MARINE LINES, 

MUMBAI -400 002. 

 

adityaassociates@vsnl.net 
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84 MUMBAI  876/MUM/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING 

ALAKNANDA BUILDING 16 

NEPEAN SEA ROAD MUMBAI 

400036 

patent@depenning.com,patent@depenni

ng.com 

85 MUMBAI  769/MUM/2011  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 202, 

Elecon Chambers, Behind Saki 

Naka Tel. Ex., Off Kurla-Andheri 

Road, Saki Naka, Mumbai - 400 

072, India 

bom@patentindia.com 

86 MUMBAI  1214/MUM/2014  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

87 MUMBAI  201624005226  
06/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400018 

Mobile No.: 91 9167644651 

info@krishnaandsaurastri.com 

88 MUMBAI  1200/MUMNP/2011  
06/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI - 

400 018 

info@krishnaandsaurastri.com 

89 MUMBAI  2243/MUMNP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  India 

ipo@knspartners.com 

90 MUMBAI  1377/MUM/2015  
06/09/2018 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater 

Noida 201310, UP, National 

Capital Region, India. 

docket@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

91 MUMBAI  1496/MUMNP/2013  
06/09/2018 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

92 MUMBAI  3400/MUM/2012  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-483, 

KNK HOUSE, MEERA BAGH, 

PASCHIM VIHAR, NEW DELHI-

110063, INDIA 

knk@kankrishme.com 

93 MUMBAI  2125/MUMNP/2013  
06/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com 

94 MUMBAI  881/MUMNP/2011  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN 401-404, KAKAD 

CHAMBERS, 132, DR.ANNIE 

BESANT ROAD, WORLI, 

MUMBAI -400018, 

MAHARASHTRA,INDIA  

iprdel@lakshmisri.com 
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95 MUMBAI  987/MUMNP/2013  
06/09/2018 

00:00:00 

ROYZZ & CO 2A/54 

KALPATARU ESTATE, JV 

LINK ROAD ANDHERI EAST, 

MUMBAI - 400093, INDIA 

patent@royzz.com 

96 MUMBAI  1052/MUM/2014  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

97 MUMBAI  409/MUMNP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS B1-601, 6TH 

FLOOR, MARATHON 

NEXTGEN INNOVA, 

OPPOSITE PENINSULA 

CORPORATE PARK, OFF G. K. 

MARG, LOWER PAREL, 

MUMBAI - 400013, INDIA 

ipo@knspartners.com 

98 MUMBAI  1254/MUMNP/2013  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1-601, 6th 

Floor,Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park Off G.K. Marg, Lower Parel, 

MUMBAI - 400 013, India 

ipo@knspartners.com 

99 MUMBAI  1477/MUMNP/2013  
06/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 

100 MUMBAI  3803/MUM/2013  
06/09/2018 

00:00:00 

Endurance Technologies Limited, 

E92, MIDC Industrial Area, 

Waluj, Aurangabad-431136, 

Maharashtra, India Mob: 

7774024429 

sppatra@endurance.co.in 

101 MUMBAI  3307/MUM/2012  
06/09/2018 

00:00:00 

MANJEET SINGH LEGASIS 

PARTNERS B-105, ICC TRADE 

TOWERS SENAPATI BAPAT 

ROAD, PUNE 411016, INDIA 

ip@legasis.in 

102 MUMBAI  3256/MUM/2011  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN 401-404  Kakad 

Chambers  132  Dr. Annie Besant 

Road  Worli Mumbai Maharashtra 

400018 India 

iprdel@lakshmisri.com 

103 MUMBAI  2961/MUM/2011  
06/09/2018 

00:00:00 

HIRAL CHANDRAKANT JOSHI 

CHANDRAKANT M. JOSHI 

5TH & 6TH VISHWANANAK, 

CHAKALA ROAD, ANDHERI 

(EAST), MUMBAI - 400 099. 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

104 MUMBAI  2269/MUM/2013  
06/09/2018 

00:00:00 

ENGINEMATES HEAT 

TRANSFER PVT. LTD. 416, 

MARATHON MAX, L.B.S. 

MARG, MULUND (W), 

MUMBAI 400080, INDIA. 

 

emht1@enginemates.com 
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105 MUMBAI  371/MUMNP/2012  
06/09/2018 

00:00:00 

CHADHA & CHADHA   

Advocates  Regus Business 

Center  Level 2  Connaught Place  

Bund Garden Road  Pune 411001  

Maharashtra  India. 

info@iprattorneys.com,patents@iprattor

neys.com 

106 MUMBAI  818/MUMNP/2014  
06/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com,patents@iprattorneys.com,info

@iprattorneys.com 

107 MUMBAI  2671/MUM/2012  
06/09/2018 

00:00:00 

VAKIL COLONY, PARBHANI 

431401 
amboreswapnil87@gmail.com 

108 MUMBAI  1920/MUMNP/2012  
06/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

5TH & 6TH FLOOR 

VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), 

MUMBAI 400 099. 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

109 MUMBAI  899/MUMNP/2012  
06/09/2018 

00:00:00 

HIRAL CHANDRAKANT JOSHI 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5TH & 6TH 

FLOOR VISHWANANAK, 

CHAKALA ROAD, 

ANDHERI(EAST), MUMBAI -

400 099  

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

110 MUMBAI  2046/MUMNP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  India 

ipo@knspartners.com 

111 MUMBAI  201627036574  
06/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5th & 6th Floor 

VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), 

MUMBAI - 400 099. TEL. NO. 

912228380848 FAX. NO. +91-22-

28380737 Email. 

cmjoshi@bom3.vsnl.net.in 

 

patents@cmjoshi.com 

112 MUMBAI  1814/MUMNP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  India 

 

ipo@knspartners.com 

113 MUMBAI  1368/MUMNP/2013  
06/09/2018 

00:00:00 

HIRAL CHANDRAKANT JOSHI 

CHANDRAKANT M. JOSHI 

5TH & 6TH FLOOR 

VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), 

MUMBAI 400 099. 

 

cmjoshi@bom3.vsnl.net.in,patents@cmj

oshi.com 

mailto:cmjoshi@bom3.vsnl.net.in
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114 MUMBAI  698/MUMNP/2013  
06/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES, 

PATENT & TRADEMARK 

ATTORNEYS, 17, 

CHAKRABERIA ROAD 

SOUTH, KOLKATA, 700 025, 

INDIA  

anjanonline@vsnl.net,info@ipindiaasa.c

om 

115 MUMBAI  1768/MUM/2012  
06/09/2018 

00:00:00 

AMOL GHADGE LEGASIS 

PARTNERS B-105, ICC TRADE 

TOWERS, SENAPATI BAPAT 

ROAD, PUNE 411016, INDIA 

ip@legasis.in 

116 MUMBAI  108/MUM/2014  
06/09/2018 

00:00:00 

EVEREST NIVARA INFOTECH 

PARK - I TTC INDUSTRIAL AREA, 

TURBHE MIDC, NR. LUBRIZOL, 

TURBHE, NAVI MUMBAI 

MAHARASHTRA-400706. 

vivek.sonar@amwasia.com 

117 MUMBAI  4235/MUM/2014  
06/09/2018 

00:00:00 

ROYZZ & CO. 2A/54 

KALPATARU ESTATE, JV 

LINK ROAD ANDHERI EAST, 

MUMBAI -400093, INDIA 

patent@royzz.com 

118 MUMBAI  703/MUMNP/2013  
06/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES, 

PATENT & TRADEMARK 

ATTORNEYS, 17, 

CHAKRABERIA ROAD 

SOUTH, KOLKATA, 700 025, 

INDIA  

anjanonline@vsnl.net,info@ipindiaasa.c

om 

119 MUMBAI  3199/MUM/2013  
06/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI - 

400 018, MAHARASHTRA, 

INDIA  

info@krishnaandsaurastri.com 

120 MUMBAI  878/MUMNP/2012  
06/09/2018 

00:00:00 

D.P.AHUJA & CO. 14/2 PALM 

AVENUE,CALCUTTA 700019, 

WEST BENGAL,INDIA. 

PATENT@DPAHUJA.COM,cmjoshi@

bom3.vsnl.net.in,patents@cmjoshi.com,

PATENT@DPAHUJA.COM,cmjoshi@

bom3.vsnl.net.in,patents@cmjoshi.com 

121 MUMBAI  3005/MUM/2011  
07/09/2018 

00:00:00 

M/S BHATE & PONKSHE 

12,VENUMADHAV APTS; 

104/7 OFF LANE NO.14, 

PRABHAT ROAD, PUNE-411 

004 MAHARASHTRA STATE, 

INDIA.  

bhateponkshe@vsnl.com 

122 MUMBAI  2464/MUM/2015  
07/09/2018 

00:00:00 

Mr. Arun Kishore Narasani, Patent 

Agent. M/s. ipMetrix Consulting 

Group No. 84, 1st Main Road, 4th 

Cross, Panduranganagar, 

Bannerghatta Road, Bangalore- 

560076. 

patent@ipmetrix.com 

123 MUMBAI  3539/MUM/2011  
07/09/2018 

00:00:00 

c/o LAKSHMI KUMARAN & 

SRIDHARAN 401-404  Kakad 

Chambers  132  Dr. Annie Besant 

Road  Worli Mumbai 400018  

iprdel@lakshmisri.com 

124 MUMBAI  639/MUM/2015  
07/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com,patents@iprattor

neys.com,info@iprattorneys.com,patents

@iprattorneys.com 
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125 MUMBAI  3002/MUM/2012  
07/09/2018 

00:00:00 

SUBRAMANIAM & 

ASSOCIATES ATTORNEYS-

AT-LAW CENTRAL SQUARE, 

SUITE-328, PLAZA III, 20 

MANOHARLAL KHURANA 

MARG, BARA HINDU RAO, 

(OFF RANI JHANSI ROAD), 

DELHI-110006 

sna@sna-ip.com,docket.sna@gmail.com 

126 MUMBAI  2265/MUMNP/2011  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F VENUS, 

WORLI SEA FACE MUMBAI-

400018 

info@krishnaandsaurastri.com,patent@k

rishnaandsaurastri.com 

127 MUMBAI  2549/MUMNP/2012  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  India 

ipo@knspartners.com 

128 MUMBAI  3625/MUM/2013  
07/09/2018 

00:00:00 

Adv. Swapnil Gawande, R-9 

Harshnil, Eknath Puram, Nr. 

yogakshem Colony, Amravati 

(M.S)- 444607 

sjgawande@gmail.com 

129 MUMBAI  1426/MUMNP/2015  
07/09/2018 

00:00:00 

Hindustan Unilever Limited, 

Unilever House, B.D. Sawant 

Marg, Chakala, Andheri (East), 

Mumbai  400 099, Maharashtra, 

India, Phone : 022-

39830000/4096/4097/4098/4099 

Email : 

Patentgroupnl@unilever.com 

Patentgroupnl@unilever.com,mumbai-

patent@nic.in 

130 MUMBAI  1884/MUM/2014  
07/09/2018 

00:00:00 

PRAFULLA WANGE 14/70, 

MOURYA VIHAR SOCIETY, 

NEAR SAHAJANAND, NEW 

D.P.ROAD, KOTHRUD, PUNE- 

411038 MAHARASHTRA 

STATE, INDIA 

prafullawange@gmail.com 

131 MUMBAI  702/MUM/2014  
07/09/2018 

00:00:00 

R.K. DEWAN & CO. PODAR 

CHAMBERS, S. A. BRELVI 

ROAD, FORT, MUMBAI-400 

001, MAHARASHTRA, INDIA.  

dewan@rkdewanmail.com 

132 MUMBAI  1452/MUM/2015  
07/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

INDIAN PATENT & TRADE 

MARK ATTORNEYS 5th & 6th 

Floor, Vishwa Nanak, Chakala 

Road, Andheri(East) Mumbai 

(Bombay) - 400 099 Tel : + 91-22-

28380848 Fax : +91-22-28380737 

Email : cmjoshi1@vsnl.com 

cmjoshi1@vsnl.com,cmjoshi@bom3.vsn

l.net.in,patents@cmjoshi.com 

133 MUMBAI  1037/MUM/2014  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

134 MUMBAI  3225/MUM/2015  
07/09/2018 

00:00:00 

LEXORBIS 709/710, Tolstoy 

House 15  17, Tolstoy Marg New 

Delhi  110 001 

 

mail@lexorbis.com,manisha@lexorbis.c

om 
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135 MUMBAI  1757/MUMNP/2011  
07/09/2018 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS B1-601, 6TH 

FLOOR, MARATHON 

NEXTGEN INNOVA, 

OPPOSITE PENINSULA 

CORPORATE PARK, OFF G.K. 

MARG, LOWER PAREL, 

MUMBAI -400013 

ipo@knspartners.com 

136 MUMBAI  201621025016  
07/09/2018 

00:00:00 

CHITRA ARVIND, RAJESHWARI 

& ASSOCIATES, AMSOFT 

BUSINESS CENTRE, UNITECH 

TRADE CENTRE, Sector 43, 

Gurgaon - 122 002, Haryana, India. 

mkodgule@wockhardt.com 

137 MUMBAI  699/MUMNP/2013  
07/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES, 

PATENT & TRADEMARK 

ATTORNEYS, 17, 

CHAKRABERIA ROAD 

SOUTH, KOLKATA, 700 025, 

INDIA  

anjanonline@vsnl.net,info@ipindiaasa.c

om,anjanonline@vsnl.net,info@ipindiaa

sa.com 

138 MUMBAI  2551/MUM/2012  
07/09/2018 

00:00:00 

Adv. Swapnil Gawande  R-9 

Harshnil  Eknath puram  Nr. 

yogakshem Colony  Amravati 

(M.S) 444607 

sjgawande@gmail.com 

139 MUMBAI  2819/MUM/2012  
07/09/2018 

00:00:00 

M. S. KHADILKAR & 

ALANKAR KIRPEKAR OF 

K²I.P.R. (PATENT & 

TRADEMARK ATTORNEYS) 

702, REHAMAN HOUSE, 

BEHIND PROSPECT 

CHAMBERS, FORT, MUMBAI 

400 001, MAHARASHTRA, 

INDIA  

info@k2ipr.in 

140 MUMBAI  1897/MUMNP/2013  
07/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com 

141 MUMBAI  2195/MUMNP/2012  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013  India 

ipo@knspartners.com 

142 MUMBAI  476/MUMNP/2015  
07/09/2018 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI 

ROAD FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com,dewan@rkde

wanmail.com,dewan@rkdewanmail.com 

143 MUMBAI  39/MUMNP/2012  
07/09/2018 

00:00:00 

CHADHA & CHADHA   

Advocates  Regus Business 

Center  Level 2  Connaught Place  

Bund Garden Road  Pune 411001  

Maharashtra  India. 

 

info@iprattorneys.com,patents@iprattor

neys.com,info@iprattorneys.com,patents

@iprattorneys.com 
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144 MUMBAI  2203/MUMNP/2010  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys Highland 

Residency 301/302 Bougenvillea 

Yeshasvi Nagar, Dhokali Road 

Thane - 400607, Mumbai, INDIA 

ipo@Knspartners.com 

145 MUMBAI  1987/MUMNP/2013  
07/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

patents@iprattorneys.com,info@iprattor

neys.com,patents@iprattorneys.com,info

@iprattorneys.com 

146 MUMBAI  4086/MUM/2015  
07/09/2018 

00:00:00 

CHANDRAKANT M. JOSHI 

INDIAN PATENT & TRADE 

MARK ATTORNEYS 5th & 6th 

Floor, Vishwa Nanak, Chakala 

Road, Andheri(East) Mumbai 

(Bombay) - 400 099 Tel : + 91-22-

28380848 Fax : +91-22-28380737 

Email : cmjoshi1@vsnl.com 

cmjoshi1@vsnl.com,patents@cmjoshi.c

om 

147 MUMBAI  719/MUM/2015  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

148 MUMBAI  2417/MUMNP/2015  
07/09/2018 

00:00:00 

E-556, GREATER KAILASH - II 

NEW DELHI 110048, INDIA 
sna@sna-ip.com,docket.sna@gmail.com 

149 MUMBAI  1913/MUMNP/2011  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F VENUS, 

WORLI SEA FACE MUMBAI-

400018 

info@krishnaandsaurastri.com,patent@k

rishnaandsaurastri.com 

150 MUMBAI  753/MUM/2015  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

151 MUMBAI  1356/MUM/2012  
07/09/2018 

00:00:00 

DEEPAK MALVIYA 297 - 

SECTOR - 9-B, SAKET NAGAR, 

BHOPAL - 462024 (M.P) 

deepakmalviya237@gmail.com 

152 MUMBAI  1096/MUM/2014  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

153 MUMBAI  2565/MUM/2012  
07/09/2018 

00:00:00 

PRIYANK GUPTA LEGASIS 

PARTNERS B-105, ICC TRADE 

TOWERS SENAPATI BAPAT 

ROAD, PUNE 411016, INDIA 

ip@legasis.in 

154 MUMBAI  760/MUM/2015  
07/09/2018 

00:00:00 

K & S Partners Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park, Off G. K. Marg, Lower Parel 

Mumbai- 400013, Maharashtra, 

India 

 

ipo@knspartners.com 

155 MUMBAI  655/MUMNP/2015  
07/09/2018 

00:00:00 

D.P.AHUJA & CO. UNIT NO. 

201D, TOWN SQUARE 

SHOPPING CENTRE, AIRPORT 

ROAD, VIMAN NAGAR, PUNE-

411014, MAHARASHTRA, 

INDIA.  

 

patents@dpahuja.com 
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156 MUMBAI  2949/MUM/2013  
07/09/2018 

00:00:00 

Adv. Swapnil Gawande, R-9 

Harshnil, Eknath Puram, Nr. 

Yogakshem Colony, Amravati 

(M.S)-444607 

sjgawande@gmail.com 

157 MUMBAI  1376/MUMNP/2012  
07/09/2018 

00:00:00 

CHADHA & CHADHA   Advocates  

Regus Business Center  Level 2  

Connaught Place  Bund Garden Road  

Pune 411001  Maharashtra  India. 

info@iprattorneys.com,patents@iprattorneys.

com 

158 MUMBAI  2057/MUMNP/2013  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park, Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

ipo@knspartners.com,gurgaon@knspart

ners.com 

159 MUMBAI  703/MUM/2013  
07/09/2018 

00:00:00 

BHAVIK PATEL, ALEMBIC 

RESEARCH CENTRE, 

ALEMBIC ROAD, 

VADODARA-390 003. 

bhavik.patel@alembic.co.in,ipapi@alem

bic.co.in,s.ganesan@alembic.co.in 

160 MUMBAI  2150/MUMNP/2013  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate 

Park, Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

ipo@knspartners.com,gurgaon@knspart

ners.com 

161 MUMBAI  368/MUMNP/2015  
07/09/2018 

00:00:00 

CHADHA & CHADHA, 

Advocates, Regus Business 

Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

 

patents@iprattorneys.com,info@iprattor

neys.com 

162 MUMBAI  333/MUMNP/2015  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,info@kri

shnaandsaurastri.com,info@krishnaands

aurastri.com,info@krishnaandsaurastri.c

om,info@krishnaandsaurastri.com 

163 MUMBAI  869/MUM/2013  
07/09/2018 

00:00:00 

SUNEET 

SABALE/M.D.BHATE/VIDYAD

HAR BHANAGE M/S BHATE & 

PONKSHE 12, VENUMADHAV 

APTS, 104/7, OFF LANE NO. 14, 

PRABHAT ROAD, PUNE-411 

004, MAHARASHTRA STATE, 

INDIA  

 

bhateponkshe@vsnl.com 

164 MUMBAI  201627031244  
07/09/2018 

00:00:00 

Khaitan & Co One Indiabulls 

Centre, 13th Floor 841 Senapati 

Bapat Marg Elphinstone Road 

Mumbai 400 013, Maharashtra, 

India 

 

kcopatents@khaitanco.com 

165 MUMBAI  2704/MUM/2013  
07/09/2018 

00:00:00 

R.K. DEWAN & COMPANY 

PODAR CHAMBERS, 

S.A.BRELVI ROAD, FORT, 

MUMBAI -400 001, 

MAHARASHTRA, INDIA.  

 

dewan@rkdewanmail.com 
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166 MUMBAI  1782/MUMNP/2013  
07/09/2018 

00:00:00 

LAW OFFICE OF H K 

ACHARYA & COMPANY 

ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS 

HK AVENUE 19 SWASTICK 

SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com 

167 MUMBAI  1086/MUMNP/2013  
07/09/2018 

00:00:00 

R K. DEWAN & COMPANY 

PODAR CHAMBERS, 

S.A.BRELVI ROAD, FORT, 

MUMBAI 400 001 

MAHARASHTRA, INDIA.  

dewan@rkdewanmail.com 

168 MUMBAI  2977/MUM/2011  
07/09/2018 

00:00:00 

M/S BHATE & PONKSHE 12, 

VENUMADHAV APTS; 104/7, 

OFF LANE NO. 14, PRABHAT 

ROAD, PUNE-411 004 

MAHARASHTRA STATE, 

INDIA.  

bhateponkshe@vsnl.com 

169 MUMBAI  2720/MUMNP/2012  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-

483, KNK HOUSE, MEERA 

BAGH, PASCHIM VIHAR, NEW 

DELHI-110063, INDIA 

knk@kankrishme.com 

170 MUMBAI  2735/MUMNP/2012  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601  6th 

Floor  Marathon NextGen Innova  

Opposite Peninsula Corporate 

Park  Off G. K. Marg  Lower Parel 

Mumbai- 400013 

ipo@knspartners.com 

171 MUMBAI  1956/MUMNP/2015  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th 

Floor Marathon NextGen Innova 

Opposite Peninsula Corporate 

Park Off G. K. Marg Lower Parel 

Mumbai 400013 India 

ipo@knspartners.com 
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WEEKLY ISSUED FER (CHENNAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 CHENNAI 2179/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

2 CHENNAI 7969/CHENP/2011  
03/09/2018 

00:00:00 

LEXORBIS Unit No. 606 & 607 6th 

Floor, Gamma Block Sigma Soft-Tech 

Park No.7, Whitefield Main Road 

Ramagondanahalli Village Varthur 

Hobli, Bangalore- 560066 Telephone 

No. 080 4324 5900 Fax No. 080 4324 

5909 E-mail ID 

manisha@lexorbis.com; 

shivani@lexorbis.com 

manisha@lexorbis.com,patent@depenning.c

om,contact@ipastra.com 

3 CHENNAI 1472/CHE/2012  
03/09/2018 

00:00:00 

M/S. MOHAN ASSOCIATES, 

ADVOCATES, PATENT & 

TRADE MARK ATTORNEYS, 

CEEBROS BUILDING, D-4, 

IIIRD FLOOR, NEW 

NO.32(OLD NO.11), 

CENOTAPH ROAD, 

TEYNAMPET, CHENNAI - 600 

018, INDIA. 

aamohan@iprightsindia.com,brinda@ipr

ightsindia.com,aamohan@iprightsindia.c

om,brinda@iprightsindia.com 

4 CHENNAI 1917/CHE/2015  
03/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

5 CHENNAI 3026/CHE/2008  
03/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076 

patent@ipmetrix.com 

6 CHENNAI 7809/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

7 CHENNAI 4147/CHENP/2015  
03/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

8 CHENNAI 10323/CHENP/2013  
03/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

9 CHENNAI 2125/CHENP/2013  
03/09/2018 

00:00:00 

109 Sectore 44 Gurgaon National 

Capital Region Haryana 

ipo@knspartners.com,ipo@knspartners.c

om 

10 CHENNAI 8005/CHENP/2013  
03/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032 Telephone :9144 

- 42213409 Fax : 9144 - 42213402 

/ 22350783 Email : 

patent@cantwellandco.com 

patent@cantwellandco.com,patent@cant

wellandco.com 

11 CHENNAI 3659/CHENP/2015  
03/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 
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12 CHENNAI 9842/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

13 CHENNAI 5581/CHE/2013  
03/09/2018 

00:00:00 

DR. K. GANESAN, DIRECTOR , 

TIFAC-CORE, VIT 

UNIVERSITY, VELLORE - 632 

014, TAMIL NADU, INDIA.  

kganesan@vit.ac.in 

14 CHENNAI 9185/CHENP/2014  
03/09/2018 

00:00:00 

Novo Nordisk Service Centre 

(India) Pvt. Ltd. 2nd Floor 

Prestige Featherlite Tech Park Plot 

No 148 EPIP Area 2nd Phase 

Whitefield 

NNCP-IN@Novonordisk.com,nncp-

in@novonordisk.com 

15 CHENNAI 4567/CHENP/2011  
03/09/2018 

00:00:00 

REMFRY & SAGAR, ATTORNEYS-

AT-LAW, 376 B (OLD NO. 202), 

AVVAI SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  600 

086.  

remfry-sagar@remfry.com,remfry-

sagar@remfry.com 

16 CHENNAI 5679/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

17 CHENNAI 7813/CHENP/2013  
03/09/2018 

00:00:00 

PHILIPS INTELLECTUAL 

PROPERTY & STANDARDS 

PHILIPS ELECTRONICS INDIA 

LIMITED MANYATA TECH PARK 

NAGAVARA  

ravi.tumkur@philips.com,ravi.tumkur@phili

ps.com 

18 CHENNAI 721/CHE/2012  
03/09/2018 

00:00:00 

M/S. RAJASEKARAN 

ASSOCIATES, FLAT NO. 10, 3RD 

FLOOR ANANDA BHAVAN APTS, 

OLD NO. 27/NEW NO.5, 10TH 

AVENUE, ASHOK NAGAR, 

CHENNAI - 600 083. 

info@rajasekaranassociates.com,info@rsaip.

com,info@rajasekaranassociates.com,info@r

saip.com 

19 CHENNAI 391/CHENP/2015  
03/09/2018 

00:00:00 

No 7 Sigma Soft Tech Park Beta 

Block 5th Floor Opp Varthur Kodi 

Whitefield Main Rd  

ipo@iphorizons.com,ipo@iphorizons.co

m 

20 CHENNAI 2043/CHENP/2015  
03/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

21 CHENNAI 10004/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

22 CHENNAI 8167/CHENP/2013  
03/09/2018 

00:00:00 

Gopatent Consulting, No. 9/1, 

Valliammal Street, Kilpauk, 

Chennai - 600010, Tamil Nadu, 

India 

 

rselvam@gopatent.in,info@gopatent.in 

23 CHENNAI 3448/CHENP/2012  
03/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-43776666 FAX:#91-11-

43776676 

EMAIL:knk@kankrishme.com 

 

knk@kankrishme.com 
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24 CHENNAI 8713/CHENP/2011  
03/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

25 CHENNAI 1925/CHENP/2011  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI - 

600 032.  

patent@depenning.com 

26 CHENNAI 1562/CHE/2015  
03/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

E-mail:patent@depenning.com 

patent@depenning.com 

27 CHENNAI 8245/CHENP/2013  
03/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road, Guindy 

Chennai-600032  

patent@cantwellandco.com,patent@cant

wellandco.com 

28 CHENNAI 437/CHE/2013  
03/09/2018 

00:00:00 

OBHAN & ASSOCIATES, 501/7 

LANE W-21A, WESTERN 

AVENUE SAINIK FARMS, 

NEW DELHI - 110 062, INDIA. 

email@obhans.com,email@obhans.com 

29 CHENNAI 5941/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

30 CHENNAI 4540/CHE/2013  
03/09/2018 

00:00:00 

SHRI. N. VISVANATHAN, 

AMMARUN FOUNDRIES, 

80/6A. RATHINAGIRI ROAD, 

VILANKURICHI POST, 

COIMBATORE - 641 035, 

TAMIL NADU, INDIA.  

 

visvanathan@ammarun.com 

31 CHENNAI 999/CHE/2012  
03/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

 

patent@depenning.com,patent@depenni

ng.com 

32 CHENNAI 2364/CHENP/2013  
03/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

 

patent@depenning.com 

33 CHENNAI 3862/CHENP/2010  
03/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING , 120 VELACHERY 

MAIN ROAD GUINDY, 

CHENNAI - 600 032. 

patent@depenning.com 

34 CHENNAI 8239/CHENP/2012  
03/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

 

remfry-sagar@remfry.com 

35 CHENNAI 1546/CHE/2012  
03/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com,patent@depenni

ng.com 
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36 CHENNAI 5395/CHENP/2011  
03/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 

(Old No. 13) 3rd main Road, 

Gandhi Nagar, Adyar, Chennai-

60020 (India) Phone No: 91-44-

43443777, 120-4059300, Fax No. 

120-4243056, 91-44-43504232 E-

Mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

<mailto:archana@anandandanand.

com> 

archana@anandandanand.com,email@a

nandandanand.com 

37 CHENNAI 2201/CHE/2009  
03/09/2018 

00:00:00 

R.K.Dewan & Co. 5th Floor Podar 

Chambers, S A. Brelvi Road, Fort, 

Mumbai  400001, India Email.Id: 

dewan@rkdewanmail.com 

dewan@rkdewanmail.com,patents@dpa

huja.com 

38 CHENNAI 3800/CHENP/2013  
03/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys New Door No. 15 (Old 

No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  

600033, Tamil Nadu, India T: + 

91 (44) 49317777 F: + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 

39 CHENNAI 9185/CHENP/2013  
03/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032  

patent@cantwellandco.com 

40 CHENNAI 2186/CHENP/2012  
03/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

41 CHENNAI 4155/CHENP/2011  
03/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India Telephone No.: (+91) 044 

2833 4700 Fax No: (+91) 044 

2833 4702 Email: 

iprdel@lakshmisri.com 

iprdel@lakshmisri.com 

42 CHENNAI 9131/CHENP/2012  
03/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA  AR Villa  New No. 31 (Old 

No. 13) 3rd main Road  Gandhi 

Nagar  Adyar  Chennai-60020 (India) 

Phone No: 91-44-43443777  120-

4059300 Fax No: 120-4243056  91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com,email@anandan

danand.com 

43 CHENNAI 10162/CHENP/2013  
03/09/2018 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

anandandanand@vsnl.com,email@anan

dandanand.com 

44 CHENNAI 1462/CHE/2012  
04/09/2018 

00:00:00 

RAJASEKARAN ASSOCIATES, 

FLAT NO.10, 3RD FLOOR, 

ANANDA BHAVAN APTS, 

OLD NO.27/NEW NO.5, 10TH 

AVENUE, ASHOK NAGAR, 

CHENNAI - 600 083. 

info@rajasekaranassociates.com,info@r

saip.com 
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45 CHENNAI 767/CHE/2015  
04/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India 

iprdel@lakshmisri.com,iprdel@lakshmisri.co

m 

46 CHENNAI 9257/CHENP/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376 B (Old No. 202)  Avvai 

Shanmugam Salai  Gopalapuram 

Chennai - 600 086 

remfry-sagar@remfry.com 

47 CHENNAI 6023/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

48 CHENNAI 3973/CHENP/2012  
04/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA  AR Villa  New No. 31 

(Old No. 13) 3rd main Road  

Gandhi Nagar  Adyar  Chennai-

60020 (India) Phone No: 91-44-

43443777  120-4059300  Fax No. 

120-4243056  91-44-43504232 E-

Mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

<mailto:archana@anandandanand.

com> 

archana@anandandanand.com,email@a

nandandanand.com,archana@anandanda

nand.com,email@anandandanand.com 

49 CHENNAI 1855/CHE/2015  
04/09/2018 

00:00:00 

M/s. LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace Garden, 

2nd Street, Chennai - 600 006, 

India. 

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM 

50 CHENNAI 588/CHE/2012  
04/09/2018 

00:00:00 

SHRI. SRINIVASAN 

THIRUMALAI RAJAN, MSN 

LABORATORIES LIMITED, 

FACTORY: SY.NO.317 & 323, 

RUDRARAM (VIL), 

PATANCHERU (MDL), 

MEDAK (DIST), ANDHRA 

PRADESH, INDIA - 502 329. 

kondal@msnlabs.com 

51 CHENNAI 1636/CHE/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

52 CHENNAI 3166/CHE/2012  
04/09/2018 

00:00:00 

Giridhar Nayak  Shanti Nivas  

Karandekad  Kasaragod  Kerala - 

671121 

ipo@invntree.com 

53 CHENNAI 201841028945  
04/09/2018 

00:00:00 

MANAS, Plot 47 and 48 

Krishnaveni Nagar North Street, 

Mugalivakkam, Chennai - 600125, 

Tamilnadu, India 

pramesh.kannan@rediffmail.com 

54 CHENNAI 6650/CHENP/2011  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

55 CHENNAI 5134/CHE/2013  
04/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India 

 

lsmds@lakshmisri.com,iprdel@lakshmis

ri.com 
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56 CHENNAI 8011/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

57 CHENNAI 885/CHE/2014  
04/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka 

INDIA  

ipo@knspartners.com 

58 CHENNAI 997/CHENP/2015  
04/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

59 CHENNAI 1820/CHENP/2014  
04/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai  600 032 India 

patent@depenning.com,patent@depenni

ng.com 

60 CHENNAI 6746/CHENP/2011  
04/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED   MANYATA TECH 

PARK  NAGAVARA   

BANGALORE-560045 

ravi.tumkur@philips.com 

61 CHENNAI 472/CHENP/2012  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105  Mettu 

Street  Ayanavaram Chennai-600 

023 Tamil Nadu  India 

ipo@knspartners.com,ipo@knspartners.c

om 

62 CHENNAI 201847008379  
04/09/2018 

00:00:00 

M/s. K&S Partners, 

Intellectual Property Attorneys  

4121/B, 6th Cross, 19A Main, HA

L  

II  Stage (Extension), Bangalore   

560 038, Karnataka, INDIA.  

sudhirkumar.ipo@gov.in,ravisankar.ipo

@nic.in,d.rajagopalan@nic.in,ravisankar

.ipo@nic.in,d.rajagopalan@nic.in,ravisa

nkar.ipo@nic.in,d.rajagopalan@nic.in,ra

visankar.ipo@nic.in,d.rajagopalan@nic.i

n,ravisankar.ipo@nic.in,d.rajagopalan@

nic.in,ravisankar.ipo@nic.in,s.thangapan

dian@nic.in,d.rajagopalan@nic.in,ravisa

nkar.ipo@nic.in,s.thangapandian@nic.in

,d.rajagopalan@nic.in,ravisankar.ipo@ni

c.in,s.thangapandian@nic.in,ipo@knspar

tners.com 

63 CHENNAI 19/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

64 CHENNAI 4514/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032  

patent@depenning.com 

65 CHENNAI 291/CHE/2012  
04/09/2018 

00:00:00 

12A  Peenya Industrial Area  

Bangalore-560058 

suneel.jajit@triveniturbines.com,ipr@tri

veniturbines.com 

66 CHENNAI 8639/CHENP/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376 B (Old No. 202)  

Avvai Shanmugam Salai  

Gopalapuram Chennai - 600 086 

remfry-sagar@remfry.com 

67 CHENNAI 8836/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

 

patent@depenning.com 
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68 CHENNAI 5373/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

69 CHENNAI 1199/CHENP/2014  
04/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

70 CHENNAI 3738/CHENP/2015  
04/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

71 CHENNAI 6928/CHENP/2012  
04/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376 B (Old No. 202)  

Avvai Shanmugam 

Salai Gopalapuram Chennai - 600 

086 

remfry-sagar@remfry.com 

72 CHENNAI 6846/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

73 CHENNAI 5672/CHENP/2008  
04/09/2018 

00:00:00 

M/s DePenning & DePenning, 

120, Velachery Main Road, 

Guindy, Chennai - 600 032. 

patent@depenning.com 

74 CHENNAI 9352/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

75 CHENNAI 8530/CHENP/2012  
04/09/2018 

00:00:00 

Attorneys-at-Law 376 B (Old No. 

202)  Avvai Shanmugam Salai  

Gopalapuram Chennai - 600 086 

remfry-sagar@remfry.com 

76 CHENNAI 8351/CHENP/2012  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 15 

(Old No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu, India Tel : + 91 (44) 

49317777 Fax : + 91 (44) 49317788 

Email: ipo@knspartners.com 

ipo@knspartners.com 

77 CHENNAI 4297/CHENP/2011  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

78 CHENNAI 6304/CHENP/2014  
04/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

79 CHENNAI 587/CHENP/2011  
04/09/2018 

00:00:00 

Global IP Services 198F, 27th 

cross, 3rd Block Jayanagar, 

Bangalore, Karnataka-560011, 

INDIA  

docketing@globalipservices.com 

80 CHENNAI 5510/CHE/2013  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023, Tamil Nadu, India 

ipo@knspartners.com,ipo@knspartners.c

om 

81 CHENNAI 2081/CHE/2010  
04/09/2018 

00:00:00 

M/S DEPENNING & 

DEPENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI - 600 032. 

patent@depenning.com 
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82 CHENNAI 8693/CHENP/2013  
04/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

83 CHENNAI 201841027695  
04/09/2018 

00:00:00 

IPEXCEL SERVICES PVT. LTD. 

2nd & 3rd FLOOR, THE 

AMBIENCE, #2606, 16 CROSS, 

27 MAIN, HSR LAYOUT, 

BANGALORE 560102 

dinkar@ipexcel.com 

84 CHENNAI 659/CHENP/2013  
04/09/2018 

00:00:00 

PUTHRAN & ASSOCIATES, 

PATENT & TRADEMARK 

ATTORNEYS, B-3, KESAVAN 

ORCHID, 5/7, NORTH MADA 

STREET, SRI NAGAR 

COLONY, SAIDAPET, 

CHENNAI - 600 015, TAMIL 

NADU. 

ipr@puthrans.com,dbasish.ipo@nic.in,ip

r@puthrans.com,debasish.ipo@nic.in 

85 CHENNAI 8493/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

86 CHENNAI 5303/CHENP/2011  
04/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

87 CHENNAI 6036/CHENP/2012  
04/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-

483, KNK House, Meera Bagh, 

Paschim Vihar, New Delhi-

110063, India 

knk@kankrishme.com 

88 CHENNAI 1740/CHENP/2011  
04/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

remfry-sagar@remfry.com 

89 CHENNAI 2926/CHENP/2014  
04/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

90 CHENNAI 3390/CHE/2014  
04/09/2018 

00:00:00 

KALYAN JHABAKH, SURANA 

& SURANA INTERNATIONAL 

ATTORNEYS, 

INTERNATIONAL LAW 

CENTER, NO. 61-63, DR. 

RADHAKRISHNAN SALAI, 

MYLAPORE, CHENNAI - 600 

004, TAMIL NADU, INDIA.  

iplaw@lawindia.com 

91 CHENNAI 3639/CHENP/2013  
04/09/2018 

00:00:00 

K & S Partners, Intellectual 

Property Attorneys, 4121/B, 6th 

Cross, 19A Main, HAL II Stage 

(Extension), Bangalore - 560038, 

Karnataka Telephone No: 91-80-

40427900 Fax No: 91-80-404-

27901 Email: 

bangalore@knspartners.com 

 

bangalore@knspartners.com,patent@dep

enning.com 

mailto:bangalore@knspartners.com
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92 CHENNAI 4725/CHENP/2012  
04/09/2018 

00:00:00 

Anand and Anand Advocates B-

41, Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

email@anandandanand.com, 

Gitanjali@anandandanand.com 

patent@depending.com,email@anandan

danand.com,patent@depending.com,ema

il@anandandanand.com,patent@dependi

ng.com,email@anandandanand.com, 

archana@anandandanand.com 

93 CHENNAI 1683/CHE/2009  
04/09/2018 

00:00:00 

M/s DePenning & DePenning, 

120, Velachery Main Road, 

Guindy, Chennai - 600 032. 

patent@depenning.com 

94 CHENNAI 144/CHE/2012  
04/09/2018 

00:00:00 

P.M. George Kutty  Registered 

Patent Agent  PMG 

ASSOCIATES  EF 7/10  Vasanth 

Nagar  Palarivattom  Cochin - 

682025  Kerala State  India 

info@pmgip.com 

95 CHENNAI 2687/CHENP/2012  
04/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

96 CHENNAI 7936/CHENP/2012  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

97 CHENNAI 8484/CHENP/2012  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003, National 

Capital Region, India Tel : 

91124470 8700 Fax : 91124 

4708760 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

98 CHENNAI 2783/CHE/2011  
04/09/2018 

00:00:00 

Anand and Anand Advocates B-

41, Nizamuddin East New Delhi - 

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

anandandanand@vsnl.com, 

email@anandandanand.com, 

____________________________

_______archana@anandandanand.

com 

patent@depenning.com,email@anandan

danand.com 

99 CHENNAI 10218/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

100 CHENNAI 9857/CHENP/2013  
04/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys New Door No. 15 (Old 

No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 
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101 CHENNAI 1746/CHENP/2014  
04/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road, Guindy, 

Chennai-600032  

patent@cantwellandco.com 

102 CHENNAI  1207/CHENP/2014  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com,patent@depenning.com,patent@

depenning.com 

103 CHENNAI 9548/CHENP/2013  
04/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

104 CHENNAI 1786/CHE/2009  
04/09/2018 

00:00:00 

M/S REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376-B, 

(OLD NO.202) AVVAI 

SHANMUGHAM SALAI, 

GOPALAPURAM, CHENNAI - 

600 086. 

remfry-sagar@remfry.com 

105 CHENNAI 3279/CHE/2012  
04/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076  

patent@brainleague.com,patent@ipmetri

x.com 

106 CHENNAI 7920/CHENP/2014  
04/09/2018 

00:00:00 

Global Technical Center India 

SKF Technologies India Pvt Ltd 

Plot 2 Bommasandra Industrial 

Area Hosur Road Bangalore India  

sharath.subash.donthi@skf.com,sharath.

subash.donthi@skf.com,chennai-

patent@nic.in 

107 CHENNAI 4843/CHE/2013  
04/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023 Tamil Nadu, India 

ipo@knspartners.com 

108 CHENNAI 6154/CHE/2015  
04/09/2018 

00:00:00 

Dr. Gopakumar G. Nair Agent for 

the Applicant Gopakumar Nair 

Associates 3rd Floor, 

ĕShivmangalÊ, Near Big Bazaar, 

Akurli Road, Kandivali (East), 

Mumbai-400 101 Maharashtra, 

India. 

gopanair@gnaipr.net 

109 CHENNAI 861/CHENP/2014  
04/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys New Door No. 15 (Old 

No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  

600033, Tamil Nadu, India T: + 

91 (44) 49317777 F: + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com,ipo@knspartners.c

om 

110 CHENNAI 2593/CHENP/2009  
04/09/2018 

00:00:00 

376-B, (OLD NO.202) AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI - 

600 086. 

 

remfry-sagar@remfry.com 

111 CHENNAI 1594/CHENP/2013  
04/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

 

patent@depenning.com 



The Patent Office Journal No. 37/2018 Dated 14/09/2018                                    35334 

 

 

 

112 CHENNAI 10807/CHENP/2012  
04/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA  AR Villa  New No. 31 

(Old No. 13) 3rd main Road  

Gandhi Nagar  Adyar  Chennai-

60020 (India) Phone No: 91-44-

43443777  120-4059300 Fax No: 

120-4243056  91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

archana@anandandanand.com,email@a

nandandanand.com 

113 CHENNAI 7234/CHENP/2011  
04/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B  6th Cross  19A 

Main  HAL II Stage (Extension)  

Bangalore - 560 038  Karnataka 

INDIA  

bangalore@knspartners.com 

114 CHENNAI 6166/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

115 CHENNAI 6196/CHENP/2013  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

116 CHENNAI 3949/CHENP/2012  
05/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com 

117 CHENNAI 4497/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING 

120, VELACHERY MAIN 

ROAD, GUINDY, CHENNAI - 

600 032. 

patent@depenning.com 

118 CHENNAI 9043/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

119 CHENNAI 7853/CHENP/2011  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

120 CHENNAI 5435/CHE/2013  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023 Tamil Nadu, India 

ipo@knspartners.com 

121 CHENNAI 8486/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

122 CHENNAI 9183/CHENP/2013  
05/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032 9144 - 42213409 

9144 - 42213402 / 22350783 

patent@cantwellandco.com 

patent@cantwellandco.com 

123 CHENNAI 6549/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 
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124 CHENNAI 5453/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

125 CHENNAI 7589/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

126 CHENNAI 3633/CHE/2012  
05/09/2018 

00:00:00 

SHRI. D. MOSES JEYAKARAN, 

ADVOCATE & PATENT 

AGENT, 245/105, METTU 

STREET, AYANAVARAM, 

CHENNAI - 600 023. 

mjeykaran@yahoo.com 

127 CHENNAI 6500/CHENP/2014  
05/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

128 CHENNAI 1958/CHE/2014  
05/09/2018 

00:00:00 

Singh & Singh Lall & Sethi D-17, 

South Extension  II New Delhi  

110 049 India Telephone No.: (91) 

11 4289 9999 Fax No: (91) 11 

4289 9900 Mobile No.: 91-

9971681696 Email: 

info@indiaip.com 

srini@optimuspharma.net,asingh@singh

andsingh.com,srini@optimuspharma.net,

asingh@singhandsingh.com 

129 CHENNAI 3807/CHE/2010  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY, 

MAIN ROAD GUINDY, 

CHENNAI-600 032.  

patent@depenning.com,debasish.ipo@ni

c.in 

130 CHENNAI 4094/CHE/2011  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

131 CHENNAI 3191/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

132 CHENNAI 4734/CHENP/2012  
05/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

133 CHENNAI 344/CHE/2012  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

134 CHENNAI 4847/CHENP/2012  
05/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

135 CHENNAI  201647027828  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

136 CHENNAI 3284/CHE/2010  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

 

patent@depenning.com 
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137 CHENNAI 8704/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

138 CHENNAI 8868/CHENP/2012  
05/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376 B (Old No. 202)  Avvai 

Shanmugam Salai Gopalapuram 

Chennai - 600 086 

remfry-sagar@remfry.com 

139 CHENNAI 5926/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

140 CHENNAI 2561/CHENP/2014  
05/09/2018 

00:00:00 

No 7 Sigma Soft Tech Park Beta 

Block 5th Floor Whitefield Main 

Rd 

ipo@iphorizons.com,ipo@iphorizons.co

m 

141 CHENNAI 6527/CHENP/2015  
05/09/2018 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  

110013 India 

chennai@anandandanand.com,email@a

nandandanand.com 

142 CHENNAI 2605/CHENP/2013  
05/09/2018 

00:00:00 

Intepat IP Services Pvt Ltd 176 

Indra Complex Sarakki Main 

Road JP Nagar 1st Phase 

senthil@intepat.com 

143 CHENNAI 3299/CHE/2008  
05/09/2018 

00:00:00 

M/S.BRAIN LEAGUE IP 

SERVICES PVT LIMITED NO 

40 1ST FLOOR 3RD MAIN 

ROAD JC INDUSTRIAL 

ESTATE KANAKAPURA 

ROAD BANGALORE 560062 

LANDMARK NEAR METRO 

TEL:009126860414 

FAX:009126860484 E-

mail:patent@brainleague.com 

haneesh@evlg.com,patent@ipmetrix.co

m,patent@brainleague.com,haneesh@ev

lg.com,patent@ipmetrix.com,patent@br

ainleague.com,haneesh@evlg.com,hanee

sh@evlg.com,patent@brainleague.com,p

atent@brainleague.com,patent@brainlea

gue.com 

144 CHENNAI 5557/CHE/2013  
05/09/2018 

00:00:00 

SHRI. PO. JAYAPANDIYAN, 

SUDHARSHAN TRADERS, 

4/412 PAPPARAPATTI MAIN 

ROAD, (OPP) KAMALAM 

SCHOOL, K. NADUHALLI 

VILLAGE, KADAGATHOR 

POST, DHARMAPURI DT - 636 

809, TAMILNADU. 

poipscientist@gmail.com,debasish.ipo@

nic.in,poipscientist@gmail.com,debasish

.ipo@nic.in,poipscientist@gmail.com,de

basish.ipo@nic.in,poipscientist@gmail.c

om,delhi-patent@nic.in 

145 CHENNAI 5715/CHENP/2010  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

146 CHENNAI 8855/CHENP/2012  
05/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376 B (Old No. 202)  

Avvai Shanmugam Salai  

Gopalapuram Chennai - 600 086 

remfry-sagar@remfry.com 

147 CHENNAI 86/CHENP/2013  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 
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148 CHENNAI 1372/CHE/2014  
05/09/2018 

00:00:00 

Singh & Singh Lall & Sethi D-17, 

South Extension  II New Delhi  

110 049 India Telephone No.: (91) 

11 4289 9999 Fax No: (91) 11 

4289 9900 Mobile No.: 91- 

8527101854 Email: 

info@indiaip.com 

patent@depenning.com,info@indiaip.co

m,patent@depenning.com,info@indiaip.

com 

149 CHENNAI 8125/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

150 CHENNAI 4293/CHENP/2011  
05/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

remfry-sagar@remfry.com 

151 CHENNAI 201644027507  
05/09/2018 

00:00:00 

K&S Partners | Intellectual 

Property Attorneys; 4121/B, 6th 

Cross, 19A Main, HAL II Stage 

(Extension), Bangalore  560 038, 

Karnataka, INDIA; Mobile No: 

+91 7349778249 

ipo@knspartners.com 

152 CHENNAI 7002/CHENP/2011  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

153 CHENNAI 7972/CHENP/2012  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India pTel : 

+ 91 (44) 49317777 Fax : + 91 

(44) 49317788 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

154 CHENNAI 3707/CHE/2013  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023 Tamil Nadu, India 

ipo@knspartners.com 

155 CHENNAI 2224/CHE/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

156 CHENNAI 2779/CHE/2011  
05/09/2018 

00:00:00 

M/S. CANTWELL & CO, 31 

SOUTH BANK ROAD, 

CHENNAI - 600 028. 

patent@cantwellandco.com 

157 CHENNAI 8644/CHENP/2011  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

158 CHENNAI 201647001999  
05/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave 

iprdel@lakshmisri.com 

159 CHENNAI 5079/CHE/2014  
05/09/2018 

00:00:00 

TMT LAW PRACTICE, NO. 

32A, KRISHNA STREET, 

T.NAGAR, CHENNAI - 600 017. 

rramanathan@tmtlaw.co.in,rramanathan

@tmtlaw.co.in 
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160 CHENNAI 6136/CHE/2013  
05/09/2018 

00:00:00 

P.M. George Kutty, Registered 

Patent Agent, PMG 

ASSOCIATES, EF 7/10, Vasanth 

Nagar, Palarivattom, Cochin - 682 

025, Kerala State, India 

info@pmgip.com 

161 CHENNAI 201641001117  
05/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road 

Guindy,Chennai 600 032. 

patent@depenning.com 

162 CHENNAI 3619/CHE/2013  
05/09/2018 

00:00:00 

S. BALACHANDRAN & S. 

SRINATH, PATENT 

ATTORNEYS, C/O. L.S. SWAMI 

CO., NO. 3, PLAYGROUND 

VIEW STREET, NANDANAM 

EXTENSION, CHENNAI - 600 

035. 

patent@lrswami.com 

163 CHENNAI 201647038693  
05/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai- 600 006 

India.  

iprdel@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM,iprdel@lakshmisri.com,

IPRDEL@LAKSHMISRI.COM 

164 CHENNAI 5493/CHE/2012  
05/09/2018 

00:00:00 

SHRI. KANNISSERY PRAMOD, 

SREEVISHNU HOUSE, 

THUMBIKANDIPARAMBA, 

PEOPLES ROAD, WEST HILL 

P.O., CALICUT - 673 005, 

KERALA, INDIA.  

pramodkphd@yahoo.com 

165 CHENNAI 6194/CHE/2013  
05/09/2018 

00:00:00 

M/S. L.S. DAVAR & CO., 32, 

RADHA MADHAB DUTTA 

GARDEN LANE, KOLKATA - 

700 010. 

davar@cal2.vsnal.net.in,lsdavar@vsnl.c

om 

166 CHENNAI 6880/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

167 CHENNAI 191/CHE/2015  
05/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

168 CHENNAI 10172/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

169 CHENNAI 3521/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

170 CHENNAI 1901/CHENP/2014  
05/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

 

patents@dpahuja.com 

171 CHENNAI 1786/CHENP/2015  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com,patent@depenni

ng.com 

172 CHENNAI 201644021731  
05/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032 

 

patent@depenning.com 
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173 CHENNAI 3639/CHE/2012  
05/09/2018 

00:00:00 

SRINIVASAN THIRUMALAI 

RAJAN, MSN LABORATORIES 

LIMITED, FACTORY: 

SY.NO.317 & 323, RUDRARAM 

(VIL), PATANCHERU (MDL), 

MEDAK (DIST), ANDHRA 

PRADESH, INDIA - 502 329. 

kondal@msnlabs.com 

174 CHENNAI 3690/CHENP/2013  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

175 CHENNAI 361/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

176 CHENNAI 5379/CHE/2013  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

177 CHENNAI 9524/CHENP/2013  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

178 CHENNAI 10026/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

179 CHENNAI 3962/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

180 CHENNAI 8827/CHENP/2014  
05/09/2018 

00:00:00 

#4121/B 6th Cross 19A Main 

HAL II Stage [Extension] 

Bangalore Karnataka 560038 

bangalore@knspartners.com 

181 CHENNAI 223/CHE/2013  
05/09/2018 

00:00:00 

M/S. SHILPA MEDICARE 

LIMITED, 2ND FLOOR, 10/80, 

RAJENDRA GUNJ, RAICHUR - 

584 102, KARNATKA, INDIA. 

akshay@vbshilpa.com,ipm_unit2@vbshi

lpa.com 

182 CHENNAI 4808/CHENP/2011  
05/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM 

183 CHENNAI 6990/CHENP/2011  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

 

patent@depenning.com 

184 CHENNAI 6444/CHENP/2012  
05/09/2018 

00:00:00 

Anand and Anand Advocates B-

41, Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

email@anandandanand.com, 

Gitanjali@anandandanand.com 

 

email@anandandanand.com 

mailto:Gitanjali@anandandanand.com
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185 CHENNAI 4708/CHENP/2013  
05/09/2018 

00:00:00 

PHILIPS INTELLECTUAL 

PROPERTY & STANDARDS 

PHILIPS ELECTRONICS INDIA 

LIMITED MANYATA TECH 

PARK NAGAVARA 

chennai-patent@nic.in 

186 CHENNAI 8073/CHENP/2013  
05/09/2018 

00:00:00 

CANTWELL & CO., 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI - 600 032. 

patent@cantwellandco.com 

187 CHENNAI 3054/CHENP/2012  
05/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

188 CHENNAI 10485/CHENP/2012  
05/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003, National 

Capital Region, India Tel: + 

91124470 8700 Fax: + 91124 

4708760 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

189 CHENNAI 6604/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

190 CHENNAI 2544/CHE/2010  
05/09/2018 

00:00:00 

TVS MOTOR COMPANY 

LIMITED, JAYALAKS HMI 

ESTATES NO.29 (OLD NO.8) 

HADDOWS ROAD, CHENNAI - 

600 006. 

rna@scl.co.in,iprtvs@tvsmotor.com 

191 CHENNAI 10022/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

192 CHENNAI 4161/CHE/2012  
05/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

193 CHENNAI 8625/CHENP/2012  
05/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376 B (Old No. 202)  

Avvai Shanmugam Salai  

Gopalapuram Chennai - 600 086 

remfry-sagar@remfry.com 

194 CHENNAI 86/CHE/2014  
05/09/2018 

00:00:00 

S AFSAR Krishna and Saurastri 

Associates, No.17, Sheshadri 

Road, Gandhinagar, Bangalore 

560009, Karnataka, INDIA 

afsar@krishnaandsaurastri.com,info@kri

shnaandsaurastri.com 

195 CHENNAI 2278/CHENP/2012  
05/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.co 

196 CHENNAI 8021/CHENP/2013  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

197 CHENNAI 1940/CHE/2015  
05/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

 

patent@depenning.com,patent@depenni

ng.com 
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198 CHENNAI 6444/CHENP/2011  
05/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

remfry-sagar@remfry.com 

199 CHENNAI 4415/CHENP/2012  
05/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA  

patents@dpahuja.com 

200 CHENNAI 4688/CHENP/2013  
05/09/2018 

00:00:00 

399 15th cross 5th main sector 6 

HSR Layout 
ipo@invntree.com 

201 CHENNAI 10162/CHENP/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

202 CHENNAI 3684/CHENP/2011  
05/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore - 560 038, Karnataka 

INDIA  

bangalore@knspartners.com 

203 CHENNAI 3561/CHE/2012  
05/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

204 CHENNAI 3287/CHENP/2014  
05/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

205 CHENNAI 3138/CHE/2014  
06/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys # 4121/B, 6th Cross, 

19A Main, HAL II Stage 

(Extension), Bangalore  560 038, 

Karnataka INDIA 

ipo@knspartners.com 

206 CHENNAI 1670/CHENP/2015  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

207 CHENNAI 3767/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

208 CHENNAI 1738/CHE/2012  
06/09/2018 

00:00:00 

Anand and Anand Advocates B-

41, Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-

24354243, 91-120-4243056,-058 

E-mail: 

email@anandandanand.com, 

Gitanjali@anandandanand.com 

 

email@anandandanand.com 

209 CHENNAI 2151/CHE/2008  
06/09/2018 

00:00:00 

709/710, TOLSTOY HOUSE, 15-

17, TOLSTOY MARG, NEW 

DELHI-110 001 

 

manisha@lexorbis.com,mail@lexorbis.c

om 

mailto:Gitanjali@anandandanand.com
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210 CHENNAI 5558/CHE/2013  
06/09/2018 

00:00:00 

SHRI. PO. JAYAPANDIYAN, 

SUDHARSHAN TRADERS, 

4/412 PAPPARAPATTI MAIN 

ROAD, (OPP) KAMALAM 

SCHOOL, K. NADUHALLI 

VILLAGE, KADAGATHOR 

POST, DHARMAPURI DT - 636 

809, TAMILNADU. 

poipscientist@gmail.com,poipscientist@

gmail.com,poipscientist@gmail.com,Ch

ennai-patent@nic.in 

211 CHENNAI 5596/CHE/2014  
06/09/2018 

00:00:00 

Arun Kishore Narasani ipMetrix 

Consulting Group No, 84,1st Main 

Road, Panduranganagar, 

Bannerghatta Road. Bangalore-

560076 

patent@ipmetrix.com,patent@ipmetrix.c

om 

212 CHENNAI 3587/CHE/2013  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023 Tamil Nadu, India 

ipo@knspartners.com 

213 CHENNAI 4077/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

214 CHENNAI 2897/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

215 CHENNAI 10324/CHENP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

216 CHENNAI 3538/CHE/2013  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023, Tamil Nadu, India 

ipo@knspartners.com 

217 CHENNAI 2599/CHENP/2011  
06/09/2018 

00:00:00 

254, 3RD FLOOR, OKHLA 

INDUSTRIAL ESTATE, PHASE 

III, NEW DELHI - 110 020 

deepa@giipinfo.com,business@coreipse

rvices.com 

218 CHENNAI 10254/CHENP/2012  
06/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA  AR Villa  New No. 31 

(Old No. 13) 3rd main Road  

Gandhi Nagar  Adyar  Chennai-

60020 (India) Phone No: 91-44-

43443777  120-4059300 Fax No: 

120-4243056  91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

archana@anandandanand.com,email@a

nandandanand.com 

219 CHENNAI 8552/CHENP/2013  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 
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220 CHENNAI 9048/CHENP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003, National 

Capital Region, India Tel : 

91124470 8700 Fax : 91124 

4708760 Email: 

ipo@knspartners.com 

ipo@knspartners.com,ipo@knspartners.c

om 

221 CHENNAI 4278/CHENP/2014  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

222 CHENNAI 2705/CHE/2014  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023 Tamil Nadu, India 

ipo@knspartners.com 

223 CHENNAI 9756/CHENP/2013  
06/09/2018 

00:00:00 

PHILIPS INTELLECTUAL 

PROPERTY & STANDARDS 

PHILIPS ELECTRONICS INDIA 

LIMITED MANYATA TECH 

PARK NAGAVARA 

ravi.tumkur@philips.com 

224 CHENNAI 3437/CHENP/2012  
06/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

225 CHENNAI 2482/CHE/2012  
06/09/2018 

00:00:00 

M/S. D.P. AHUJA & CO., D-4, 

CASA LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

226 CHENNAI 4844/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

227 CHENNAI 8286/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI - 

600 032. 

patent@depenning.com 

228 CHENNAI 4287/CHE/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

229 CHENNAI 7627/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

230 CHENNAI 3915/CHE/2011  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenning.c

om 

231 CHENNAI 5079/CHENP/2013  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-483 

KNK HOUSE MEERA BAGH 

PASCHIM VIHAR NEW DELHI 

110063 INDIA TEL:#91-11-

43776666 FAX:#91-11-43776676 

EMAIL:knk@kankrishme.com 

 

knk@kankrishme.com 
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232 CHENNAI 1197/CHENP/2011  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2 WALLACE 

GARDEN, 2ND STREET, 

CHENNAI - 600 006, INDIA.  

lsmds@lakshmisri.com,iprdel@lakshmis

ri.com 

233 CHENNAI 3393/CHE/2011  
06/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376-B (Old No.202) Avvai 

Shanmugam Salai, Gopalapuram 

Chennai - 600 086, India Tel & 

Fax : 91- 44-4263 7392 E-Mail : 

remfry-sagar@remfry.com 

remfry-

sagar@remfry.com,ipo@iphorizons.com 

234 CHENNAI 9471/CHENP/2013  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com,patents@dpahuja.

com 

235 CHENNAI 201647035546  
06/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032  

patent@depenning.com 

236 CHENNAI 4279/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

237 CHENNAI 6582/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

238 CHENNAI 2665/CHE/2014  
06/09/2018 

00:00:00 

M/S. D.P. AHUJA & CO., D-4, 

CASA LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

239 CHENNAI 2833/CHE/2013  
06/09/2018 

00:00:00 

C/O. INTEPAT IP SERVICES PVT 

LTD, 176, INDRA COMPLEX, 

SARAKKI MAIN ROAD, JP 

NAGAR 1ST PHASE, BANGALORE 

- 560078 

SENTHIL@INTEPAT.COM 

240 CHENNAI 1943/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 LAVELLE 

ROAD, BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

241 CHENNAI 2800/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

242 CHENNAI  10307/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

243 CHENNAI 2636/CHENP/2015  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

244 CHENNAI 2161/CHENP/2012  
06/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032 9144 - 42213409 

9144 - 42213402 / 22350783 

patent@cantwellandco.com 

ravi.tumkur@philips.com 
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245 CHENNAI 9944/CHENP/2012  
06/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES, FLAT GA, AR 

VILLA, NEW NO,31 (OLD 

NO.13), 3RD MAIN ROAD, 

GANDHI NAGAR, ADYAR, 

CHENNAI - 600 020, (INDIA). 

anandandanand@vsnl.com,email@anan

dandanand.com 

246 CHENNAI 2365/CHENP/2015  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

247 CHENNAI 201647007019  
06/09/2018 

00:00:00 

Lall & Sethi D-17, South 

Extension  II New Delhi  110 049 

India Telephone No.: (+91) 11 

4289 9999 Fax No: (+91) 11 4289 

9900 Mobile No.: 91- 9971681696 

Email: info@indiaip.com 

info@indiaip.com 

248 CHENNAI 7492/CHENP/2012  
06/09/2018 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA  AR Villa  New No. 31 

(Old No. 13) 3rd main Road  

Gandhi Nagar  Adyar  Chennai-

60020 (India) Phone No: 91-44-

43443777  120-4059300  Fax No. 

120-4243056  91-44-43504232 E-

Mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

<mailto:archana@anandandanand.

com> 

archana@anandandanand.com,email@a

nandandanand.com 

249 CHENNAI 724/CHENP/2015  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com,patent@depenni

ng.com 

250 CHENNAI 8181/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

251 CHENNAI 7843/CHENP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys Plot No-109, 

Sector-44, Gurgaon 122 003, India 

Tel: 91 (124) 4708 700 Fax: 91 

(124) 470 8760/8770/8780 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

252 CHENNAI 6924/CHENP/2011  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-47426666 FAX:#91-11-

47426675 

EMAIL:knk@kankrishme.com 

 

knk@kankrishme.com,knk@kankrishme

.com 

253 CHENNAI 2240/CHE/2014  
06/09/2018 

00:00:00 

MS. GEETHA KARAVOOR, 122 

EPIP PHASE 2, HOODI 

VILLAGE, WHITEFIELD 

ROAD, BANGALORE - 560 066. 

geetha.karavoor@ge.com 
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254 CHENNAI 3613/CHE/2013  
06/09/2018 

00:00:00 

M/S. R.K. DEWAN & CO, 

PODAR CHAMBERS, S.A. 

BRELVI ROAD, FORT, 

MUMBAI - 400 001, 

MAHARASHTRA, INDIA.  

dewan@rkdewanmail.com 

255 CHENNAI 5458/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

256 CHENNAI 9440/CHENP/2013  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

257 CHENNAI 538/CHE/2013  
06/09/2018 

00:00:00 

SHRI. DAVIS JOHNY, 

NADUKANIYIL (H), 

KUDAKKACHIRA, 

KOTTAYAM - 686 635, 

KERALA, INDIA.  

davis205@gmail.com 

258 CHENNAI 4373/CHENP/2015  
06/09/2018 

00:00:00 

SRI.Y.KARUNA SREE, IPM, 

HETERO RESEARCH 

FOUNDATION PLOT NO.B 80 

& 81 A.P.I.E. BALANAGAR 

HYDERABAD 500 018, 

TELANGANA, INDIA, 

karunasree.y@heterodrugs.com 

karunasree.y@heterodrugs.com,karunasr

ee.y@heterodrugs.com 

259 CHENNAI 152/CHENP/2014  
06/09/2018 

00:00:00 

Gopatent Consulting, Old No. 9/1, 

Valliammal Street, Kilpauk, 

Chennai - 600010, Tamilnadu, 

India 

rselvam@gopatent.in,rselvam@gopatent

.in 

260 CHENNAI 6931/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

261 CHENNAI 6371/CHE/2014  
06/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

262 CHENNAI 721/CHENP/2015  
06/09/2018 

00:00:00 

46 1st Cross Marappa Garden Benson 

Town Post 
chennai-patent@nic.in,andrew.ipo@nic.in 

263 CHENNAI 4236/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI - 600 032. 

patent@depenning.com 

264 CHENNAI 1080/CHE/2012  
06/09/2018 

00:00:00 

L.S. DAVAR & CO., 32, RADHA 

MADHAB DUTTA GARDEN LANE 

KOLKATA - 700 010. 

davar@cal2.vsnal.net.in,lsdavar@vsnl.com,d

avar@cal2.vsnal.net.in,lsdavar@vsnl.com,da

var@cal2.vsnal.net.in,lsdavar@vsnl.com,dav

ar@cal2.vsnal.net.in,lsdavar@vsnl.com 

265 CHENNAI 5273/CHENP/2011  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

266 CHENNAI 10486/CHENP/2012  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5, Harish 

Mukherjee Road, Calcutta - 700 

025, State of West Bengal. Phone: 

0-33-2455 7484/85/86; Fax: 0-33- 

2455 7487/88; Email: 

cal@patentindia.com . 

 

cal@patentindia.com,ipo@knspartners.c

om 
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267 CHENNAI 9484/CHENP/2013  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-43776666 FAX:#91-11-

43776676 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

268 CHENNAI 614/CHENP/2014  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com,patent@depenni

ng.com 

269 CHENNAI 4277/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

270 CHENNAI 3893/CHE/2013  
06/09/2018 

00:00:00 

S AFSAR Krishna and Saurastri 

Associates, No.17, Sheshadri 

Road, Gandhinagar, Bangalore 

560009, Karnataka, INDIA 

afsar@krishnaandsaurastri.com 

271 CHENNAI 4284/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

272 CHENNAI 3932/CHENP/2013  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-43776666 FAX:#91-11-

43776676 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

273 CHENNAI 9614/CHENP/2013  
06/09/2018 

00:00:00 

That the address of service has 

changed to IPR 

INTERNATIONAL SERVICES 

Block No. 8, Building No. 2, 

Rajinder Nagar NEW DELHI-

110060, INDIA Phone No.: 91-11-

25761755 Fax No.: 91-11-

25864213 Mobile No.: 98110-

83701 E-mail: ipris@vsnl.net & 

docketing@ipr.in 

ipris@vsnl.net,docketing@ipr.in 

274 CHENNAI 3646/CHE/2013  
06/09/2018 

00:00:00 

Origiin IP Solutions A-213, Sobha 

Aquamarine Sarjapur Outer Ring 

Road, Bellandur Bangalore-

560103 India 

bindu@origiin.com,info@origiin.com,an

ita@origiin.com 

275 CHENNAI 4281/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

276 CHENNAI 4454/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

 

patents@dpahuja.com 
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277 CHENNAI 3740/CHENP/2015  
06/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

278 CHENNAI 298/CHE/2008  
06/09/2018 

00:00:00 

198F, 27TH CROSS, 3RD 

BLOCK, JAYANAGAR, 

BANGALORE-560 011 

pnama@globalipservices.com,docketing

@globalipservices.com 

279 CHENNAI 7632/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

280 CHENNAI 440/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

281 CHENNAI 110/CHENP/2013  
06/09/2018 

00:00:00 

Singh & Singh Lall & Sethi D-17, 

South Extension  II New Delhi  

110 049 India Telephone No.: (91) 

11 4289 9999 Fax No: (91) 11 

4289 9900 Mobile No.: 91- 

8527101854 Email: 

info@indiaip.com 

info@indiaip.com,patent@depenning.co

m 

282 CHENNAI 4846/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com,patents@dpahuja.

com 

283 CHENNAI 9040/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

284 CHENNAI 1363/CHE/2014  
06/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka INDIA 

ipo@knspartners.com 

285 CHENNAI 9067/CHENP/2014  
06/09/2018 

00:00:00 

No. 399, l5th cross, 5th main, 

Sector 6, HSR layout llangalore - 

560102.  

ipo@invntree.com 

286 CHENNAI  5096/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO.1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001. 

patents@dpahuja.com 

287 CHENNAI 4457/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO.1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001. 

patents@dpahuja.com 

288 CHENNAI 10048/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

289 CHENNAI 4223/CHENP/2014  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

290 CHENNAI 2465/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 
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291 CHENNAI 4282/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

292 CHENNAI 8163/CHENP/2010  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI-

600 032.  

patent@depenning.com 

293 CHENNAI 5427/CHENP/2010  
06/09/2018 

00:00:00 

M/S. REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 

376B(OLD NO.202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI - 

600 086. 

remfry-sagar@remfry.com 

294 CHENNAI 9463/CHENP/2013  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

295 CHENNAI 4241/CHENP/2013  
06/09/2018 

00:00:00 

OBHAN & ASSOCIATES 501/7, 

LANE W-21 A, WESTERN 

AVENUE, SAINIK FARMS, 

NEW DELHI 110 080 Phone:+91 

11 64645191 Fax:+91 

1129554179 Email: 

email@obhans.com 

email@obhans.com 

296 CHENNAI 9068/CHENP/2012  
06/09/2018 

00:00:00 

Global IP Services 198F  27th 

cross  3rd Block  Jayanagar  

Bangalore-560011  Karnataka  

INDIA  

docketing@globalipservices.com 

297 CHENNAI 3045/CHE/2013  
06/09/2018 

00:00:00 

MOHAN ASSOCIATES, 

ADVOCATES, PATENT & 

TRADE MARK ATTORNEYS, 

CEEBROS BUILDING, D-4, 

IIIRD FLOOR, NEW 

NO.32(OLD NO.11), 

CENOTAPH ROAD, 

TEYNAMPET, CHENNAI - 600 

018, INDIA. 

aamohan@iprightsindia.com,brinda@ipr

ightsindia.com 

298 CHENNAI 9387/CHENP/2012  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-483 

KNK HOUSE MEERA BAGH 

PASCHIM VIHAR NEW DELHI 

110063 INDIA TEL:#91-11-

47426666 FAX:#91-11-47426675 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

299 CHENNAI 7695/CHENP/2011  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

 

patents@dpahuja.com 
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300 CHENNAI 4310/CHE/2013  
06/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

301 CHENNAI 7633/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

302 CHENNAI 6285/CHENP/2014  
06/09/2018 

00:00:00 

#4121/B 6th Cross 19A Main 

HAL II Stage [Extension] 

Bangalore Karnataka 560038 

bangalore@knspartners.com 

303 CHENNAI 5534/CHE/2013  
06/09/2018 

00:00:00 

Bhatnagar & Associates Patent, 

Design and Trade Mark Attorneys 

161, Vigyan Vihar, Delhi-110092 

bhatnagar_associates@yahoo.com,bhatn

agar_associates@yahoo.com 

304 CHENNAI 196/CHENP/2013  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys, 515-B, Platinum 

Tower, 5th Floor, Sohna Road, Sector 

47, Gurgaon 122002, National Capital 

Region, India Phone : +91 (124) 470 

470 8700 Fax : +91 (124) 470 

8760/8770/8780 Mobile: +91 

8130055293 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com,ipr@puthrans.com 

305 CHENNAI 3058/CHENP/2012  
06/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-

483, KNK House, Meera Bagh, 

Paschim Vihar, New Delhi-

110063, India 

knk@kankrishme.com 

306 CHENNAI 3357/CHE/2012  
06/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076 

patent@brainleague.com,patent@ipmetri

x.com 

307 CHENNAI 6841/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

308 CHENNAI 7084/CHENP/2013  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

309 CHENNAI 10538/CHENP/2012  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,debasish.ipo@ni

c.in 

310 CHENNAI 8222/CHENP/2014  
06/09/2018 

00:00:00 

B6/10 SAFDARJUNG 

ENCLAVE 
iprdel@lakshmisri.com 

311 CHENNAI 13/CHENP/2014  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

312 CHENNAI 406/CHE/2011  
06/09/2018 

00:00:00 

RAKESH PRABHU, PATENT 

AGENT, ALMT LEGAL, 

ADVOCATES & SOLICITORS, 

#2, LAVELLE ROAD, 

BANGALORE - 560 001. 

rprabhu@almtlegal.com,rprabhu@almtle

gal.com 
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313 CHENNAI 8596/CHENP/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

314 CHENNAI 1394/CHE/2012  
06/09/2018 

00:00:00 

RAJISH K R, 

KUNNATHUMATTATHIL, 

MEMADANGU P O, 

MUVATTUPUZHA, KERALA, 

INDIA - 6886672. 

rajishkr1@gmail.com 

315 CHENNAI 1479/CHENP/2015  
06/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com,patent@depenni

ng.com 

316 CHENNAI 1125/CHENP/2011  
06/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,iprdel@lakshmis

ri.com 

317 CHENNAI 9637/CHENP/2011  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

318 CHENNAI 4280/CHE/2013  
06/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

319 CHENNAI 8547/CHENP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003, National 

Capital Region, India Tel : 

91124470 8700 Fax : 91124 

4708760 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

320 CHENNAI 9709/CHENP/2012  
06/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

321 CHENNAI 8657/CHENP/2012  
06/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376 B (Old No. 202)  Avvai 

Shanmugam Salai Gopalapuram 

Chennai - 600 086 Tel/Fax: +91-44-

42637392/ Email: remfry-

sagar@remfry.com <mailto:remfry-

sagar@remfry.com> 

remfry-sagar@remfry.com 

322 CHENNAI 2920/CHENP/2012  
06/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

323 CHENNAI 4092/CHE/2013  
07/09/2018 

00:00:00 

M/S. SYMED LABS LIMITED, 

8-2-293/ 174/3, B. N. Reddy 

Colony, Road No. 14, Banjara 

Hills, Hyderabad-500 034, 

Telanganaa, India. 

ipm@symedlabs.com 
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324 CHENNAI 3517/CHENP/2012  
07/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai - 600 032 

patent@depenning.com 

325 CHENNAI 9933/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com,patent@depenning.com,patent@

depenning.com 

326 CHENNAI 489/CHE/2014  
07/09/2018 

00:00:00 

SHRI. MIDHUN RAJU. T, 

THALIYAPARAMBIL HOUSE, 

P.O. VARANDARAPILLY, PIN - 

680 303, THRISSUR, KERALA. 

midhunsown@outlook.com,debasish.ipo

@nic.in,midhunsown@outlook.com, 

debasish.ipo@nic.in 

327 CHENNAI 1509/CHENP/2011  
07/09/2018 

00:00:00 

Global IP Services 198F, 27th 

cross, 3rd Block Jayanagar, 

Bangalore, Karnataka-560011, 

INDIA  

docketing@globalipservices.com 

328 CHENNAI 9753/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

329 CHENNAI 4367/CHENP/2013  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-43776666 FAX:#91-11-

43776676 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

330 CHENNAI 1843/CHENP/2012  
07/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED   MANYATA TECH 

PARK  NAGAVARA   

BANGALORE-560045 

ravi.tumkur@philips.com 

331 CHENNAI 315/CHENP/2014  
07/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

332 CHENNAI 441/CHENP/2014  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

333 CHENNAI 9500/CHENP/2012  
07/09/2018 

00:00:00 

Anand & Anand Advocates Flat 

GA  AR Villa  New No. 31 (Old 

No. 13) 3rd main Road  Gandhi 

Nagar  Adyar  Chennai-60020 

(India) Phone No: 91-44-

43443777  120-4059300 Fax No: 

120-4243056  91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co

.in/ archana@anandandanand.com 

archana@anandandanand.com,email@a

nandandanand.com 
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334 CHENNAI 1891/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

335 CHENNAI 1101/CHE/2011  
07/09/2018 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES No.17, Sheshadri 

Road, Gandhinagar Bangalore - 

560 009 KARNATAKA 

afsar@krishnaandsaurastri.com 

336 CHENNAI 2487/CHE/2012  
07/09/2018 

00:00:00 

M/S. MOHAN ASSOCIATES, 

ADVOCATES, PATENT & 

TRADE MARK ATTORNEYS, 

CEEBROS BUILDING, D-4, 

IIIRD FLOOR, NEW 

NO.32(OLD NO.11), 

CENOTAPH ROAD, 

TEYNAMPET, CHENNAI - 600 

018, INDIA. 

aamohan@iprightsindia.com 

337 CHENNAI 8145/CHENP/2011  
07/09/2018 

00:00:00 

ANAND AND ANAND 

ADVOCATES, FLAT GA, AR 

VILLA, NEW NO.31 (OLD 

NO.13), 3RD MAIN ROAD, 

GANDHI NAGAR, ADYAR, 

CHENNAI - 600 020, (INDIA). 

email@anandandanand.com,archana@a

nandandanand.com 

338 CHENNAI  2388/CHE/2010  
07/09/2018 

00:00:00 

M/S. MOHAN ASSOCIATES, 

ADVOCATES, PATENT & 

TRADE MARK ATTORNEYS, 

CEEBROS BUILDING, D-4, III 

FLOOR, NEW NO.32(OLD 

NO.11), CENOTAPH ROAD, 

TEYNAMPET, CHENNAI - 600 

018. INDIA. 

aamohan@iprightsindia.com,brinda@ipr

ightsindia.com 

339 CHENNAI 5762/CHENP/2012  
07/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED   MANYATA TECH 

PARK  NAGAVARA   

BANGALORE-560045 

ravi.tumkur@philips.com 

340 CHENNAI 2524/CHE/2012  
07/09/2018 

00:00:00 

M/S. VIZZY GEORGE, 

ADVOCATE, M/S. MARKS & 

RIGHTS, 42/2421, THALIATH 

BUILDING, ST. BENEDICT 

ROAD, KACHERIPPADY, 

KOCHI-682 018, KERALA 

STATE, INDIA. 

vizzygeorge@yahoo.com,vizzygeorge@

yahoo.com 

341 CHENNAI 2691/CHENP/2011  
07/09/2018 

00:00:00 

Global IP Services, PLLC 198F, 

27th cross, 3rd Block Jayanagar, 

Bangalore, Karnataka-560011, 

INDIA  

 

docketing@globalipservices.com 

342 CHENNAI 2427/CHE/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

 

patent@depenning.com 
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343 CHENNAI 2896/CHE/2008  
07/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076 

patent@brainleague.com,patent@ipmetri

x.com 

344 CHENNAI 2055/CHENP/2014  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

345 CHENNAI 9928/CHENP/2012  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-47426666 FAX:#91-11-

47426675 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

346 CHENNAI 2014/CHENP/2014  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

347 CHENNAI 227/CHE/2015  
07/09/2018 

00:00:00 

Law Firm of Naren Thappeta #7, 

Sigma Soft Tech Park, 5th Floor, 

Beta Block, Whitefield Main 

Road, Varthur Kodi, Bangalore, 

Karnataka, PIN: 560 066, 

Telephone No: 080-28541041/42 

/41529196/97 Fax No: 080-

66886198 E-mail: 

ipo@iphorizons.com 

ipo@iphorizons.com 

348 CHENNAI 2591/CHENP/2014  
07/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com,patents@dpahuja.

com,patents@dpahuja.com 

349 CHENNAI  6848/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

350 CHENNAI 3437/CHENP/2014  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

351 CHENNAI 468/CHENP/2014  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

352 CHENNAI 10611/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032. DE 

PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

353 CHENNAI 5080/CHENP/2012  
07/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

remfry-sagar@remfry.com 



The Patent Office Journal No. 37/2018 Dated 14/09/2018                                    35355 

 

 

 

354 CHENNAI 201647023440  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai  600 032 India 

patent@depenning.com,patent@depenni

ng.com 

355 CHENNAI 610/CHENP/2014  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

356 CHENNAI 796/CHE/2012  
07/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2  Wallace garden  

2nd Street  Chennai - 600 006 

India 

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM 

357 CHENNAI 750/CHE/2014  
07/09/2018 

00:00:00 

DR. A. SHAJAHAN, 

ASSOCIATE PROFESSOR, 

DEPARTMENT OF BOTANY, 

JAMAL MOHAMED COLLEGE 

(AUTONOMOUS), 

TIRUCHIRAPALLI - 620 020, 

TAMIL NADU, INDIA.  

shajahan.jmc@gmail.com 

358 CHENNAI 4306/CHE/2014  
07/09/2018 

00:00:00 

A.K. SHARMA, AGM (MFG), 

AVIONICS DIVISION, 

HINDUSTAN AERONAUTICS 

LIMITED, AVIONICS 

DIVISION, BALANAGAR, 

HYDERABAD - 500 042, 

TELANGANA, INDIA.  

agmmfg.hyd@hal-india.com 

359 CHENNAI 5530/CHENP/2012  
07/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India Telephone No.: (+91) 044 

2833 4700 Fax No: (+91) 044 

2833 4702 Email: 

iprdel@lakshmisri.com 

lsmds@lakshmisri.com,iprdel@lakshmis

ri.com 

360 CHENNAI 4388/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

361 CHENNAI 814/CHE/2015  
07/09/2018 

00:00:00 

RMK ENGINEERING 

COLLEGE, RSM NAGAR, 

KAVARAIPETTAI, 

GUMMIDIPOONDI TALUK, 

TIRUVALL UR DISTRICT, 

TAMIL NADU, PIN -601 206, 

principal@rmkec.ac.in 

principal@rmkec.ac.in 

362 CHENNAI 3209/CHENP/2011  
07/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED, MANYATA TECH 

PARK, NAGAVARA, 

BANGALORE-560045 

ravi.tumkur@philips.com 

363 CHENNAI 3164/CHE/2012  
07/09/2018 

00:00:00 

MS. GEETHA KARAVOOR, 

REG.NO: IN/PA-2002, 122 EPIP 

PHASE 2, HOODI VILLAGE, 

WHITEFIELD ROAD, 

BANGALORE 560 066. 

geetha.karavoor@ge.com 
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364 CHENNAI 2200/CHE/2009  
07/09/2018 

00:00:00 

M/s DePenning & DePenning, 

120, Velachery Main Road, 

Guindy, Chennai - 600 032. 

patent@depenning.com 

365 CHENNAI 7627/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

366 CHENNAI 5929/CHE/2014  
07/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

367 CHENNAI 1585/CHENP/2012  
07/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED   MANYATA TECH 

PARK  NAGAVARA   

BANGALORE-560045 

ravi.tumkur@philips.com 

368 CHENNAI 2325/CHENP/2013  
07/09/2018 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India T: + 

91 (44) 49317777 M: +91 

8130055293 F: + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 

369 CHENNAI 2629/CHE/2012  
07/09/2018 

00:00:00 

M/S. SYMED LABS LIMITED, 

8-2-293/ 174/3, B. N. Reddy 

Colony, Road No. 14, Banjara 

Hills, Hyderabad-500 034, 

Telanganaa, India. 

sureshreddy@symedlabs.com 

370 CHENNAI 7123/CHENP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  

600 086.  

remfry-sagar@remfry.com 

371 CHENNAI 2901/CHE/2009  
07/09/2018 

00:00:00 

M/s. Brain League IP Services 

Pvt. Limited No 40,1st Floor, 3rd 

Main Road, JC Industrial Estate, 

Kanakapura Road, Bangalore 

560062. Landmark near 

Kanakapura METRO 

patent@brainleague.com 

372 CHENNAI 2825/CHE/2014  
07/09/2018 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India 

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM 

373 CHENNAI 7406/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

374 CHENNAI 6722/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 
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375 CHENNAI 201644033666  
07/09/2018 

00:00:00 

Chaitanya Wingkar, (Reg. No. 

IN/PA-1532) C/o GE India 

Technology Centre Pvt Ltd. John 

F. Welch Technology Center, 122, 

EPIP Phase 2, Hoodi Village, 

Whitefield Road, Bangalore  

560066 INDIA 

bpo.mail@ge.com,bpo.mail@ge.com 

376 CHENNAI 7002/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

377 CHENNAI 8250/CHENP/2014  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

378 CHENNAI 6502/CHENP/2013  
07/09/2018 

00:00:00 

REMFRY & SAGAR Attorneys-

at-Law 376-B (Old No.202) Avvai 

Shanmugam Salai, Gopalapuram 

Chennai - 600 086, India Tel & 

Fax : 91-44-4263 7392 E-Mail : 

remfry-sagar@remfry.com 

remfry-sagar@remfry.com 

379 CHENNAI 201647001678  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

380 CHENNAI 1932/CHE/2011  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

381 CHENNAI 9944/CHENP/2013  
07/09/2018 

00:00:00 

M/S. LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com 

382 CHENNAI 153/CHE/2012  
07/09/2018 

00:00:00 

J SURESH #46 FIRST CROSS 

MARAPPA GARDEN BENSON 

TOWN POST BANGALORE -

560 046 KARNATAKA , INDIA 

TEL /FAX 91-80 -23633014 

MOBILE 91-98 45515131 E 

.MAIL jsuresh@petesuresh.com 

ipr@lwxquisite.com,jsuresh@petesuresh

.com,ipr@lwxquisite.com,jsuresh@petes

uresh.com 

383 CHENNAI 3306/CHE/2012  
07/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076 

patent@brainleague.com,patent@ipmetri

x.com 

384 CHENNAI 5151/CHENP/2012  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-

483, KNK House, Meera Bagh, 

Paschim Vihar, New Delhi-

110063, India 

 

knk@kankrishme.com,knk@kankrishme

.com 

385 CHENNAI 5612/CHENP/2012  
07/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 

LAVELLE ROAD, 

BANGALORE - 560 001, 

KARNATAKA, INDIA.  

 

patents@dpahuja.com 
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386 CHENNAI 44/CHENP/2014  
07/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India Telephone No.: (+91) 044 

2833 4700 Fax No: (+91) 044 

2833 4702 Email: 

iprdel@lakshmisri.com 

iprdel@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM,iprdel@lakshmisri.com,

IPRDEL@LAKSHMISRI.COM 

387 CHENNAI 3834/CHE/2010  
07/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

388 CHENNAI 5527/CHENP/2012  
07/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85 LAVELLE 

ROAD, BANGALORE - 560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

389 CHENNAI 2843/CHENP/2013  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS B-

483, KNK House, Meera Bagh, 

Paschim Vihar, New Delhi-

110063, India 

knk@kankrishme.com 

390 CHENNAI 1118/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

391 CHENNAI 4034/CHENP/2015  
07/09/2018 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

chennaianandandanand@yahoo.co.in,an

andandanand@vsnl.com,chennaianandan

danand@yahoo.co.in,anandandanand@v

snl.com 

392 CHENNAI 2535/CHE/2008  
07/09/2018 

00:00:00 

Global IP Services Pvt. Ltd., 198F, 

27th Cross, 3rd Block, Jayanagar, 

Bangalore - 560011, Karnataka, 

INDIA Telephone No: 91-80-

41211729 Fax No: 91-80-41211728 

Mobile No.: 9742787753 Email: 

docketing@globalipservices.com 

docketing@globalipservices.com,rani@evlg.

com,patent@ipmetrix.com 

393 CHENNAI 3604/CHE/2015  
07/09/2018 

00:00:00 

M/S.VELTECH DR. RR & DR. 

SR TECHNICAL UNIVERSITY, 

NO.42, AVADI - VELTECH 

ROAD, AVADI, CHENNAI - 62, 

legal@veltechuniv.edu.in 

legal@veltechuniv.edu.in,info@rsaip.co

m 

394 CHENNAI 3022/CHE/2008  
07/09/2018 

00:00:00 

IP Metrix Consulting Group No. 

84, 1st Main Road, 

Panduranganagar, Bannerghatta 

Road, Bangalore- 560076 

patent@ipmetrix.com 

395 CHENNAI 2778/CHE/2014  
07/09/2018 

00:00:00 

InvnTree IP Services, 399, 15th 

Cross, 5th Main, Sector-6, HSR 

Layout, Bangalore: 560102 

ipo@invntree.com 

396 CHENNAI 4681/CHENP/2013  
07/09/2018 

00:00:00 

K&S Partners Intellectual Property 

Attorneys New Door No. 15 (Old 

No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  

600033, Tamil Nadu, India T: + 

91 (44) 49317777 F: + 91 (44) 

49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 
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397 CHENNAI 4747/CHENP/2014  
07/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032 9144 - 42213409 

9144 - 42213402 / 22350783 

patent@cantwellandco.com 

patent@cantwellandco.com 

398 CHENNAI 7768/CHENP/2013  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 

15 (Old No. 3) Postal Colony 4th 

Street, West Mambalam, Chennai  

600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 

49317788 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

399 CHENNAI 2256/CHENP/2014  
07/09/2018 

00:00:00 

Remfry House Millenium Plaza 

Sec 27 
remfry-sagar@remfry.com 

400 CHENNAI 2116/CHE/2013  
07/09/2018 

00:00:00 

M/S. SAILAKSHMI IPR 

CONSULTANTS, NO:250/8, I 

SLOOR, KAMALAM 

APARTMENT, KALI AMMAN 

KOIL STREET, NATESAN 

NAGAR, VIRUGAMBAKKAM, 

CHENNAI - 600 092. 

saila.bhoopathi@gmail.com 

401 CHENNAI 4594/CHE/2013  
07/09/2018 

00:00:00 

M/S. DE PENNING & DE 

PENNING, 120 VELACHERY 

MAIN ROAD, GUINDY, 

CHENNAI  600 032.  

patent@depenning.com 

402 CHENNAI 201647006405  
07/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032  

patent@depenning.com 

403 CHENNAI 3935/CHE/2013  
07/09/2018 

00:00:00 

KURIMELLI GANESH S/O 

KANAKAIAH, H. NO: 5 -46, 

MANIKYARAM (VILLAGE) 

YELLANDU (MANDAL) 

KHAMMAM (DIST) ANDRA 

PRADESH PIN NUMBER: 

507124 

ganesh.mech309@gmail.com,ganesh.me

ch309@gmail.com 

404 CHENNAI 9585/CHENP/2013  
07/09/2018 

00:00:00 

J. SURESH, NO. 46, FIRST 

CROSS, MARAPPA GARDEN, 

BENSON TOWN POST, 

BANGALORE - 560 046, INDIA. 

jsuresh@petesuresh.com 

405 CHENNAI 3707/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

406 CHENNAI 1747/CHE/2013  
07/09/2018 

00:00:00 

G S Reddy H. No. 105, 4th Cross 

Adarshnagar, Hubli - 580032 

srinivas@gsreddy.com,ipo@invntree.co

m 

407 CHENNAI 4866/CHENP/2013  
07/09/2018 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-

483 KNK HOUSE MEERA 

BAGH PASCHIM VIHAR NEW 

DELHI 110063 INDIA TEL:#91-

11-43776666 FAX:#91-11-

43776676 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 
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408 CHENNAI 4150/CHENP/2011  
07/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 

2nd Street, Chennai - 600 006 

India Telephone No.: (+91) 044 

2833 4700 Fax No: (+91) 044 

2833 4702 Email: 

iprdel@lakshmisri.com 

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM 

409 CHENNAI 3280/CHE/2014  
07/09/2018 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

410 CHENNAI 705/CHE/2011  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI - 

600 032.  

patent@depenning.com,patent@depenni

ng.com 

411 CHENNAI 4565/CHENP/2014  
07/09/2018 

00:00:00 

#4121/B 6th Cross 19A Main 

HAL II  Stage [Extension] 

Bangalore Karnataka 560038 

bangalore@knspartners.com 

412 CHENNAI 5258/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com,patent@depenni

ng.com 

413 CHENNAI 105/CHENP/2013  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

414 CHENNAI 2017/CHE/2010  
07/09/2018 

00:00:00 

M/S.MOHAN ASSOCIATES, 

ADVOCATES, PATENT & 

TRADE MARK ATTORNEYS, 

CEEBROS BUILDING, D-4, III 

FLOOR, NEW NO.32(OLD 

NO.11), CENOTAPH ROAD, 

TEYNAMPET, CHENNAI - 600 

018, INDIA. 

aamohan@iprightsindia.com,brinda@ipr

ightsindia.com 

415 CHENNAI 2088/CHE/2011  
07/09/2018 

00:00:00 

DR. T. PARIMELAZHAGAN, 

DEPARTMENT OF BOTANY, 

BHARATHIAR UNIVE RSITY, 

COIMBATORE - 641 046. 

chenku@in.com 

416 CHENNAI 1381/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

417 CHENNAI 5708/CHENP/2012  
07/09/2018 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA 

LIMITED   MANYATA TECH 

PARK  NAGAVARA   

BANGALORE-560045 

ravi.tumkur@philips.com,ravi.tumkur@

philips.com 

418 CHENNAI 7636/CHENP/2013  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

419 CHENNAI 4369/CHENP/2013  
07/09/2018 

00:00:00 

CANTWELL & CO 120 

Velachery Main Road Guindy 

Chennai 600032  

 

patent@cantwellandco.com 
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420 CHENNAI 8947/CHENP/2012  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon- 122 003, National 

Capital Region, India Tel : 

91124470 8700 Fax : 91124 

4708760 Email: 

ipo@knspartners.com 

ipo@knspartners.com 

421 CHENNAI 2436/CHE/2013  
07/09/2018 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 105, Mettu 

Street, Ayanavaram Chennai-600 

023, Tamil Nadu, India 

ipo@knspartners.com 

422 CHENNAI 351/CHENP/2013  
07/09/2018 

00:00:00 

PHILIPS INTELLECTUAL 

PROPERTY & STANDARDS 

PHILIPS ELECTRONICS INDIA 

LIMITED M ANYATA TECH 

PARK NAGAVARA 

ravi.tumkur@philips.com,ravi.tumkur@

philips.com 

423 CHENNAI 10049/CHENP/2012  
07/09/2018 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LAK

SHMISRI.COM,lsmds@lakshmisri.com,

IPRDEL@LAKSHMISRI.COM 

424 CHENNAI 653/CHENP/2011  
07/09/2018 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGHAM SALAI, 

GOPALAPURAM,CHENNAI  

600 086.  

remfry-sagar@remfry.com 

425 CHENNAI 5850/CHENP/2014  
07/09/2018 

00:00:00 

D.P. AHUJA & CO., D-4, CASA 

LAVELLE NO. 1, 84/85, 

LAVELLE ROAD, 

BANGALORE  560 001, 

KARNATAKA, INDIA.  

patents@dpahuja.com 

426 CHENNAI 6319/CHENP/2014  
07/09/2018 

00:00:00 

De Penning & De Penning No. 

120 Velachery Main Road Guindy 

Chennai 600032 

patent@depenning.com 

427 CHENNAI 5542/CHE/2013  
07/09/2018 

00:00:00 

SHRI. SRINIVASAN S., NO. 38, 

SECOND CROSS STREET, 

BOOPALAN NAGAR, 

GORIMEDU, PUDUCHERRY - 

605 006, INDIA. 

srisansam@gmail.com 

428 CHENNAI 764/CHENP/2014  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 

429 CHENNAI 7183/CHENP/2012  
07/09/2018 

00:00:00 

DE PENNING & DE PENNING, 

120 VELACHERY MAIN 

ROAD, GUINDY, CHENNAI  

600 032.  

patent@depenning.com 
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FER DATE ADDRESS FOR SERVICE EMAIL  

1 KOLKATA  152/KOL/2012  
03/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

2 KOLKATA  1531/KOL/2011  
03/09/2018 

00:00:00 

ANJAN SEN C/O ANJAN SEN 

& ASSOCIATES, 17, 

CHAKRABERIA ROAD 

(SOUTH) KOLKATA-700 025, 

WEST BENGAL, INDIA 

anjanonline@vsnl.net,info@ipindiaasa.c

om 

3 KOLKATA  2015/KOLNP/2011  
03/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D. P. AHUJA & CO., 53 SYED 

AMIR ALI AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA 

patents@dpahuja.com 

4 KOLKATA  596/KOLNP/2014  
03/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

5 KOLKATA  32/KOLNP/2015  
03/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

lane 

lsdavar@vsnl.com,davar@cal2.vsnl.net.i

n,docketing@lsdavar.in,lsdavar@vsnl.co

m,davar@cal2.vsnl.net.in,docketing@lsd

avar.in,lsdavar@vsnl.com,davar@cal2.v

snl.net.in,docketing@lsdavar.in 

6 KOLKATA  3594/KOLNP/2012  
03/09/2018 

00:00:00 

RUPSA GUPTA C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

7 KOLKATA  2943/KOLNP/2012  
03/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA.  

patents@dpahuja.com 

8 KOLKATA  3088/KOLNP/2013  
03/09/2018 

00:00:00 

SNIGDHA RANI DAS C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

9 KOLKATA  2069/KOLNP/2015  
03/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

10 KOLKATA  226/KOLNP/2012  
03/09/2018 

00:00:00 

C/O L.S.DAVAR & 

CO.32,RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

11 KOLKATA  2534/KOLNP/2013  
03/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 

lsdavar@cal2.vsnl.net.in,davar@cal2.vs

nl.net.in 

12 KOLKATA  826/KOL/2011  
03/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

13 KOLKATA  3831/KOLNP/2013  
03/09/2018 

00:00:00 

SNIGDHA RANI DAS C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

 

patents@dpahuja.com 
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14 KOLKATA  4374/KOLNP/2011  
03/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

15 KOLKATA  2593/KOLNP/2012  
03/09/2018 

00:00:00 

DR. I. BANERJEE C/O 

L.S.DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

16 KOLKATA  45/KOLNP/2014  
03/09/2018 

00:00:00 

MEENAKSHI MAHARAJ, 

C/O.D.P.AHUJA & CO., 14/2 

PALM AVENUE, CALCUTTA 

700019, WEST BENGAL. 

patents@dpahuja.com 

17 KOLKATA  3070/KOLNP/2012  
03/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

18 KOLKATA  394/KOLNP/2015  
03/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

lane 

lsdavar@vsnl.com,davar@cal2.vsnl.net.i

n,docketing@lsdavar.in 

19 KOLKATA  3301/KOLNP/2012  
03/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

20 KOLKATA  1651/KOLNP/2014  
03/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 

lsdavar@vsnl.com,davar@cal2.vsnl.net.i

n,docketing@lsdavar.in,lsdavar@vsnl.co

m,davar@cal2.vsnl.net.in,docketing@lsd

avar.in 

21 KOLKATA  1769/KOLNP/2012  
03/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA.  

patents@dpahuja.com 

22 KOLKATA  172/KOLNP/2013  
03/09/2018 

00:00:00 

K&S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS 4121/B, 6TH 

CROSS, 19A MAIN, HAL II 

STAGE 

(EXTENSION)BANGALORE  

560 038, KARNATAKA, INDIA 

bangalore@knspartners.com 

23 KOLKATA  3832/KOLNP/2013  
03/09/2018 

00:00:00 

SNIGDHA RANI DAS C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

24 KOLKATA  1418/KOL/2013  
03/09/2018 

00:00:00 

P.D.GUPTA C/O L.S. DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

25 KOLKATA  1918/KOLNP/2011  
03/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5 

Harish Mukherjee Road, Kolkata - 

700 025, West Bengal, India 

cal@patentindia.com 

26 KOLKATA  1788/KOL/2008  
03/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS-AT-LAW 

REMFRY HOUSE AT 

MILLENNIUM PLAZA, 

SECTOR 27 GURGAON 122 

009, INDIA. MOBILE NO. 91-

9599015568  

 

remfry-sagar@remfry.com 
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27 KOLKATA  3449/KOLNP/2013  
03/09/2018 

00:00:00 

RUPSA GUPTA, C/O-

D.P.AHUJA CO., 14/2 PALM 

AVENUE, CALCUTTA 700019, 

WEST BENGAL,INDIA. 

patents@dpahuja.com 

28 KOLKATA  873/KOL/2013  
03/09/2018 

00:00:00 

L.S DAVAR & COMPANY 32, 

RADHA MADHAV DUTTA 

GARDEN LANE KOLKATA 

700010, WEST BENGAL 

PHONE: 91-33-23633251 FAX: 

91-33-2263-3248 E-MAIL: 

davar@cal2.vsnl.net.in 

davar@cal2.vsnl.net.in 

29 KOLKATA  3786/KOLNP/2012  
03/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

30 KOLKATA  2169/KOL/2008  
03/09/2018 

00:00:00 

I. BANERJEE C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

31 KOLKATA  125/KOL/2014  
03/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

32 KOLKATA  3261/KOLNP/2013  
03/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

33 KOLKATA  1265/KOL/2013  
04/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

34 KOLKATA  5204/KOLNP/2011  
04/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D. P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA  

patents@dpahuja.com 

35 KOLKATA  3541/KOLNP/2013  
04/09/2018 

00:00:00 

M/s. L. S. Davar, 32, Radha 

Madhav Dutta Garden Lane, 

Kolkata - 700 010. 

davar@cal2.vsnl.net.in 

36 KOLKATA  719/KOL/2013  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

37 KOLKATA  3030/KOLNP/2013  
04/09/2018 

00:00:00 

P.D.GUPTA C/O L.S DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

38 KOLKATA  418/KOLNP/2015  
04/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 

 

lsdavar@cal2.vsnl.net.in,davar@cal2.vs

nl.net.in 

39 KOLKATA  865/KOL/2015  
04/09/2018 

00:00:00 

seenergi IPR, 7 K, TANGRA 2ND 

LANE, KOLKATA - 700 046, 

INDIA  

mail@seenergi.com 

40 KOLKATA  493/KOLNP/2015  
04/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

lane 

 

davar@cal2.vsnl.net.in 
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41 KOLKATA  2660/KOLNP/2013  
04/09/2018 

00:00:00 

PRNEET SINGH DAVAR C/O L. 

S. DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 

42 KOLKATA  548/KOLNP/2011  
04/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D. P. AHUJA & CO., 53 SYED 

AMIR ALI AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA 

patents@dpahuja.com 

43 KOLKATA  871/KOL/2012  
04/09/2018 

00:00:00 

PRNEET SINGH DAVAR C/O. 

L. S. DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

44 KOLKATA  667/KOL/2013  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

45 KOLKATA 1526/KOLNP/2011  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com 

46 KOLKATA  4009/KOLNP/2012  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

47 KOLKATA  3699/KOLNP/2013  
04/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

48 KOLKATA  1929/KOLNP/2012  
04/09/2018 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029 INDIA Telephone 

No.: (91) 11 41299800 Fax No: 

(91) 11 26197578 Email: 

iprdel@lakshmisri.com 

patents@dpahuja.com,IPRDEL@LAKS

HMISRI.COM 

49 KOLKATA  3714/KOLNP/2013  
04/09/2018 

00:00:00 

S. BANERJEE C/O L.S.DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

50 KOLKATA  1361/KOL/2010  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com 

51 KOLKATA  445/KOL/2012  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

52 KOLKATA  668/KOL/2015  
04/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES. 

17, CHAKRABERIA ROAD, 

SOUTH, KOLKATA - 700 025, 

WEST BENGAL, INDIA. Phone 

:033-24749871;033-65293955 Fax 

: 033-2486 8693; Mobile no : 

9830050839, email : 

anjanonline@vsnl.net 

info@ipindiaasa.com 

anjanonline@vsnl.net 
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53 KOLKATA  3180/KOLNP/2013  
04/09/2018 

00:00:00 

SNIGDHA RANI DAS C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

54 KOLKATA  2836/KOLNP/2013  
04/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 

lsdavar@cal2.vsnl.net.in,davar@cal2.vs

nl.net.in 

55 KOLKATA  2925/KOLNP/2013  
04/09/2018 

00:00:00 

P.D.GUPTA, C/O. L.S.DAVAR 

& CO., 32,RADHA MADHAV 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 

56 KOLKATA  3160/KOLNP/2007  
04/09/2018 

00:00:00 

S. GHOSH C/O D.P. AHUJA & 

CO., 53 SYED AMIR ALI 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA.  

patents@dpahuja.com 

57 KOLKATA  1939/KOLNP/2011  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com 

58 KOLKATA  2025/KOLNP/2012  
04/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

59 KOLKATA  1421/KOL/2013  
04/09/2018 

00:00:00 

PRATIM KUMAR TALUKDAR 

C/O. PULIN KUMAR TALUKDAR, 

HOUSE NO-10, RUPKONWAR 

PATH, NEAR KATH MILL, 

BIRUBARI, P.O. GOPINATH 

NAGAR, GUWAHATI, ASSAM, 

PIN-781016 

pratimtalukdar@gmail.com 

60 KOLKATA  2202/KOLNP/2012  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

61 KOLKATA  1160/KOL/2011  
04/09/2018 

00:00:00 

DR. I. S. BHATTACHARYA C/O D. 

P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

62 KOLKATA  200/KOLNP/2014  
04/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. AHUJA & 

CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

63 KOLKATA  202/KOL/2010  
04/09/2018 

00:00:00 

S. BANERJEE C/O L. S. DAVAR & 

CO., 32, RADHA MADHAB DUTTA 

GARDEN LANE KOLKATA-700010 

davar@cal2.vsnl.net.in 

64 KOLKATA  1819/KOLNP/2012  
04/09/2018 

00:00:00 

DR. SANCHITA GANGULI C/O 

S. MAJUMDER & CO., 5 

HARISH MUKHERJEE ROAD, 

KOLKATA - 700 025, WEST 

BENGAL, INDIA 

cal@patentindia.com 

65 KOLKATA  381/KOLNP/2014  
04/09/2018 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS 515-B, 

PLATINUM TOWER, 5TH 

FLOOR, SOHNA ROAD, 

SECTOR 47, GURGAON - 

122002, NATIONAL CAPITAL 

REGION, INDIA  

ipo@knspartners.com 
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66 KOLKATA  726/KOL/2013  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

67 KOLKA TA 530/KOLNP/2014  
04/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

68 KOLKATA  743/KOL/2011  
04/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com,debasish.ipo@nic.

in 

69 KOLKATA  428/KOL/2015  
04/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

70 KOLKATA  1344/KOL/2011  
04/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010 

davar@cal2.vsnl.net.in,lsdavar@vsnl.co

m,davar@cal2.vsnl.net.in,lsdavar@cal2.

vsnl.net.in,mailinfo@lsdavar.in,docketin

g@lsdavar.in 

71 KOLKATA  2770/KOLNP/2012  
04/09/2018 

00:00:00 

S. CHATTERJEE C/O DATTA & 

ASSOCIATES COMMERCE 

HOUSE, FIRST FLOOR, 2A, 

GANESH CHANDRA AVENUE 

KOLKATA -700013. 

ipindia@vsnl.com 

72 KOLKATA  487/KOLNP/2015  
04/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD 

cal@patentindia.com,cal@patentindia.co

m 

73 KOLKATA  468/KOL/2010  
04/09/2018 

00:00:00 

REMFRY & SAGAR 

ATTORNEYS AT-LAW 

REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122009, 

INDIA.MOBILE NO.: (91)9599 

0155 68  

remfry-sagar@remfry.com 

74 KOLKATA  3001/KOLNP/2013  
04/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD 

cal@patentindia.com,cal@patentindia.co

m 

75 KOLKATA  1248/KOL/2013  
04/09/2018 

00:00:00 

P.NAGARAJU, C/O-L.S.DAVAR 

& CO., 32,RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 

76 KOLKATA  886/KOL/2011  
04/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

77 KOLKATA  1279/KOL/2014  
04/09/2018 

00:00:00 

DR. I. BANERJEE C/O L. S. 

DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

78 KOLKATA  673/KOL/2015  
04/09/2018 

00:00:00 

ANJAN SEN & ASSOCIATES. 

17, CHAKRABERIA ROAD, 

SOUTH, KOLKATA - 700 025, 

WEST BENGAL, INDIA. Phone 

:033-24749871;033-65293955 Fax 

: 033-2486 8693; Mobile no : 

9830050839, email : 

anjanonline@vsnl.net 

info@ipindiaasa.com 

anjanonline@vsnl.net 
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79 KOLKATA  479/KOL/2010  
04/09/2018 

00:00:00 

DR. I. S. BHATTACHARYA C/O 

D. P. AHUJA & CO., 53 SYED 

AMIR ALI AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA 

patents@dpahuja.com 

80 KOLKATA  1345/KOLNP/2013  
05/09/2018 

00:00:00 

L S DAVAR & CO. 32 Radha 

Madhav Dutta Garden Lane 

kolkata 700010 west bengal india 

davar@cal2.vsnl.net.in,lsdavar@cal2.vs

nl.net.in 

81 KOLKATA  2481/KOLNP/2011  
05/09/2018 

00:00:00 

R.K.DEWAN & CO. 5 th 

FLOOR, PODAR CHAMBERS, S 

A. BRELVI ROAD, FORT, 

MUMBAI  400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com,patents@dpa

huja.com 

82 KOLKATA  2922/KOLNP/2015  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

83 KOLKATA  626/KOLNP/2014  
05/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

84 KOLKATA  1128/KOL/2011  
05/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700 010 

davar@cal2.vsnl.net.in 

85 KOLKATA  4939/KOLNP/2011  
05/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

86 KOLKATA  3174/KOLNP/2011  
05/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5 

Harish Mukherjee Road, Kolkata - 

700 025, West Bengal, India 

cal@patentindia.com 

87 KOLKATA  978/KOL/2012  
05/09/2018 

00:00:00 

P.D.GUPTA C/O L.S.DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

88 KOLKATA  167/KOLNP/2014  
05/09/2018 

00:00:00 

K&S PARTNERS #4121/B,6TH 

CROSS,19A MAIN,HAL II 

STAGE 

[EXTENSION],BANGALORE 

560 038,KARNATAKA,INDIA. 

ipo@knspartners.com 

89 KOLKATA  3469/KOLNP/2013  
05/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

90 KOLKATA  2224/KOLNP/2014  
05/09/2018 

00:00:00 

B.DAS C/O D. P. AHUJA & CO., 

14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com,patents@dpahuja.

com 

91 KOLKATA  253/KOL/2011  
05/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32 RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700 010 

davar@cal2.vsnl.net.in 

92 KOLKATA  1383/KOLNP/2015  
05/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

 

patents@dpahuja.com 
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93 KOLKATA  963/KOL/2013  
05/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

94 KOLKATA  201631022544  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

95 KOLKATA  706/KOL/2010  
05/09/2018 

00:00:00 

DR. RAJESHKUMAR H. 

ACHARYA LAW OFFICE OF H 

K ACHARYA & COMPANY 

ADVOCATES, PATENT & 

TRADEMARK AGENTS HK 

AVENUE, 19, SWASTIK 

SOCIETY, NAVRANGPURA 

AHMEDABAD -380 009 INDIA 

info@hkindia.com,hkpatent@hkindia.co

m 

96 KOLKATA  370/KOL/2013  
05/09/2018 

00:00:00 

P.D.GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

97 KOLKATA  2854/KOLNP/2013  
05/09/2018 

00:00:00 

P.D.GUPTA C/O L.S DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

98 KOLKATA  463/KOL/2012  
05/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

99 KOLKATA  390/KOLNP/2014  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

100 KOLKATA  532/KOL/2014  
05/09/2018 

00:00:00 

L.S DAVAR & COMPANY 32, 

RADHA MADHAV DUTTA 

GARDEN LANE KOLKATA 

700010, WEST BENGAL 

PHONE: 91-33-23633251 FAX: 

91-33-2363-3248 E-

MAIL:lsdavar@ca12.vsnl.net.in 

lsdavar@ca12.vsnl.net.in,docketing@lsd

avar.in,mailinfo@lsdavar.in,docketing@

lsdavar.in,mailinfo@lsdavar.in 

101 KOLKATA  2562/KOLNP/2012  
05/09/2018 

00:00:00 

S. MUKHERJEE C/O SEENERGI 

IPR, 7K, TANGRA 2ND LANE, 

KOLKATA -700 046, INDIA 

mail@seenergi.com 

102 KOLKATA  1416/KOLNP/2015  
05/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
kolkata-patent@nic.in 

103 KOLKATA  49/KOL/2012  
05/09/2018 

00:00:00 

ANJAN SEN C/O ANJAN SEN 

& ASSOCIATES, 17, 

CHAKRABERIA 

ROAD(SOUTH) KOLKATA-700 

025, WEST BENGAL, INDIA 

anjanonline@vsnl.net,info@ipindiaasa.c

om 

104 KOLKATA  539/KOL/2010  
05/09/2018 

00:00:00 

B. DAS C/O D. P. AHUJA & 

CO., 53 SYED AMIR ALI 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

105 KOLKATA  3107/KOLNP/2013  
05/09/2018 

00:00:00 

P.D.GUPTA, C/O. L.S.DAVAR 

& CO., 32,RADHA MADHAV 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

 

davar@cal2.vsnl.net.in 
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106 KOLKATA  795/KOLNP/2012  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

107 KOLKATA  3062/KOLNP/2015  
05/09/2018 

00:00:00 

BIMALENDU DAS C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com,patents@dpahuja.

com 

108 KOLKATA  2241/KOLNP/2015  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

109 KOLKATA  2729/KOLNP/2013  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

110 KOLKATA  2616/KOLNP/2015  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

111 KOLKATA  1345/KOLNP/2011  
05/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D. P. AHUJA & CO., 53 SYED 

AMIR ALI AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA 

patents@dpahuja.com 

112 KOLKATA  499/KOLNP/2014  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

113 KOLKATA  205/KOL/2012  
05/09/2018 

00:00:00 

I. BANERJEE C/O L.S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

114 KOLKATA  3460/KOLNP/2013  
05/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

115 KOLKATA  2642/KOLNP/2015  
05/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

116 KOLKATA  3319/KOLNP/2013  
05/09/2018 

00:00:00 

P.D.GUPTA C/O L.S DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

117 KOLKATA  1871/KOLNP/2012  
05/09/2018 

00:00:00 

I. BANERJEE C/O L.S.DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010  

davar@cal2.vsnl.net.in 

118 KOLKATA  1562/KOLNP/2012  
05/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

119 KOLKATA  334/KOL/2010  
05/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

 

davar@cal2.vsnl.net.in 

120 KOLKATA  168/KOL/2012  
05/09/2018 

00:00:00 

L.S. DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE, KOLKATA -700010. 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 

121 KOLKATA  1438/KOL/2008  
05/09/2018 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 

53 SYED AMIR ALI AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

 

patents@dpahuja.com 
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122 KOLKATA  1880/KOLNP/2012  
05/09/2018 

00:00:00 

DR. INDRANI SAHA 

BHATTACHARYA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA.  

patents@dpahuja.com 

123 KOLKATA  201637009040  
05/09/2018 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 

14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA.  

patents@dpahuja.com 

124 KOLKATA  2796/KOLNP/2013  
05/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

125 KOLKATA  818/KOL/2012  
05/09/2018 

00:00:00 

P.D.GUPTA C/O L.S.DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in 

126 KOLKATA  2027/KOLNP/2012  
05/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

127 KOLKATA  335/KOLNP/2014  
05/09/2018 

00:00:00 

DR. I. BANERJEE C/O 

L.S.DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

128 KOLKATA  1136/KOLNP/2015  
05/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

129 KOLKATA  2575/KOLNP/2012  
05/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com,patents@dpahuja.

com,patents@dpahuja.com 

130 KOLKATA  1249/KOLNP/2013  
05/09/2018 

00:00:00 

DR. I. BANERJEE C/O 

L.S.DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

131 KOLKATA  1189/KOL/2011  
05/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

132 KOLKATA  2148/KOLNP/2012  
05/09/2018 

00:00:00 

DR. INDRANI SAHA 

BHATTACHARYA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

133 KOLKATA  982/KOL/2010  
06/09/2018 

00:00:00 

BHASKAR KUMAR DEY C/O 

DASWANI HOUSE, GREEN 

ACRES, 23B, AHIRIPUKUR 1ST 

LANE, KOLKATA 700 019 

kolkata@daswaniindia.net 

134 KOLKATA  629/KOL/2013  
06/09/2018 

00:00:00 

P.D.GUPTA C/O L.S.DAVAR & CO. 

32, RADHA MADHAB DUTTA 

GARDEN LANE KOLKATA -700010 

davar@cal2.vsnl.net.in 

135 KOLKATA  1961/KOLNP/2013  
06/09/2018 

00:00:00 

S. BANERJEE C/O L.S.DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 
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136 KOLKATA  3007/KOLNP/2012  
06/09/2018 

00:00:00 

P.D.GUPTA C/O L.S.DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

137 KOLKATA  487/KOL/2011  
06/09/2018 

00:00:00 

MEENAKSHI C/O KHURANA 

& KHURANA, ADVOCATES 

AND IP ATTORNEYS, IFAIA 

CENTER, S/20-22, GREATER 

NOIDA SHOPPING PLAZA, 

UPSIDC, SITE-IV, PLOT NO. 

7/2, KASNA ROAD, GREATER 

NOIDA, 201308 

info@khuranaandkhurana.com,docket@

khuranaandkhurana.com,info@khuranaa

ndkhurana.com,docket@khuranaandkhur

ana.com,info@khuranaandkhurana.com,

docket@khuranaandkhurana.com 

138 KOLKATA  3808/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com,patents@dpahuja.

com 

139 KOLKATA  717/KOL/2014  
06/09/2018 

00:00:00 

De PENNING & De PENNING 

10, Government Place East, 

Kolkata -700069 

patent@depenning.com 

140 KOLKATA  3188/KOLNP/2013  
06/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com,patents@dpahuja.

com 

141 KOLKATA  990/KOL/2010  
06/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5 

Harish Mukherjee Road, Kolkata - 

700 025 

cal@patentindia.com 

142 KOLKATA  903/KOL/2010  
06/09/2018 

00:00:00 

S. K. GUE C/O D. P. AHUJA & 

CO., 53 SYED AMIR ALI 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

143 KOLKATA  771/KOL/2013  
06/09/2018 

00:00:00 

DR. I. BANERJEE C/O L. S. 

DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 

144 KOLKATA  1146/KOLNP/2015  
06/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

145 KOLKATA  789/KOL/2011  
06/09/2018 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710, Tolstoy House 

15 - 17, Tolstoy Marg New Delhi - 

110 001 

mail@lexorbis.com,manisha@lexorbis.c

om,mail@lexorbis.com,manisha@lexorb

is.com 

146 KOLKATA  2905/KOLNP/2012  
06/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

 

patents@dpahuja.com 

147 KOLKATA  1657/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

148 KOLKATA  2860/KOLNP/2013  
06/09/2018 

00:00:00 

ANJAN SEN C/O ANJAN SEN 

& ASSOCIATES, 17, 

CHAKRABERIA ROAD 

SOUTH, KOLKATA - 700 025, 

WEST BENGAL, INDIA. 

 

anjanonline@vsnl.net,info@ipindiaasa.c

om 
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149 KOLKATA  859/KOL/2010  
06/09/2018 

00:00:00 

S. K. GUE C/O D. P. AHUJA & 

CO., 53 SYED AMIR ALI 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

150 KOLKATA  1391/KOLNP/2010  
06/09/2018 

00:00:00 

P. MAJUMDAR C/O L. S. 

DAVAR & CO., 32, RADHA 

MADHAB DUTTA GARDEN 

LANE KOLKATA -700010 

kolkatapatent@lsdavar.in,docketing@lsd

avar.in,mailinfo@lsdavar.in 

151 KOLKATA  2765/KOLNP/2014  
06/09/2018 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 

14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA.  

patents@dpahuja.com 

152 KOLKATA  1618/KOLNP/2013  
06/09/2018 

00:00:00 

P.D. GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

patents@dpahuja.com 

153 KOLKATA  3161/KOLNP/2013  
06/09/2018 

00:00:00 

M/S. D.P.AHUJA & CO. 53 

SYED AMIR ALI  AVENUE 

CALCUTTA 700019 

patents@dpahuja.com 

154 KOLKATA  2197/KOLNP/2011  
06/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5 

Harish Mukherjee Road, Kolkata - 

700 025, West Bengal, India 

cal@patentindia.com 

155 KOLKATA  1874/KOLNP/2015  
06/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

156 KOLKATA  3738/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

157 KOLKATA  889/KOLNP/2015  
06/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

lane 
davar@cal2.vsnl.net.in 

158 KOLKATA  1895/KOLNP/2015  
06/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD 

cal@patentindia.com,cal@patentindia.co

m 

159 KOLKATA  3548/KOLNP/2015  
06/09/2018 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 

14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA.  

patents@dpahuja.com 

160 KOLKATA  2195/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

161 KOLKA TA 380/KOLNP/2013  
06/09/2018 

00:00:00 

SANTANU MUKHERJEE C/O 

SEENERGI IPR, 7K, TANGRA 2ND 

LANE, KOLKATA -700046, INDIA 

mail@seenergi.com 

162 KOLKATA  1575/KOLNP/2012  
06/09/2018 

00:00:00 

L.S.DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

163 KOLKATA  3143/KOLNP/2013  
06/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

164 KOLKATA  1067/KOL/2015  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

165 KOLKATA  2066/KOLNP/2012  
06/09/2018 

00:00:00 

C/O L.S.DAVAR & CO. 32, 

RADHA MADHAB DUTTA 

GARDEN LANE KOLKATA-

700010 

davar@cal2.vsnl.net.in 
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166 KOLKATA  2232/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

167 KOLKATA  3/KOLNP/2014  
06/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA - 700 010 

davar@cal2.vsnl.net.in 

168 KOLKATA  3461/KOLNP/2012  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

169 KOLKATA  881/KOL/2011  
06/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

170 KOLKATA  2983/KOLNP/2014  
06/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD 

cal@patentindia.com,del@patentindia.co

m 

171 KOLKATA  201631029984  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

cal@patentindia.com 

172 KOLKATA  1241/KOLNP/2011  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com 

173 KOLKATA  201637000432  
06/09/2018 

00:00:00 

S. CHATTERJEE C/O DATTA & 

ASSOCIATES COMMERCE 

HOUSE, FIRST FLOOR 2A, 

GANESH CHANDRA AVENUE 

KOLKATA -700013. 

ipindia@vsnl.com 

174 KOLKATA  57/KOLNP/2014  
06/09/2018 

00:00:00 

S. CHATTERJEE C/O DATTA & 

ASSOCIATES COMMERCE 

HOUSE, FIRST FLOOR 2A, 

GANESH CHANDRA AVENUE 

KOLKATA -700013. 

ipindia@vsnl.com 

175 KOLKATA  2285/KOLNP/2013  
06/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD 

cal@patentindia.com,del@patentindia.co

m 

176 KOLKATA  3470/KOLNP/2013  
06/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
davar@cal2.vsnl.net.in 

177 KOLKATA  3433/KOLNP/2013  
06/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D. P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

178 KOLKATA  5001/KOLNP/2011  
06/09/2018 

00:00:00 

BHASKAR KUMAR DEY C/O 

DASWANI & DASWANI 

PATENT & TRADE MARK 

(INTELLECTUAL PROPERTY) 

ATTORNEYS, 'DASWANI 

HOUSE', GREEN ACRES, 23B, 

AHIRIPUKUR 1ST LANE, 

KOLKATA -700 019, INDIA 

kolkata@daswaniindia.net 

179 KOLKATA  3011/KOLNP/2012  
06/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

 

cal@patentindia.com,trinity.nagpal@san

dvik.com 
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180 KOLKATA  3739/KOLNP/2012  
06/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

181 KOLKATA  3629/KOLNP/2012  
07/09/2018 

00:00:00 

RUPSA GUPTA C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

182 KOLKATA  1159/KOL/2010  
07/09/2018 

00:00:00 

P. D. GUPTA C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700 010 

kolkatapatent@lsdavar.in,docketing@lsd

avar.in,mailinfo@lsdavar.in 

183 KOLKATA  1535/KOLNP/2010  
07/09/2018 

00:00:00 

ABHISHEK SEN C/O S. 

MAJUMDAR & CO., 5 HARISH 

MUKHERJEE ROAD, 

KOLKATA -700 025, WEST 

BENGAL, INDIA 

cal@patentindia.com 

184 KOLKATA  2274/KOLNP/2012  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

185 KOLKATA  2447/KOLNP/2012  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

186 KOLKATA  116/KOLNP/2014  
07/09/2018 

00:00:00 

S.SHATTERJEE, C/O-DATTA & 

ASSOCIATES COMMERCE 

HOUSE, FIRST FLOOR, 

2A,GANESH CHANDRA 

AVENUE, KOLKATA -700013 

ipindia@vsnl.com 

187 KOLKATA  795/KOL/2014  
07/09/2018 

00:00:00 

I. BANERJEE C/O L.S.DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

188 KOLKATA  4126/KOLNP/2012  
07/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. 

AHUJA & CO. 14/2 PALM 

AVENUE, CALCUTTA 700019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

189 KOLKATA  2804/KOLNP/2014  
07/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 

docketing@lsdavar.in,mailinfo@lsdavar.

in 

190 KOLKATA  403/KOL/2014  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 

025, West Bengal, India 

 

cal@patentindia.com 

191 KOLKATA  63/KOL/2014  
07/09/2018 

00:00:00 

RUPSA GUPTA C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

192 KOLKATA  119/KOL/2012  
07/09/2018 

00:00:00 

L.S. DAVAR & CO. 32, RADHA 

MADHAB DUTTA GARDEN 

LANE, KOLKATA -700010. 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

193 KOLKATA  2455/KOLNP/2011  
07/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5, 

Harish Mukherjee Road, Calcutta 

700 025, State of West Bengal 

cal@patentindia.com 

194 KOLKATA  1388/KOLNP/2014  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 
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195 KOLKATA  930/KOL/2012  
07/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

196 KOLKATA  1227/KOLNP/2015  
07/09/2018 

00:00:00 

MEENAKSHI MAHARAJ C/O 

D.P. AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

197 KOLKATA  1749/KOLNP/2010  
07/09/2018 

00:00:00 

S. K. GUE C/O D. P. AHUJA & 

CO., 53 SYED AMIR ALI 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@cal.vsnl.net.in,patents@cal.vsnl

.net.in,patents@cal.vsnl.net.in,patents@c

al.vsnl.net.in,patents@dpahuja.com 

198 KOLKATA  2708/KOLNP/2013  
07/09/2018 

00:00:00 

DR. INDRANI SAHA 

BHATTACHARYA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com,patents@dpahuja.

com,patents@dpahuja.com 

199 KOLKATA  3343/KOLNP/2013  
07/09/2018 

00:00:00 

P.D.GUPTA, C/O-L.S.DAVAR & 

CO., 32,RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

200 KOLKATA  1003/KOLNP/2014  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

201 KOLKATA  1606/KOL/2011  
07/09/2018 

00:00:00 

BHASKAR KUMAR DEY C/O 

DASWANI & DASWANI 

DASWANI HOUSE, GREEN 

ACRES, 23B, AHIRIPUKUR 1ST 

LANE, KOLKATA - 700 019 

kolkata@daswaniindia.net 

202 KOLKATA  777/KOL/2010  
07/09/2018 

00:00:00 

A. K. GHOSH C/O., VICTOR 

MOSES & CO., SOLICITORS & 

ADVOCATES, INTELLECTUAL 

PROPERTY TIGHTS DEVISION 

6 OLD POST OFFICE STREET, 

KOLKATA 700 001 

vmosesipr@rediffmail.com 

203 KOLKATA  1398/KOLNP/2014  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

204 KOLKATA  2512/KOLNP/2014  
07/09/2018 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 

14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

 

patents@dpahuja.com 

205 KOLKATA  2770/KOLNP/2013  
07/09/2018 

00:00:00 

DR. INDRANI SAHA 

BHATTACHARYA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

206 KOLKATA  3019/KOLNP/2012  
07/09/2018 

00:00:00 

S. D. AHUJA C/O D.P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

207 KOLKATA  1040/KOLNP/2013  
07/09/2018 

00:00:00 

S. BANERJEE C/O L.S.DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010  

 

davar@cal2.vsnl.net.in,davar@cal2.vsnl.

net.in 
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208 KOLKATA  3726/KOLNP/2012  
07/09/2018 

00:00:00 

S. BANERJEE C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE 

KOLKATA -700010 

davar@cal2.vsnl.net.in 

209 KOLKATA  3368/KOLNP/2013  
07/09/2018 

00:00:00 

P.D.GUPTA C/O L.S DAVAR & 

CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

210 KOLKATA  1534/KOLNP/2015  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

211 KOLKATA  3009/KOLNP/2011  
07/09/2018 

00:00:00 

S. MAJUMDAR &amp; CO., 5 

Harish Mukherjee Road, Kolkata - 

700 025, West Bengal, India 

cal@patentindia.com 

212 KOLKATA  1383/KOLNP/2014  
07/09/2018 

00:00:00 

P.D.GUPTA C/O L. S. DAVAR 

& CO. 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700010. 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

213 KOLKATA  962/KOL/2012  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com,cal@patentindia.co

m 

214 KOLKATA  2239/KOLNP/2012  
07/09/2018 

00:00:00 

S. D. AHUJA C/O D. P. AHUJA 

& CO., 14/2 PALM AVENUE, 

CALCUTTA 700 019, WEST 

BENGAL, INDIA. 

patents@dpahuja.com 

215 KOLKATA  593/KOLNP/2014  
07/09/2018 

00:00:00 

32 Radha Madhav Dutta Garden 

Lane 
lsdavar@vsnl.com,mailinfo@lsdavar.in 

216 KOLKATA  1611/KOLNP/2015  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

217 KOLKATA  388/KOL/2011  
07/09/2018 

00:00:00 

BHASKAR KUMAR DEY C/O 

DASWANI & DASWANI, 

DASWANI HOUSE, GREEN 

ACRES, 23B, AHIRIPUKUR 1ST 

LANE, KOLKATA - 700 019 

 

kolkata@daswaniindia.net 

218 KOLKATA  1492/KOLNP/2015  
07/09/2018 

00:00:00 

S. CHAKRABORTY C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

 

patents@dpahuja.com 

219 KOLKATA  630/KOLNP/2013  
07/09/2018 

00:00:00 

MONAJ SAHA C/O S.S. DATTA 

& ASSOCIATES 288/1, B.B. 

CHATTERJEE ROAD, 

GROUND FLOOR, KOLKATA-

700042 WEST BENGAL, INDIA 

info@ssdatta.com,patent@ssdatta.com 

220 KOLKATA  1377/KOL/2012  
07/09/2018 

00:00:00 

I. BANERJEE C/O L. S. DAVAR 

& CO., 32, RADHA MADHAB 

DUTTA GARDEN LANE, 

KOLKATA -700 010 

davar@cal2.vsnl.net.in,docketing@lsdav

ar.in,mailinfo@lsdavar.in 

221 KOLKATA  2324/KOLNP/2013  
07/09/2018 

00:00:00 

RANJAN PAUL C/O DASWANI 

& DASWANI DASWANI & 

DASWANIDASWANI HOUSE, 

GREEN ACRES, 23B, 

AHIRIPUKUR 1ST LANE, 

KOLKATA -700019 

kolkata@daswaniindia.net 
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222 KOLKATA  3379/KOLNP/2012  
07/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA 

patents@dpahuja.com 

223 KOLKATA  296/KOL/2011  
07/09/2018 

00:00:00 

SUJIT KUMAR GUE C/O D. P. 

AHUJA & CO., 53 SYED AMIR 

ALI AVENUE, CALCUTTA 700 

019, WEST BENGAL, INDIA 

patents@dpahuja.com 

224 KOLKATA  2329/KOLNP/2013  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

225 KOLKATA  1146/KOL/2014  
07/09/2018 

00:00:00 

AJAY VAIDYA, DEVIMATH, 

SHERGHATI, GAYA, BIHAR-

824211- INDIA.  

ajayvaidhya@gmail.com,ajayvaidhya@g

mail.com 

226 KOLKATA  1434/KOLNP/2015  
07/09/2018 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

227 KOLKATA  4464/KOLNP/2011  
07/09/2018 

00:00:00 

S. MAJUMDAR & CO.  5 Harish 

Mukherjee Road  Kolkata - 700 

025  West Bengal  India 

cal@patentindia.com 

228 KOLKATA  150/KOL/2010  
07/09/2018 

00:00:00 

KHURANA & KHURANA 

ADVOCATES AND IP 

ATTORNEYS, E-13, UPSIDC, 

SITE-IV, BEHIND-GRAND 

VENICE, KASNA ROAD, 

GREATER NOIDA 201310, UP, 

NATIONAL CAPITAL REGION, 

INDIA Mobile No. 9810617992 

tarun@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

229 KOLKATA  1017/KOLNP/2015  
07/09/2018 

00:00:00 

SNIGDHA RANI DAS C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

230 KOLKATA  3560/KOLNP/2015  
07/09/2018 

00:00:00 

BIMALENDU DAS C/O D. P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 

231 KOLKATA  1406/KOLNP/2013  
07/09/2018 

00:00:00 

RUPSA GUPTA C/O D.P. 

AHUJA & CO., 14/2 PALM 

AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com 
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APPLICATION FOR POST GRANT AMENDMENTS  

[Section 57(3) Rule 81(3)(a)] 

Jurisdiction- Patent Office Delhi 

 
In the following detailed granted patents, application for amendments is made in Form-13 and the natures of the proposed 

amendments are found to be substantive to patent. 

 

Any person interested in opposing the application for amendments shall give a notice of opposition in Form-14 at any time 

within three months from the date of this publication to the Controller of Patents, at Patent Office Delhi. 

 

The procedure specified in rules 57 to 63 relating to the filing of written statement, reply statement, leaving evidence, hearing 

and costs shall, so far as may be, apply to the hearing of the opposition under section 57 as they apply to the hearing of an 

opposition proceeding 

 

Form-13, marked copy of amended description/claims are available in corresponding file records for inspection as per set 

procedures or may be referred in official website of this office available in public domain at 

http://ipindiaservices.gov.in/publicsearch. 

 

SN Patent 

No. 

Erstwhile Patent 

Application No. 

Patentee Title 

1 281576 1187/DELNP/2010 R.R. DONNELLEY & 

SONS COMPANY 

NANOPARTICLE-BASED 

COMPOSITIONS COMPATIBLE WITH 

JET PRINTING AND METHODS 

THEREFOR 

2 268931 

 

2153/DELNP/2008 

 

BIOGEN, IDEC MA 

INC. 

 

POLYALKYLENE GLYCOL POLYMER 

COMPOUND AND USES THEREOF 

 

3 270798 7572/DELNP/2008 INSTITUT PASTEUR 

DE LILLE 

LIVE ATTENUATED BORDETELLA 

STRAINS AS A SINGLE DOSE VACCINE 

AGAINST WHOOPING COUGH 

4 288936 2043/DELNP/2009 PRIMETALS 

TECHNOLOGIES 

AUSTRIA GMBH 

METHOD AND DEVICE FOR 

PRODUCING MOLTEN MATERIAL 

5 296499 

 

1734/DELNP/2010 

 

REINZ-DICHTUNGS-

GMBH 

 

ELECTROCHEMICAL SYSTEM 

6 293793 10011/DELNP/2011 KEMPHARM, INC. BENZOIC ACID, éé.. THEREOF 

7 295409 6347/DELNP/2011 HONSHU CHEMICAL 

INDUSTRY CO.,  LTD 

ESTER GROUP- é.. FOR PRODUCING 

SAME 

8 261430 4911/DELNP/2007 BAYER 

INTELLECTUAL 

PROPERTY GMBH 

INSECTICIDES BASED é AND 

STROBILURINS 

9 275494 3193/DELNP/2007 MEDICAL INSTILL 

TECHNOLOGIES, 

INC., 

LATERALLY -ACTUATED é. OF 

SUBSTANCES 

10 268759 3897/DELNP/2007 COLGATE-

PALMOLIVE 

COMPANY 

ORAL CARE IMPLEMENT 

11 270739 7759/DELNP/2010 HITACHI, LTD. METHOD FOR é.. ACID REFINEMENT 

12 274607 7347/DELNP/2007 CENTRE NATIONAL 

DE LA RECHERCHE 

SCIENTIFIQUE 

(CNRS),I.B.M.C 

NEW HYBRID 

OLIGOMERS,é..COMPOSITIONS 

CONTAINING THEM 

http://ipindiaservices.gov.in/publicsearch
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13 275378 4440/DELNP/2010 A VILA 

THERAPEUTICS, INC. 

HCV PROTEASE INHIBITORS AND USES 

THEREOF 

14 280740 9379/DELNP/2007 FUJI XEROX CO., 

LTD 

RECONFIGURABLE DEVICE 

15 287670 3956/DELNP/2010 NOVARTIS AG SELECTION SYSTEM éé.AS 

SELECTABLE MARKER 

16 283978 4845/DELNP/2008 WABCO 

AUTOMOTIVE UK 

LIMITED  

COMBINED GAS AND LIQUID PUMP 

17 283457 10387/DELNP/2008 MENDEL 

BIOTECHNOLOGY, 

INC. 

A METHOD FOR PRODUCING A 

LEGUMINOUS TRANSGENIC PLANT 

18 238297 278/DELNP/2003 DONALDSON 

COMPANY, INC 

AIR FILTER é.. IN THE STREAM 

19 243845 3813/DELNP/2004 DOLBY 

LABORATORIES 

LICENSING 

CORPORATION 

A METHOD FOR VIDEO IMAGE 

COMPRESSION 
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PUBLICATION U/S.60 IN RESPECT OF APPLICATION FOR  

RESTORATION OF PATENTS ( KOLKATA)  
  

Notice is hereby given that application for restoration of under mentioned Patents have been allowed and said 

Patent is restored.  

 

Sl.

No 

Application No. Patent 

No. 

 

Applicants Title Date of 

Publication 

U/R.84(3) 

 

Appropriate  

Office 

 

1. 

 

2849/KOLNP/2009 271257 

 

CYTEC 

TECHNOLOGY 

CORPORATION 

DITHIOCARBAMAT

E COLLECTORS 

AND THEIR USE IN 

THE 

BENEFICIATION OF 

MINERAL ORE 

BODIES 

08/06/2018 

 

Kolkata 

 

 

2. 2669/KOLNP/2009 272864 CYTEC 

TECHNOLOGY 

CORPORATION 

SILANE 

SUBSTITUTED 

POLYETHYLENE 

OXIDE REAGENTS 

AND METHOD OF 

USING FOR 

PREVENTING OR 

REDUCING 

ALUMINOSILICATE 

SCALE IN 

INDUSTRIAL 

PROCESSES 

08/06/2018 

 

Kolkata 
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Publication Under Section 43(2) in Respect of the Grant 

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time 

within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the prescribed 

form-7 along with written statement and evidence, if any. 

Seri

al 

Nu

mb

er 

Patent 

Number 
Application Number 

Date of 

Application 

Date of 

Priority 
Title of Invention Name of Patentee 

Date of 

Publication 

of Abstract 

u/s 11(A) 

Appropri

ate 

Office 

1 300757 5683/DELNP/2013  01/12/2011 01/12/2010 

PROCESS FOR 

PRODUCING 

AMMONIUM NITRATE  

YARA 

INTERNATIONAL 

ASA,THE UNIVERSITY 

OF SYDNEY 

05/12/2014 DELHI 

2 300758 6944/DELNP/2014  28/02/2013 02/03/2012 

METHOD FOR 

OPERATING A 

HEATING CATALYST 

EMITEC 

GESELLSCHAFT FR 

EMISSIONSTECHNOL

OGIE MBH 

10/04/2015 DELHI 

3 300761 2681/DEL/2010  
09/11/2010 

14:48:47 
11/11/2009 

ELECTRONIC DEVICE 

AND CONTROL 

METHOD THEREOF 

SEIKO EPSON 

CORPORATION 
04/10/2013 DELHI 

4 300767 1272/DELNP/2013  19/09/2011 20/09/2010 

NOVEL PROCESS FOR 

THE PREPARATION 

OF 9 DEOXO 9A AZA 

9A 

HOMOERYTHROMYCI

N A MODIFIED IN THE 

C 4 OF THE 

CLADINOSE RING BY 

AN EPOXIDE GROUP 

ELANCO 

TIERGESUNDHEIT AG 
26/09/2014 DELHI 

5 300768 4745/DELNP/2008  10/11/2006 11/11/2005 

HONEYCOMB FOR AN 

EXHAUST 

TREATMENT UNIT' 

EMITEC 

GESELLSCHAFT FUR 

EMISSIONSTECHNOL

OGIE MBH., 

31/08/2016 DELHI 

6 300776 1037/DEL/2013  
08/04/2013 

12:27:08 
23/04/2012 

SURFACTANT 

COMPOSITIONS AND 

USE FOR AQUEOUS 

COMPOSITIONS 

DOW GLOBAL 

TECHNOLOGIES LLC 
06/02/2015 DELHI 

7 300779 614/DEL/2010  16/03/2010   

SUPERIOR AND COST 

EFFECTIVE GREASE 

FEED STOCK FORK 

POLYETHYLENE 

MIXED WASTE 

INDIAN INSTITUTE OF 

TECHNOLOGY 

KANPUR,  

23/09/2011 DELHI 

8 300782 6943/DELNP/2011  01/03/2010 03/03/2009 

 A COMPOSITION 

COMPRISING AN OIL-

SOLUBLE IONIC 

DETERGENT 

THE LUBRIZOL 

CORPORATION 
21/12/2012 DELHI 

9 300783 1975/DELNP/2008  09/08/2006 17/10/2005 

MULTI -LAYER BODY 

AND METHOD FOR 

PRODUCING THE 

SAME 

LEONHARD KURZ 

STIFTUNG & CO. KG 
04/07/2008 DELHI 
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10 300791 744/DEL/2010  
30/03/2010 

11:48:04 
  

MACHINE TOOL 

SYSTEM 

HONDA MOTOR CO., 

LTD. 
19/10/2012 DELHI 

11 300795 372/DEL/2009  31/12/2008   

GALVANIC ANODE 

FOR PROPELLER TO 

MINISE 

ELECTROMAGNETIC 

SIGNATURES 

THE DIRECTOR 

GENERAL, DEFENCE 

RESEARCH & 

DEVELOPMENT 

ORGANISATION 

(DRDO) 

03/09/2010 DELHI 

12 300797 1589/DELNP/2009  24/09/2007 28/09/2006 

METHOD FOR 

PROVIDING A 

SYMMETRIC KEY FOR 

PROTECTING A KEY 

MANAGEMENT 

PROTOCOL 

SIEMENS 

AKTIENGESELLSCHA

FT 

15/05/2009 DELHI 

13 300800 2004/DELNP/2013  05/09/2011 07/09/2010 

METHOD FOR 

PRODUCING 

DITRIMETHYLOLPRO

PANE 

MITSUBISHI GAS 

CHEMICAL COMPANY 

INC. 

07/11/2014 DELHI 

14 300814 2251/DEL/2010  
21/09/2010 

15:40:11 
  

SYSTEM FOR SCREEN 

DANCE STUDIO 
CHOI HAE-YONG 04/10/2013 DELHI 

15 300816 1752/DEL/2006  01/08/2006   

A PROCESS FOR 

DYEING TEXTILES 

USING PLANT 

SOURCES 

POLYGONUM 

BISTORATA AND 

CYPRUS ROTUNDUS•  

PUNJAB 

AGRICULTURAL 

UNIVERSITY 

06/05/2016 DELHI 

16 300820 8049/DELNP/2007  11/05/2006 13/05/2005 

IMPROVED INTRA-

OCULAR ARTIFICIAL 

LENS WITH 

VARIABLE OPTICAL 

STRENGTH 

AKKOLENS 

INTERNATIONAL B.V 
04/07/2008 DELHI 

17 300822 4179/DELNP/2013  25/10/2011 11/11/2010 
NON METAL 

TANNING 

STAHL 

INTERNATIONAL BV,  
21/11/2014 DELHI 

18 300823 2062/DELNP/2014  06/10/2011 06/10/2011 

METHOD FOR 

PRODUCING A HIGH 

VOLTAGE 

ELECTRICAL 

INSULATOR WITH A 

MORTAR INCLUDING 

A SUPERPLASTICIZER 

SEDIVER SOCIETE 

EUROPEENNE 

DISOLATEURS EN 

VERRE ET 

COMPOSITE 

13/03/2015 DELHI 

19 300824 6377/DELNP/2013  08/02/2012 09/02/2011 

ASPHALTENE 

DISPERSANT 

CONTAINING 

LUBRICATING 

COMPOSITIONS 

 

THE LUBRIZOL 

CORPORATION 
12/12/2014 DELHI 

20 300826 4081/DELNP/2014  10/10/2013 21/06/2013 

METHOD OF 

TREATING 

RECYCLABLE RAW 

MATERIALS 

 

MITSUBISHI 

MATERIALS 

CORPORATION 

20/02/2015 DELHI 
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21 300831 1879/DELNP/2011  21/12/2009 22/12/2008 

GRID PLATE FOR 

LEAD ACID STORAGE 

BATTERY, PLATE, 

AND LEAD ACID 

STORAGE BATTERY 

PROVIDED WITH 

SAME PLATE 

SHIN-KOBE ELECTRIC 

MACHINERY CO., 

LTD. 

25/11/2011 DELHI 

22 300832 3843/DELNP/2012  28/12/2010 31/12/2009 

WATER-FREE 

COMPOSITION AS 

COATING MATERIAL 

FOR FUNCTIONAL 

LAYERS OF A 

MULTICOAT PAINT 

SYSTEM 

BASF COATINGS 

GMBH 
31/08/2016 DELHI 

23 300835 7785/DELNP/2015  08/04/2014 24/07/2013 

LITHIUM 

MANGANESE BASED 

OXIDE AND POSITIVE 

ELECTRODE ACTIVE 

SUBSTANCE 

COMPRISING SAME 

LG CHEM LTD. 29/01/2016 DELHI 

24 300838 183/DEL/2013  
23/01/2013 

15:42:29 
  

EROSION-CORROSION 

RESISTANT COATING 

FOR POWER PLANT 

BOILERS 

BABA BANDA SINGH 

BAHADUR 

ENGINEERING 

COLLEGE 

22/08/2014 DELHI 

25 300846 1699/DELNP/2010  01/09/2008 01/10/2007 ACTUATOR 

SIEMENS 

AKTIENGESELLSCHA

FT 

06/08/2010 DELHI 

26 300853 237/DEL/2008  
29/01/2008 

12:46:17 
29/01/2007 

DEVICE FOR 

MEASURING THE 

POSITION OF A 

PISTON IN A 

CYLINDER 

HISPANO-SUIZA 05/09/2008 DELHI 

27 300863 5290/DELNP/2009  13/03/2008 13/03/2007 SECURITY DEVICE MW SECURITY AB 23/04/2010 DELHI 

28 300865 4623/DELNP/2009  28/12/2006 28/12/2006 

FREE-COOLING 

CAPACITY CONTROL 

FOR AIR 

CONDITIONING 

SYSTEMS 

CARRIER 

CORPORATION 
19/03/2010 DELHI 

29 300870 5563/DELNP/2008  12/01/2007 27/01/2006 

AN IMAGE SENSOR 

FOR CAPTURING A 

COLOR IMAGE 

OMANIVISION 

TECHNOLOGIES, INC. 
26/09/2008 DELHI 

30 300876 10578/DELNP/2008  06/06/2007 06/06/2006 

MODIFIED DICAMBA 

MONOOXYGENASE 

ENZYMES CAPABLE 

OF CONFERRING 

TOLERANCE TO THE 

HERBICIDE DICAMBA 

IN TRANSGENIC 

PLANTS 

1. MONSANTO 

TECHNOLOGY LLC. 2. 

BOARD OF REGENTS 

OF THE UNIVERSITY 

OF NEBRASKA 

20/03/2009 DELHI 

31 300878 7514/DELNP/2009  23/04/2008 23/04/2007 

N-WAY DOHERTY 

DISTRIBUTED POWER 

AMPLIFIER 

DALI SYSTEMS CO. 

LTD. 
02/07/2010 DELHI 
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32 300882 147/DEL/2009  
27/01/2009 

15:14:11 
  

A PROCESS OF 

PREPARATION OF A 

TOPICAL DERMAL 

PATCH 

DIRECTOR GENERAL, 

DEFENCE RESEARCH 

AND DEVELOPMENT 

ORGANIZATION 

06/08/2010 DELHI 

33 300884 396/DEL/2015  
11/02/2015 

21:32:59 
  

A HOME AUDITORY 

TRAINING DEVICE TO 

CURE SPEECH AND 

LANGUAGE 

DISORDERS IN 

CHILDREN 

INNOFLAPS REMEDY 

PRIVATE LIMITED 
31/08/2016 DELHI 

34 300888 9322/DELNP/2012  10/05/2011 10/05/2010 

A Method For 

Manufacturing An Oral 

Prolonged Release 

Pharmaceutical 

Composition 

EURO CELTIQUE S.A. 18/07/2014 DELHI 

35 300889 2710/DEL/2006  
19/12/2006 

11:23:49 
28/12/2005 

ECG RECORDING 

DEVICE AND 

METHOD OF USE 

GENERAL ELECTRIC 

COMPANY 
03/08/2007 DELHI 

36 300891 8339/DELNP/2008  20/03/2007 24/03/2006 

RECLINING CHAIR 

WITH ENHANCED 

ADJUSTABILITY 

HNI TECHNOLOGIES 

INC. 
15/05/2009 DELHI 

37 300892 875/DEL/2010  
09/04/2010 

14:39:05 
  

CLOSURE AND 

CONTAINER 

COMBINATION AND 

METHOD 

CASTROL LIMITED 02/03/2012 DELHI 

38 300899 764/DELNP/2009  25/06/2007 06/07/2006 
RICH MEDIA 

COMMUNICATION 

CISCO SYSTEM 

INTERNATIONAL 

SARL 

22/05/2009 DELHI 

39 300905 8021/DELNP/2010  31/03/2009 22/04/2008 

APPARATUS AND 

METHOD FOR 

ALLOCATION OF 

SUBCARRIERS IN 

CLUSTERED DFT-

SPREAD-OFDM 

NOKIA SOLUTIONS 

AND NETWORKS OY 
02/03/2012 DELHI 

40 300909 1478/DEL/2008  
20/06/2008 

15:15:20 
  

AN IMPROVED 

LATERAL BIPOLAR 

JUNCTION 

TRANSISTOR (BJT) ON 

SELECTIVE BURIED 

OXIDE (SELBOX) AND 

A METHOD FOR 

MANUFACTURING 

THE SAME 

INDIAN INSTITUTE OF 

TECHNOLOGY 

KANPUR 

03/01/2014 DELHI 

41 300913 178/DELNP/2010  13/06/2008 13/06/2007 
Method for producing 

saccharide 

GLYKOS FINLAND OY 

,SUOMEN REHU OY 
30/07/2010 DELHI 

42 300915 2051/DELNP/2009  27/09/2007 29/09/2006 

LOW VAPOR 

PRESSURE HIGH 

PURITY GAS 

DELIVERY SYSTEM 

PRAXAIR 

TECHNOLOGY, INC. 
20/08/2010 DELHI 

43 300916 7554/DELNP/2011  30/03/2010 31/03/2009 

PASTILLATION OF 

AMMONIUM SULFATE 

NITRATE 

ADVANSIX RESINS & 

CHEMICALS LLC. 
08/02/2013 DELHI 
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44 300923 7032/DELNP/2009  23/05/2007 23/05/2007 

METHOD AND 

ARRANGEMENT FOR 

REDUCING BATTERY 

POWER 

CONSUMPTION OF A 

USER EQUIPMENT 

TELEFONAKTIEBOLA

GET LM ERICSSON 

(PUBL) 

25/06/2010 DELHI 

45 300925 1310/DEL/2009  
25/06/2009 

13:41:04 
  

AN ACOUSTIC 

ENERGY REFLECTOR 

DEFENCE RESEARCH 

& DEVELOPMENT 

ORGANISATION 

21/01/2011 DELHI 

46 300932 1018/DEL/2012  02/04/2012   

PROCESS FOR 

REFOLDING OF 

RECOMBINANT 

PROTEIN 

INDIAN INSTITUTE OF 

TECHNOLOGY DELHI 
17/07/2015 DELHI 

47 300933 2595/DEL/2014  
10/09/2014 

15:20:25 
  

ELECTROMECHANIC

AL SWITCH 

ASSEMBLY 

MINDARIKA PRIVATE 

LIMITED  
03/04/2015 DELHI 

48 300939 3294/DELNP/2012  27/07/2005 27/07/2004 

AN IN VITRO 

METHOD FOR 

IDENTIFYING A 

FLAVIVIRUS CROSS-

REACTIVE EPITOPE 

THE GOVERNMENT 

OF THE UNITED 

STATES OF AMERICA 

AS REPRESENTED BY 

THE SECRETARY OF 

THE DEPARTMENT OF 

HEALTH AND HUMAN 

SERVICES, CENTERS 

FOR DISEASE 

CONTROL AND 

PREVENTION 

23/10/2015 DELHI 

49 300940 1580/DELNP/2009  20/11/2007 21/11/2006 
NOVEL STEROID 

COMPOUND 

UMECRINE 

COGNITION AB 
02/07/2010 DELHI 

50 300942 2564/DEL/2007  
06/12/2007 

15:23:56 
08/12/2006 

PHOTOPROTECTIVE 

CREAM BASED ON A 

FATTY ACID 

L'OREAL 01/08/2008 DELHI 

51 300952 2085/DEL/2007  
05/10/2007 

11:51:21 
26/10/2006 

EMERGENCY 

SHUTOFF VALVE FOR 

USE IN A FUEL 

DISPENSING SYSTEM 

DELAWARE CAPITAL 

FORMATION, INC 
06/06/2008 DELHI 

52 300957 4806/DELNP/2013  24/11/2011 25/11/2010 

NOVEL CEMENT THAT 

IS RESISTANT TO 

INTERNAL SULPHATE 

REACTIONS AND TO 

EXTERNAL SULPHATE 

ATTACKS 

VICAT 28/11/2014 DELHI 

53 300961 5870/DELNP/2009  02/08/2007 18/05/2007 

METHOD AND 

SYSTEM FOR 

MANAGING A 

PLURALITY OF I/O 

INTERFACES WITH 

AN ARRAY OF 

MULTICORE 

PROCESSOR 

RESOURCES IN A 

SEMICONDUCTOR 

CHIP 

TILERA 

CORPORATION 
11/06/2010 DELHI 
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54 300963 404/DEL/2007  26/02/2007   

LIGHT WEIGHT 

SYNTACTIC FOAM 

SANDWICH 

STRUCTURAL 

COMPOSITE FOR EMI 

SHIELDING 

DEFENCE RESEARCH 

& DEVELOPMENT 

ORGANISATION 

12/09/2008 DELHI 

55 300966 10299/DELNP/2008  04/06/2007 09/06/2006 

IMPROVEMENTS IN, 

OR RELATING TO, 

PARTICLE CASSETTES 

Powder Pharmaceuticals 

Incorporated 
27/03/2009 DELHI 

56 300967 59/DEL/2014  
08/01/2014 

13:03:38 
  HYDROGEN CELL 

DR. HARSHVARDHAN 

BHAGAT 
10/07/2015 DELHI 

57 300968 535/DELNP/2013  28/06/2011 30/06/2010 

SCREENING DEVICE 

AND METHOD OF 

SCREENING 

GENERAL ELECTRIC 

TECHNOLOGY 

GmbH•  

10/10/2014 DELHI 

58 300970 3439/DEL/2012  
07/11/2012 

12:39:10 
  

2,2''-BIS(4-

HYDROXYPHENYL) 

ALKYL AZIDES AND 

PROCESS FOR THE 

PREPARATION 

THEREOF 

COUNCIL OF 

SCIENTIFIC & 

INDUSTRIAL 

RESEARCH 

15/08/2014 DELHI 

59 300971 4490/DELNP/2015  01/05/2013 12/12/2012 

AROMATIC 

TRANSALKYLATION 

USING UZM 39 

ALUMINOSILICATE 

ZEOLITE 

UOP LLC 27/11/2015 DELHI 

60 300974 7829/DELNP/2010  09/05/2008 09/05/2008 

MULTI -CELL 

CHANNEL 

ESTIMATION IN 3G-

LTE BASED VIRTUAL 

PILOT SEQUENCES 

NOKIA SIEMENS 

NETWORKS 

OY,FRAUNHOFER 

GESELLSCHAFT ZUR 

FORDERUNG DE 

ANGEWANDTEN 

FORSCHUNG E.V. 

24/02/2012 DELHI 

61 300979 3379/DELNP/2004  08/08/2003 08/08/2002 
A BINDER RESIN FOR 

TONER 

MITSUI CHEMICALS, 

INC. 
03/04/2009 DELHI 

62 300984 1312/DEL/2008  
30/05/2008 

16:11:25 
  

COMPOSITIONS 

COMPRISING 

EUPHORBIA 

PROSTRATA AND 

PROCESS OF 

PREPARATION THEREOF 

PANACEA BIOTEC 

LIMITED  
05/03/2010 DELHI 

63 300986 2722/DELNP/2009  07/11/2007 08/11/2006 

DEVICE AND METHOD 

FOR PLACING FILLED 

AND SEALED 

COLLAPSIBLE 

CONTAINERS IN A 

DISTRIBUTION UNIT•  

ECOLEAN AB 19/06/2009 DELHI 

64 300987 4898/DELNP/2008  08/12/2005 08/12/2005 

METHOD AND 

SERVICE NODE FOR 

DETERMINING 

RELEVANT USER 

TERMINALS WHICH 

ARE LOCATED IN A 

SPECIFIC 

GEOGRAPHIC AREA 

TELEFONAKTIEBOLA

GET LM ERICSSON 

(PUBL) 

26/09/2008 DELHI 
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65 300989 364/DELNP/2010  19/06/2008 19/06/2007 

SILICONE RESIN 

COMPOSITES FOR 

HIGH TEMPERATURE 

DURABLE ELASTIC 

COMPOSITE 

APPLICATIONS AND 

METHODS FOR 

FABRICATING SAME 

FLEXIBLE CERAMICS  

INC. A CALIFORNIA 

CORPORATION 

09/07/2010 DELHI 

66 300990 557/DELNP/2014  19/06/2012 27/06/2011 

MULTI LAYER 

BIAXIALLY 

ORIENTED POLYMER 

FILM 

BOREALIS AG 10/07/2015 DELHI 

67 300991 5461/DELNP/2010  29/01/2008 29/01/2008 
A ROTARY 

COMPRESSOR 

DAFENG FENGTAI 

FLUID MACHINERY 

TECHNOLOGY CO., 

LTD. 

03/02/2012 DELHI 

68 300993 24/DEL/2003  07/01/2003 15/01/2002 

OPENABLE LID 

LOCKING SYSTEM 

FOR A VEHICLE 

HONDA GIKEN 

KOGYO KABUSHIKI 

KAISHA 

13/10/2017 DELHI 

69 300994 6866/DELNP/2013  21/02/2012 21/02/2011 

SELECTIVE 

DEHYDROCHLORINA

TION OF 

HYDROCHLOROFLUO

ROCARBONS USING 

CHROMIUM 

OXYFLUORIDE 

CATALYST 

The Chemours Company 

FC, LLC 
12/12/2014 DELHI 

70 300995 10157/DELNP/2008  29/05/2007 02/06/2006 

A PROCESS FOR 

OBTAINING AN 

ISOLATED STABLE 

JUGLONE EXTRACT 

OF WALNUTS 

HARTINGTON 

BUSINESS, S.L 
15/05/2009 DELHI 

71 300997 9512/DELNP/2007  08/05/2006 09/05/2005 

SYSTEM AND 

METHOD FOR 

DYNAMIC 

GENERATION OF CSI 

FOR INBOUND 

ROAMERS 

ROAMWARE, INC. 27/06/2008 DELHI 

72 300999 2341/DEL/2010  
28/09/2010 

16:18:31 
15/10/2009 

STRUCTURE OF 

VEHICLE REAR 

BODY•  

SUZUKI MOTOR 

CORPORATION 
27/12/2013 DELHI 

73 301000 4901/DELNP/2013  04/11/2011 05/11/2010 

PROCESS FOR THE 

PREPARATION OF 

SUBSTITUTED N 

(BENZYL)CYCLOPROP

ANAMINES BY IMINE 

HYDROGENATION 

BAYER 

INTELLECTUAL 

PROPERTY GMBH 

28/11/2014 DELHI 

74 301003 8939/DELNP/2008  09/04/2007 12/05/2006 

SPARK IGNITION 

TYPE INTERNAL 

COMBUSTION 

ENGINE 

TOYOTA JIDOSHA 

KABUSHIKI KAISHA  
15/05/2009 DELHI 
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1 300764 1080/MUMNP/2013  08/11/2011 08/12/2010 

ORAL CARE 

COMPOSITIONS 

COMPRISING 

PEARLESCENT PIGMENTS 

UNILEVER PLC 18/07/2014 MUMBAI  

2 300769 1023/MUM/2012  
30/03/2012 

15:37:33 
  A POLYMERIC BLEND  

GHARDA KEKI 

HORMUSJI 
03/01/2014 MUMBAI  

3 300770 1293/MUM/2012  
24/04/2012 

12:44:00 
  

A FIBER MADE FROM A 

POLYESTER 

COMPOSITION AND A 

PROCESS FOR 

PREPARING THE 

POLYESTER 

COMPOSITION 

RELIANCE 

INDUSTRIES LIMITED 
06/12/2013 MUMBAI  

4 300773 217/MUMNP/2013  16/06/2011 29/07/2010 

SKIN CARE 

COMPOSITIONS 

COMPRISING 

SUBSTITUTED 

DIAMINES 

HINDUSTAN 

UNILEVER LIMITED  
25/04/2014 MUMBAI  

5 300775 2176/MUMNP/2011  04/05/2010 07/05/2009 

METHOD FOR 

PREPARATION OF 

RUTHENIUM-BASED 

METATHESIS 

CATALYSTS WITH 

CHELATING 

ALKYLIDENE LIGANDS  

UMICORE AG & CO. 

KG,GRAZ 

UNIVERSITY OF 

TECHNOLOGY 

10/08/2012 MUMBAI  

6 300777 57/MUMNP/2011  22/06/2009 14/07/2008 CLUTCH DISK 

SCHAEFFLER 

TECHNOLOGIES 

GMBH & CO. KG 

10/06/2011 MUMBAI  

7 300778 2194/MUMNP/2012  09/03/2011 31/03/2010 

MICROCAPSULE 

INCORPORATION IN 

STRUCTURED LIQUID 

DETERGENTS 

NA 31/01/2014 MUMBAI  

8 300781 1782/MUM/2012  
21/06/2012 

16:02:10 
  

AN IMPROVED PROCESS 

FOR MANUFACTURING 

HIGH PURITY 

GUAIACOL. 

GUJARAT ALKALIES 

AND CHEMICALS 

LIMITED  

21/02/2014 MUMBAI  

9 300788 649/MUMNP/2012  27/08/2010 27/08/2009 

ELECTRICAL STORAGE 

DEVICE AND 

ELECTRODE THEREOF•  

COMMONWEALTH 

SCIENTIFIC AND 

INDUSTRIAL 

RESEARCH 

ORGANISATION 

25/01/2013 MUMBAI  
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10 300789 1506/MUMNP/2011  01/01/1900 19/12/2008 

A METHOD FOR 

TRANSMITTING 

FEEDBACK 

INFORMATION 

CHINA ACADEMY OF 

TELECOMMUNICATIO

NS TECHNOLOGY 

09/03/2012 MUMBAI  

11 300794 109/MUMNP/2012  05/07/2010 07/07/2009 

ANTIVIRAL 

COMPOUNDS, AN 

AGGREGATE 

COMPRISING 

PLURALITY OF THE 

COMPOUND AND 

PHARMACEUTICAL 

COMPOSITION 

COMPRISING THE 

SAME. 

ADENOVIR PHARMA 

AB 
25/05/2012 MUMBAI  

12 300808 1843/MUMNP/2010  10/09/2009 12/09/2008 
HELICAL BROACH FOR 

ROUGHING 

MITSUBISHI HEAVY 

INDUSTRIES 

MACHINE TOOL CO., 

LTD. 

21/01/2011 MUMBAI  

13 300809 3026/MUM/2013  
19/09/2013 

12:41:02 
  

A WOUND DRESSING 

CAPABLE OF IN-SITU 

NOX RELEASE AND A 

PROCESS FOR 

MANUFACTURING THE 

SAME 

THE SECRETARY, 

DEPARTMENT OF 

ATOMIC ENERGY 

25/10/2013 MUMBAI  

14 300811 2789/MUMNP/2010  30/06/2009 30/06/2008 SPRINKLER•  
NAANDAN JAIN 

IRRIGATION LTD. 
23/12/2011 MUMBAI  

15 300813 10/MUM/2011  
03/01/2011 

15:39:37 
  

A HYDRO-MECHANICAL 

TRAILER STEERING 

SYSTEM 

DIRECTOR GENERAL, 

DEFENCE RESEARCH 

& DEVELOPMENT 

ORGANIZATION 

(DRDO) 

27/07/2012 MUMBAI  

16 300821 930/MUMNP/2014  30/10/2012 25/11/2011 
LIQUID DETERGENT 

COMPOSITION 
UNILEVER PLC 17/04/2015 MUMBAI  

17 300825 2902/MUM/2009  
16/12/2009 

14:53:48 
  

RAPID PATTERN 

MAKING SYSTEM 

TATA MOTORS 

LIMITED  
10/02/2012 MUMBAI  

18 300828 1447/MUMNP/2009  02/02/2007 30/07/2009 

A METHOD AND 

SYSTEM FOR NON-

INTRUSIVE ON-LINE 

DETECTION OF 

TURBINE BLADE 

CONDITION 

THE SECRETARY 

DEPARTMENT OF 

ATOMIC ENERGY, 

GOVT OF INDIA. 

11/12/2009 MUMBAI  

19 300842 773/MUM/2013  
14/03/2013 

12:36:21 
  

METHOD FOR 

CONCENTRATION AND 

INCINERATION OF 

BIOMETHANATED 

SPENT WASH 

PRAJ INDUSTRIES 

LIMITED  
23/01/2015 MUMBAI  

20 300843 3417/MUM/2010  
15/12/2010 

16:22:13 
  

A PHARMACEUTICAL 

COMPOSITION OF 

NIOSOMAL GEL FOR 

THE TOPICAL 

DELIVERY OF 

LORNOXICAM 

VAVIA PRADEEP 

RATILAL  
07/03/2014 MUMBAI  
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21 300845 1577/MUMNP/2014  08/02/2013 09/02/2012 
CYCLOALKANE 

DERIVATIVE 

DAIICHI SANKYO 

COMPANY, LIMITED 
08/05/2015 MUMBAI  

22 300855 2706/MUMNP/2011  18/08/2010 21/12/2009 SHEET-LIKE COSMETIC 
SHISEIDO COMPANY, 

LTD. 
04/05/2012 MUMBAI  

23 300868 3352/MUM/2010  
09/12/2010 

09:59:57 
12/06/2010 Ketolide Compounds Wockhardt Limited 28/06/2013 MUMBAI  

24 300871 1931/MUMNP/2009  17/03/2008 15/03/2007 
PLASMA-ENHANCED 

SYNTHESIS 

NAGARJUNA 

FERTILIZERS AND 

CHEMICALS LIMITED 

(NFCL) 

28/05/2010 MUMBAI  

25 300880 358/MUM/2009  
18/02/2009 

15:26:52 
  

A PROCESS TO 

MANUFACTURE A 

NOVEL CREAM 

APEX LABORATORIES 

PRIVATE LIMITED 
15/10/2010 MUMBAI  

26 300883 56/MUMNP/2013  16/06/2011 16/06/2010 
ELECTROCHEMICAL 

CATALYSIS SYSTEM 

SAINT GOBAIN 

CENTRE DE 

RECHERCHES ET 

DETUDES 

EUROPEEN,CENTRE 

NATIONAL DE LA 

RECHERCHE 

SCIENTIFIQUE,UNIVE

RSITE CLAUDE 

BERNARD LYON 1 

14/02/2014 MUMBAI  

27 300887 2053/MUM/2013  
18/06/2013 

13:04:10 
  

PREPARATION OF 

HYDROLYSATE OF 

LIGNOCELLULOSIC 

MATERIALS. 

PRAJ INDUSTRIES 

LIMITED  
05/06/2015 MUMBAI  

28 300900 2103/MUMNP/2015  10/02/2014 14/03/2013 

STRESS STRAIN 

RELATIONSHIP 

SIMULATION METHOD 

SPRING BACK 

PREDICTION METHOD 

AND SPRING BACK 

ANALYZING DEVICE  

JFE STEEL 

CORPORATION 
27/05/2016 MUMBAI  

29 300901 2018/MUM/2012  
12/07/2012 

15:32:15 
  

A METHOD FOR 

PROCESSING A HIGH 

TEMPERATURE 

RESISTANT 

THERMOSETTING 

MATERIAL  

 

GHARDA KEKI 

HORMUSJI 
28/02/2014 MUMBAI  

30 300911 201721010746  
27/03/2017 

16:04:43 
  

HARD GOLD ALLOY 

WITH ZIRCONIUM, 

TITANIUM AND 

MAGNESIUM FOR 

JEWELRY 

MANUFACTURE 

Mr. Subodh Pethe 07/07/2017 MUMBAI  

31 300926 2312/MUMNP/2013  15/06/2012 17/06/2011 

INCORPORATION OF 

DYE INTO GRANULAR 

LAUNDRY 

COMPOSITION 

 

UNILEVER PLC 17/10/2014 MUMBAI  
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32 300927 201623003911  11/09/2015   

A MATTRESS AND A 

METHOD OF 

MANUFACTURING A 

MATTRESS 

FOAM HOME INDIA 

PVT. LTD. 
04/03/2016 MUMBAI  

33 300934 614/MUM/2014  
21/02/2014 

14:55:56 
  

PLANT TRAY FOR 

GROWING PLANTS 

GOKHALE SATISH 

MADHUKAR  
13/11/2015 MUMBAI  

34 300945 2719/MUMNP/2012  24/06/2011 24/06/2011 

ADVANCED 

TRANSITION METAL 

CATALYTIC SYSTEMS 

IN TERMS OF 

COMONOMER 

INCORPORATIONS 

ANDMETHODS FOR 

PREPARING ETHYLENE 

HOMOPOLYMERS OR 

COPOLYMERS OF 

ETHYLENE AND A-

OLEFINSUSING THE 

SAME 

SABIC SK NEXLENE 

COMPANY PTE. LTD. 
17/01/2014 MUMBAI  

35 300948 573/MUMNP/2009  01/10/2004 02/10/2003 

METHOD AND 

APPARATUS FOR 

PERFORMING HAND 

OFF BETWEEN 

WIRELESS 

COMMUNICATION 

NETWORK OF 

DIFFERENT RADIO 

ACCESS 

TECHNOLOGIES 

QUALCOMM 

INCORPORATED 
03/07/2009 MUMBAI  

36 300951 201621029222  
27/08/2016 

13:12:38 
  

VASCULAR CLOSURE 

DEVICE 

Meril Life Sciences Pvt 

Ltd 
08/09/2017 MUMBAI  

37 300953 2282/MUMNP/2014  16/04/2013 27/04/2012 

A METHOD FOR 

COGENERATING GAS-

STEAM BASED ON 

GASIFICATION AND 

METHANATION OF 

BIOMASS 

SUNSHINE KAIDI 

NEW ENERGY GROUP 

CO. LTD. 

07/08/2015 MUMBAI  

38 300954 808/MUMNP/2014  15/10/2012 03/11/2011 
A PERSONAL CLEANING 

COMPOSITION 
UNILEVER PLC 04/09/2015 MUMBAI  

39 300955 2255/MUMNP/2010  19/03/2009 16/04/2008 

OXIDATION REACTOR 

FOR MANUFACTURING 

OF CRUDE 

TEREPHTHALIC ACID 

SAM NAM 

PETROCHEMICAL 

CO.  LTD. 

14/10/2011 MUMBAI  

40 300960 174/MUM/2010  
22/01/2010 

14:55:50 
  

A MECHANICAL 

MANIPULATOR ARM 

INDIAN INSTITUTE OF 

TECHNOLOGY, 

BOMBAY 

10/02/2012 MUMBAI  

41 300969 1319/MUM/2011  
26/04/2011 

15:00:53 
  

AN AMORPHOUS 

ILOPERIDONE AND 

PROCESSES FOR 

PREPARING SAME 

ENALTEC LABS 

PRIVATE LIMITED 
07/12/2012 MUMBAI  

42 300981 413/MUMNP/2012  20/07/2010 21/07/2009 
Composition for decreasing 

pigmentation 

ORADIN 

PHARMACEUTICAL 

LTD 

31/08/2012 MUMBAI  
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1 300755 4253/CHENP/2009  16/01/2008 19/01/2007 

METHOD AND SYSTEM 

FOR CONTROLLING THE 

OPERATION OF A PUMP 

INERGY AUTOMOTIVE 

SYSTEMS RESEARCH 

(SOCIETE ANONYME) 

14/08/2009 CHENNAI 

2 300760 6941/CHENP/2010  29/04/2009 30/04/2008 

A Consolidated Composite 

Pre-form and Method of 

producing the same 

VESTAS WIND 

SYSTEMS A/S 
08/07/2011 CHENNAI 

3 300762 2324/CHENP/2010  22/01/2009 25/01/2008 

SUPPORTING EFFICIENT 

AND ACCURATE 

SYNC/FOLLOWUP 

TIMESTAMPS 

CISCO TECHNOLOGY, 

INC. 
15/10/2010 CHENNAI 

4 300771 6825/CHENP/2010  20/05/2008 19/05/2008 

INFRASTRUCTURE 

ASSISTED DISCOVERY 

IN A WIRELESS PEER-

TO- PEER NETWORK 

QUALCOMM 

INCORPORATED 
01/07/2011 CHENNAI 

5 300772 1434/CHE/2011  
25/04/2011 

20:14:41 
27/04/2010 

TRANSMISSION IN A 

RELAY NODE-BASED 

WIRELESS 

COMMUNICATION 

SYSTEM 

BLACKBERRY LIMITED  16/03/2012 CHENNAI 

6 300780 4167/CHENP/2012  05/10/2010 14/10/2009 

PROCESS FOR MINERAL 

OIL PRODUCTION USING 

SURFACTANT 

MIXTURES 

BASF SE 21/02/2014 CHENNAI 

7 300784 3826/CHE/2010  
14/12/2010 

12:54:17 
  

GEAR TRANSMISSION 

SYSTEM FOR A 

MOTORCYCLE 

TVS MOTOR COMPANY 

LIMITED 
07/02/2014 CHENNAI 

8 300786 3590/CHENP/2013  08/11/2011 12/11/2010 

METHOD FOR 

PREPARING 2,2-

DIFLUOROETHYLAMINE 

DERIVATIVES 

STARTING FROM N(2,2-

DIFLUOROETHYL)PROP-

2-EN-1-AMINE 

BAYER INTELLECTUAL 

PROPERTY GMBH 
10/06/2016 CHENNAI 

9 300787 2445/CHE/2008  
06/10/2008 

14:41:30 
  

AN AUTOMATIC BRAKE 

SHOE ADJUSTER 

SYSTEM FOR A MOTOR 

VEHICLE 

TVS MOTOR COMPANY 

LIMITED  
09/04/2010 CHENNAI 

10 300793 1908/CHENP/2012  20/08/2010 31/08/2009 

PROCESS FOR 

PREPARING 

MONONITRATED 

ORGANIC COMPOUNDS 

BASF SE  12/04/2013 CHENNAI 
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11 300798 4640/CHENP/2012  23/11/2010 27/11/2009 

PROCESS FOR THE 

PREPARATION OF A 

TITANIUM ZEOLITE 

CATALYST 

DOW GLOBAL 

TECHNOLOGIES 

LLC,BASF SE 

04/10/2013 CHENNAI 

12 300799 4462/CHENP/2013  06/12/2011 07/12/2010 

PROCESS FOR THE 

PRODUCTION OF 

PROPYLENE OXIDE 

Dow Global Technologies 

LLC 
10/06/2016 CHENNAI 

13 300801 1743/CHENP/2007  18/01/2006 21/01/2005 

An Imaging Device and a 

Method of Installing Image 

fluid Reservoir in an 

Imaging Device 

HEWLETT-PACKARD 

DEVELOPMENT 

COMPANY, L.P. 

31/08/2007 CHENNAI 

14 300802 5394/CHENP/2010  27/03/2008 25/03/2008 

SYSTEM AND METHOD 

OF COMPANDING AN 

INPUT SIGNAL OF AN 

ENERGY DETECTING 

RECEIVER 

QUALCOMM 

Incorporated 
10/12/2010 CHENNAI 

15 300803 4994/CHENP/2010  18/11/2009 26/11/2008 

DETERMINISTIC 

SESSION LOAD-

BALANCIN G AND 

REDUNDANCY OF 

ACCESS SERVERS IN A 

COMPUTER NETWORK 

CISCO TECHNOLOGY, 

INC. 
04/03/2011 CHENNAI 

16 300806 7724/CHENP/2010  05/08/2009 21/08/2008 

METHOD, SYSTEM AND 

DNS SERVER FOR LOAD 

BALANCING NETWORK 

SERVERS 

TENCENT 

TECHNOLOGY 

(SHENZHEN) COMPANY 

LIMI TED  

19/08/2011 CHENNAI 

17 300812 7198/CHENP/2009  25/06/2008 25/06/2007 

RECOVERY FROM 

HANDOFF ERROR DUE TO 

FALSE DETECTION OF 

HANDOFF COMPLETION 

SIGNAL AT ACCESS 

TERMINAL 

Qualcomm Incorporated 18/06/2010 CHENNAI 

18 300818 2708/CHENP/2010  23/10/2008 02/11/2007 

RESOURCE 

SCHEDULING METHOD 

AND CORRESPONDING 

APPARATUS 

CHINA MOBILE 

COMMUNICATIONS 

CORPORATION 

12/11/2010 CHENNAI 

19 300819 1990/CHENP/2011  22/12/2008 14/10/2008 

METHODS AND 

APPARATUS FOR 

SYSTEM SELECTION IN 

A MULTIMODE 

WIRELESS DEVICE 

QUALCOMM 

Incorporated 
03/02/2012 CHENNAI 

20 300827 3242/CHENP/2009  25/10/2007 10/11/2006 

GLYCOALKALOID 

REMOVAL 

 

COOPERATIE AVEBE 

U.A. 
31/08/2016 CHENNAI 

21 300829 2164/CHENP/2011  23/10/2009 24/10/2008 

METHOD AND APPARATUS 

FOR SEPARABLE CHANNEL 

STATE FEEDBACK IN A 

WIRELESS 

COMMUNICATION SYSTEM 

QUALCOMM Incorporated 10/02/2012 CHENNAI 

22 300833 3791/CHE/2010  13/12/2010   

PROCESS FOR THE 

PREPARATION OF 

TENOFOVIR 

 

Laurus Labs Limited 15/07/2011 CHENNAI 
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23 300834 1016/CHE/2013  11/03/2013   

AN IMPROVED PROCESS 

FOR THE SYNTHESIS OF 

TOLCAPONE 

BIOPHORE INDIA 

PHARMACEUTICALS 

PVT. LTD. 

23/01/2015 CHENNAI 

24 300836 8853/CHENP/2014  07/06/2013 12/06/2012 

METHOD FOR 

PRODUCING 1H 

TETRAZOLE 

DERIVATIVE 

NIPPON SODA CO., LTD. 01/07/2016 CHENNAI 

25 300837 3874/CHENP/2013  26/10/2011 22/11/2010 

METHOD FOR 

INCREASING THE 

SULFURIC ACID 

CONCENTRATION OF A 

SULFURIC ACID 

SOLUTION 

TEIJIN ARAMID B.V. 02/01/2015 CHENNAI 

26 300839 1428/CHENP/2011  24/08/2009 23/08/2008 

METHOD FOR 

WATCHING MISSED 

TELEVISION PROGRAMS 

AND USER TERMINAL 

Huawei Device Co.,  Ltd. 06/01/2012 CHENNAI 

27 300840 2694/CHENP/2011  12/11/2009 12/11/2008 

METHOD AND APPARATUS 

FOR DIRECTIONAL CLEAR 

CHANNEL ASSESSMENT IN 

A WIRELESS 

COMMUNICATIONS 

SYSTEM 

QUALCOMM Incorporated 09/03/2012 CHENNAI 

28 300841 6810/CHENP/2012  04/02/2011 09/02/2010 

SUBSTITUTED 

PYRROLIDINE 2 

CARBOXAMIDE 

COMPOUNDS 

F. HOFFMANN LA 

ROCHE AG 
27/12/2013 CHENNAI 

29 300844 1600/CHE/2007  
24/07/2007 

16:09:24 
26/07/2006 

METHOD OF 

CONTROLLING ACCESS 

TO AN ELEVATOR CAR 

INVENTIO AG 11/09/2009 CHENNAI 

30 300848 8198/CHENP/2012  22/03/2011 24/03/2010 

VULCANIZATION 

ADHERED LAMINATE 

OF FLUORORUBBER 

AND SYNTHETIC 

RUBBER 

NICHIRIN CO. LTD. 14/03/2014 CHENNAI 

31 300852 13/CHE/2011  
04/01/2011 

15:36:02 
08/01/2010 

TURN SIGNAL DEVICE 

FOR SADDLE-RIDE TYPE 

VEHICLE 

HONDA MOTOR CO., 

LTD. 
23/09/2011 CHENNAI 

32 300854 7186/CHENP/2013  23/03/2012 25/03/2011 

NOVEL CARBOXYLIC 

ACID ESTER COMPOUND 

METHOD FOR 

PRODUCING SAME AND 

FRAGRANT 

COMPOSITION 

Mitsubishi Gas Chemical 

Company Inc. 
07/11/2014 CHENNAI 

33 300856 7906/CHENP/2012  04/02/2011 16/02/2010 

SYSTEM FOR 

PREVENTING 

DETERIORATION OF 

STORAGE CAPACITY OF 

LEAD ACID BATTERY 

AND REUSING LEAD 

ACID BATTERY BY 

ELECTRICAL 

TREATMENT 

JSV CO., LTD.,TATENO 

Hiroto 
31/01/2014 CHENNAI 
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34 300857 1904/CHENP/2009  07/09/2007 08/09/2006 

HYBRID SUPPRESSOR 

TRNA FOR VERTEBRATE 

CELLS 

AMBRX, INC. 31/08/2016 CHENNAI 

35 300858 7068/CHENP/2009  05/05/2008 04/05/2007 

MONITORING 

APPARATUS AND 

SYSTEM 

IMPRENDITORE PTY 

LIMITED  
09/04/2010 CHENNAI 

36 300859 4768/CHENP/2012  02/11/2010 04/11/2009 

PROCESS FOR 

PRODUCING AQUEOUS 

POLYACRYLIC ACID 

SOLUTIONS 

BASF SE 07/02/2014 CHENNAI 

37 300862 852/CHE/2010  29/03/2010   
SPEED SENSING DISC 

FOR A MOTORCYCLE 

TVS MOTOR COMPANY 

LIMITED  
06/07/2012 CHENNAI 

38 300864 4060/CHENP/2014  05/12/2012 05/12/2011 

PROPYLENE BASED 

TERPOLYMERS FOR 

PIPES 

BASELL POLIOLEFINE 

ITALIA S.R.L. 
04/09/2015 CHENNAI 

39 300866 7185/CHENP/2012  11/02/2011 17/02/2010 TITANIUM DIOXIDE  
TIOXIDE EUROPE 

LIMITED  
10/01/2014 CHENNAI 

40 300869 2034/CHENP/2009  06/09/2007 11/09/2006 

COOKED CEREAL 

PRODUCT COMPRISING 

FILLING 

INTERCONTINENTAL 

GREAT BRANDS LLC 
31/08/2016 CHENNAI 

41 300872 2002/CHE/2011  
13/06/2011 

16:16:52 
18/06/2010 

INKJET RECORDING 

APPARATUS AND 

INKJET RECORDING 

METHOD 

CANON KABUSHIKI 

KAISHA 
31/08/2012 CHENNAI 

42 300873 335/CHENP/2010  07/07/2008 31/07/2007 

FINGERPRINT READER 

RESETTING SYSTEM 

AND METHOD 

HEWLETT-PACKARD 

DEVELOPMENT 

COMPANY, L.P 

23/07/2010 CHENNAI 

43 300877 585/CHE/2006  31/03/2006   
ANTI LOCK BRAKE 

SYSTEM FOR A VEHICLE 

TVS MOTOR COMPANY 

LIMITED,INDIAN 

INSTITUTE OF SCIENCE 

28/12/2007 CHENNAI 

44 300879 4830/CHENP/2012  30/11/2010 03/12/2009 
FAUJASITE ZEOLITE 

PREPARATION PROCESS 

SHELL 

INTERNATIONALE 

RESEARCH 

MAATSCHAPPIJ B.V. 

18/10/2013 CHENNAI 

45 300881 9936/CHENP/2011  25/06/2010 01/07/2009 
CHAMFER CUTTING 

DEVICE 

3M INNOVATIVE 

PROPERTIES COMPANY 
12/04/2013 CHENNAI 

46 300885 3855/CHENP/2013  16/11/2011 18/11/2010 

ISOMERISATION 

CATALYST 

PREPARATION PROCESS 

SHELL 

INTERNATIONALE 

RESEARCH 

MAATSCHAPPIJ B.V. 

21/11/2014 CHENNAI 

47 300886 387/CHE/2009  24/02/2009   
HOLDER FOR HAND 

GRIP DEVICE 

TVS MOTOR COMPANY 

LIMITED  
24/02/2012 CHENNAI 

48 300890 8986/CHENP/2012  06/04/2011 16/04/2010 

STABILIZED STATIN 

FORMULATIONS 

 

 

CUMBERLAND 

PHARMACEUTICALS 

INC. 

14/02/2014 CHENNAI 

49 300896 8335/CHENP/2013  09/02/2012 25/03/2011 

PREPARATION OF 

ANTIPLASTICIZERS FOR 

THERMOPLASTIC 

POLYESTERS 

 

STEPAN COMPANY 15/08/2014 CHENNAI 
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50 300897 3564/CHENP/2008  06/12/2006 13/12/2005 

NUCLEAR 

REPROGRAMMING 

FACTOR 

KYOTO UNIVERSITY  13/03/2009 CHENNAI 

51 300898 1722/CHENP/2009  30/08/2007 30/08/2006 
CRYSTAL STRUCTURE 

OF THE TSHR RECEPTOR 
R.S.R. LIMITED 26/03/2010 CHENNAI 

52 300902 8581/CHENP/2012  12/04/2011 12/04/2010 A Deodorant Composition GIVAUDAN SA 29/07/2016 CHENNAI 

53 300906 777/CHENP/2010  13/06/2008 13/07/2007 

THROTTLE ON A VALVE 

NEEDLE OF A FUEL 

INJECTION VALVE 

ROBERT BOSCH GMBH 06/08/2010 CHENNAI 

54 300907 82/CHENP/2011  07/07/2009 07/07/2008 

METHOD FOR 

MEASURING WATER 

CONTENT IN A 

COMPOUND AND 

WATER CONTENT 

MEASURING DEVICE 

NIPPON STEEL & 

SUMITOMO METAL 

CORPORATION 

23/09/2011 CHENNAI 

55 300908 5979/CHENP/2007  23/05/2006 26/05/2005 
CONTRAST FLUID 

DELIVERY SYSTEM 
PETERS, JEAN-PIERRE 27/06/2008 CHENNAI 

56 300912 3155/CHENP/2008  21/12/2006 21/12/2005 

PHARMACEUTICAL 

COMPOSITIONS WITH 

RESISTANCE TO 

SOLUBLE CEA 

AMGEN RESEARCH 

(MUNICH) GMBH 
06/03/2009 CHENNAI 

57 300914 4728/CHENP/2011  05/01/2010 05/01/2009 

COMBINED 

BLUETOOTH/ALTERNAT

E RADIO TERMINAL 

WITH CRITERION FOR 

REPORTING A 

CONDITION OF THE 

ALTERNATE RADIO 

DEFINED IN A PHYSICAL 

ABSTRACTION LAYER 

ASSOCIATED WITH THE 

ALTERNATE RADIO 

QUALCOMM 

INCORPORATED 
21/09/2012 CHENNAI 

58 300917 6880/CHENP/2008  12/06/2007 21/06/2006 

LOW-FOAMING 

PREPARATIONS FOR 

CROP PROTECTION 

Bayer Intellectual Property 

GmbH 
27/03/2009 CHENNAI 

59 300922 5090/CHENP/2011  12/01/2010 15/01/2009 
COMMUNICATION 

METHOD AND SYSTEMS 
ABB TECHNOLOGY AG 28/09/2012 CHENNAI 

60 300924 6584/CHENP/2009  12/05/2008 14/05/2007 

POINT-TO-POINT 

COMMUNICATION IN A 

HIGH VOLTAGE POWER 

TRANSMISSION SYSTEM 

ABB TECHNOLOGY AG 26/02/2010 CHENNAI 

61 300930 8953/CHENP/2011  07/05/2010 07/05/2009 

ALPHA HELIX MIMETICS 

AND PROCESS FOR 

PREPARING THE SAME•  

PRISM BioLab Co., Ltd 29/03/2013 CHENNAI 

62 300935 6942/CHENP/2012  26/07/2010 18/02/2010 
ELEVATOR RAIL 

RETAINING DEVICE 

MITSUBISHI ELECTRIC 

CORPORATION 
21/03/2014 CHENNAI 

63 300947 4051/CHENP/2012  05/11/2010 05/11/2009 

A SYSTEM AND 

METHOD TO GASIFY 

AQUEOUS UREA INTO 

AMMONIA VAPORS 

USING SECONDARY 

FLUE GASES 

JOHNSON MATTHEY 

INC. 
28/03/2014 CHENNAI 
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64 300949 6371/CHENP/2011  14/10/2009 10/02/2009 

SEMICONDUCTOR 

LIGHT EMITTING 

DEVICE 

NICHIA CORPORATION 23/11/2012 CHENNAI 

65 300956 4248/CHENP/2008  12/02/2007 17/02/2006 

MACHINE 

TRANSLATION IN 

INSTANT MESSAGING 

APPLICATIONS 

MICROSOFT 

TECHNOLOGY 

LICENSING, LLC 

13/03/2009 CHENNAI 

66 300958 6221/CHENP/2009  17/03/2008 23/03/2007 

METHOD FOR STORING 

A MONOMER PHASE 

THAT IS LIQUID UNDER 

STORAGE CONDITIONS 

BASF SE 08/01/2010 CHENNAI 

67 300964 7212/CHENP/2009  21/03/2008 28/06/2007 

APPARATUS, METHOD 

AND SYSTEM FOR 

INPUTTING 

INFORMATION 

TENCENT 

TECHNOLOGY 

(SHENZHEN) COMPANY 

LIMITED  

12/03/2010 CHENNAI 

68 300972 4258/CHENP/2011  17/12/2008 17/12/2008 

A METHOD OF 

UPGRADING A PLANT 

FOR TRANSMITTING 

ELECTRIC POWER AND 

SUCH A PLANT 

ABB TECHNOLOGY AG 07/09/2012 CHENNAI 

69 300973 7655/CHENP/2013  08/02/2012 28/03/2011 
LIGAND FUNCTIONAL 

SUBSTRATES 

3M INNOVATIVE 

PROPERTIES COMPANY 
31/08/2016 CHENNAI 

70 300975 1369/CHENP/2010  08/08/2008 10/08/2007 

METHODS, SYSTEMS, 

AND COMPUTER 

PROGRAM PRODUCTS 

FOR PERFORMING 

MESSAGE DEPOSIT 

TRANSACTION 

SCREENING 

TEKELEC INC 27/08/2010 CHENNAI 

71 300976 1789/CHENP/2011  23/09/2009 23/09/2008 

METHOD AND 

APPARATUS FOR 

REDUCING SUCCESSIVE 

PRE-REGISTRATION 

ATTEMPTS BY ACCESS 

TERMINALS 

QUALCOMM 

Incorporated 
20/01/2012 CHENNAI 

72 300978 4793/CHENP/2009  15/02/2008 16/02/2007 

GENERATING A DATA 

STREAM AND 

IDENTIFYING POSITIONS 

WITHIN A DATA 

STREAM 

MOBILE IMAGING 

IN SWEDEN AB 
16/10/2009 CHENNAI 

73 300980 42/CHE/2013  
04/01/2013 

12:52:39 
06/01/2012 

SINGLE-PHASE 

PREPARATION OF 

HYDROPHOBIC STARCH 

PRODUCT 

CORN PRODUCTS 

DEVELOPMENT, INC. 
13/05/2016 CHENNAI 

74 300985 413/CHE/2010  
17/02/2010 

17:48:29 
19/02/2009 

MOBILE WIRELESS 

COMMUNICATIONS 

DEVICE WITH SEPARATE 

IN -PHASE (I) AND 

QUADRATURE (Q) PHASE 

POWER AMPLIFICATION 

AND POWER AMPLIFIER 

PRE-DISTORTION AND IQ 

BALANCE COMPENSATION 

BLACKBERRY LIMITED  29/10/2010 CHENNAI 
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75 300988 2853/CHE/2008  10/05/2009   

A SYSTEM FOR 

CONTROLLING VALVE 

OPERATING PERIOD 

DOMMARAJU, 

KRISHNA MOHAN RAJU 
08/06/2012 CHENNAI 

76 300992 3240/CHENP/2009  25/10/2007 10/11/2006 
A METHOD OF FORMING 

A GEL 

COOPERATIE AVEBE 

U.A. 
31/08/2016 CHENNAI 

77 300996 5758/CHENP/2013  14/02/2012 21/02/2011 

METHOD FOR 

REMOVING N2O AND 

NOX FROM THE NITRIC 

ACID PRODUCTION 

PROCESS AND AN 

INSTALLATION 

SUITABLE FOR SAME 

ThyssenKrupp Uhde 

GmbH 
05/09/2014 CHENNAI 

78 300998 201641031000  12/12/2016   

DESIGN AND 

FABRICATION OF 

ADVANCED VERTICAL 

AXIS WIND TURBINE 

WITH SELF-ALIGNMENT 

BLADES 

S. V. VIJAY,T. 

GOPALAKRISHNAN 
02/02/2018 CHENNAI 
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1 300759 913/KOL/2009  
29/06/2009 

16:29:37 
03/07/2008 MOTORCYCLE 

YAMAHA HATSUDOKI 

KABUSHIKI KAISHA  
30/04/2010 KOLKATA  

2 300763 610/KOL/2013  
27/05/2013 

16:56:16 
06/06/2012 

ELECTROCHEMICAL 

OZONIZER AND 

HYDROGEN 

GENERATOR 

MANFRED VïLKER 03/01/2014 KOLKATA  

3 300765 36/KOL/2006  16/01/2006 15/03/2005 

APPARATUS ON A 

CARDING MACHINE 

FOR PROCESSING 

TEXTILE FIBERS WITH 

A CYLINDER 

TRUTZSGHLER GMBH 

& CO.KG. 
03/08/2007 KOLKATA  

4 300766 429/KOL/2012  
13/04/2012 

15:45:32 
  

FLOATING SOAP BAR 

WITH LOWER DENSITY 
ITC LIMITED  26/08/2016 KOLKATA  

5 300774 5114/KOLNP/2011  09/06/2010 09/06/2009 

BIODEGRADABLE 

ABSORBENT 

MATERIAL AND 

METHOD OF 

MANUFACTURE 

WILLIAM CHAMBERS  26/08/2016 KOLKATA  

6 300785 1428/KOLNP/2013  24/11/2011 29/11/2010 

SLIDING ELEMENT, IN 

PARTICULAR A 

PISTON RING, HAVING 

A COATING 

FEDERAL-MOGUL 

BURSCHEID GMBH 
11/04/2014 KOLKATA  

7 300790 1092/KOL/2012  
24/09/2012 

19:03:32 
  

PROCESS FOR 

PREPARING WATER 

DISPERSIBLE 

GRANULES 

FORMULATION OF 

IMIDACLOPRID AND 

THE GRANULE 

PREPARED 

THEREFROM 

UPL LIMITED 28/03/2014 KOLKATA  

8 300792 2830/KOLNP/2008  09/01/2007 10/01/2006 

METHOD OF 

RESTARTING A 

NETWORK DEVICE 

HAVING A PLURALITY 

OF PORTS FOR 

RECEIVING AND 

TRANSMITTING 

LAYER 2 DATA 

 

 

CISCO TECHNOLOGY, 

INC. 
30/01/2009 KOLKATA  
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9 300796 2386/KOLNP/2009  24/10/2007 22/12/2006 
VALVE CONTROL 

DEVICE 
BORGWARNER INC. 17/07/2009 KOLKATA  

10 300804 98/KOLNP/2013  14/06/2011 15/06/2010 

METHOD FOR 

PRODUCING N-

SUBSTITUTED-2-

AMINO-4-

(HYDROXYMETHYLPH

OSPHINYL)-2-

BUTENOIC ACID 

MEIJI SEIKA PHARMA 

CO., LTD. 
05/07/2013 KOLKATA  

11 300805 30/KOL/2006  13/01/2006 25/02/2005 

An Apparatus on a 

spinning preparation 

machine for monitoring at 

lease one sliver 

TRUTZSCHLER GMBH 

& CO. KG. 
03/08/2007 KOLKATA  

12 300807 1232/KOL/2013  30/10/2013 03/11/2012 

WET START-UP 

METHOD FOR 

HYDROGENATION 

UNIT, ENERGY-

SAVING 

HYDROGENATION 

PROCESS AND 

HYDROGENATION 

APPARATUS 

CHINA PETROLEUM & 

CHEMICAL 

CORPORATION,SINOPE

C FUSHUN RESEARCH 

INSTITUTE OF 

PETROLEUM AND 

PETROCHEMICALS 

09/05/2014 KOLKATA  

13 300810 1605/KOL/2008  18/09/2008   

AN AIR OPERATED 

SYSTEM FOR POWER 

GENERATION 

ASHOK KUMAR 15/01/2010 KOLKATA  

14 300815 1210/KOL/2013  
25/10/2013 

14:52:40 
  

AN IMPROVED 

METHOD FOR 

CONTROLLING BULK 

DENSITY OF COAL 

BLEND 

Steel Authority of India 

Limited 
01/05/2015 KOLKATA  

15 300817 378/KOLNP/2013  11/08/2011 12/08/2010 

THERMAL 

TREATMENT PROCESS 

FOR TOBACCO 

MATERIALS 

R. J. REYNOLDS 

TOBACCO COMPANY 
05/07/2013 KOLKATA  

16 300830 220/KOL/2012  
02/03/2012 

16:27:29 
  

SKIN CARE 

COMPOSITION FOR 

ANTI-AGING AND SKIN 

LIGHTENING 

ITC LIMITED  26/08/2016 KOLKATA  

17 300847 487/KOLNP/2013  25/07/2011 11/10/2010 

METHOD AND A 

CLEANING SYSTEM 

FOR CLEANING 

INDUSTRIALLY 

PRODUCED 

COMPONENTS 

 

TMS TURNKEY 

MANUFACTURING 

SOLUTIONS GMBH 

26/08/2016 KOLKATA  

18 300849 1494/KOL/2011  24/11/2011   

A METHOD FOR 

EFFECTIVE 

PERFORMANCE OF A 

COAT ON STEEL 

GALVANIZING POTS 

FOR DROSS 

REDUCTION 

 

STEEL AUTHORITY OF 

INDIA LIMITED  
22/07/2016 KOLKATA  
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19 300850 1078/KOL/2010  
24/09/2010 

16:37:44 
28/09/2009 

CARBON BLACK, A 

PROCESS FOR 

PREPARATION 

THEREOF AND USE 

THEREOF 

EVONIK CARBON 

BLACK GMBH 
02/09/2016 KOLKATA  

20 300851 800/KOL/2006  09/08/2006 21/10/2005 

APPARATUS AT A 

SPINNING 

PREPARATION 

MACHINE, 

ESPECIALLY AT A 

FLAT CARD, ROLLER 

CARD OR THE LIKE, 

FOR THE PURPOSE OF 

MONITORING. 

TRUTZSCHLER GMBH 

& CO.KG. 
29/06/2007 KOLKATA  

21 300860 1264/KOL/2010  
09/11/2010 

16:45:08 
28/01/2010 

FUEL CORRECTION 

SYSTEMS AND 

METHODS 

GM GLOBAL 

TECHNOLOGY 

OPERATIONS, INC. 

23/12/2011 KOLKATA  

22 300861 1412/KOL/2011  03/11/2011   

PROCESS FOR 

REDUCTION OF 

SULFUR IN FCC LIQUID 

PRODUCTS THROUGH 

THE USE OF CO AS A 

REDUCING AGENT 

INDIAN OIL 

CORPORATION LTD. 
31/10/2014 KOLKATA  

23 300867 2843/KOLNP/2010  30/01/2009 30/01/2008 

VALVE ACTUATORS 

HAVING MAGNETIC 

ANGLE SENSORS AND 

SYSTEMS INCLUDING 

SAME 

FLOWSERVE 

MANAGEMENT 

COMPANY 

15/10/2010 KOLKATA  

24 300874 665/KOL/2005  25/07/2005 28/07/2004 

ARTICULATING 

SURGICAL STAPLING 

INSTRUMENT 

INCORPORATING A 

TWO-PIECE FIRING 

MECHANISM 

 

ETHICON ENDO-

SURGERY, INC. 
16/02/2007 KOLKATA  

25 300875 2096/KOLNP/2012  25/02/2011 30/03/2010 

HIGH STRENGTH 

STEEL SHEET HAVING 

EXCELLENT 

DUCTILITY AND 

METHOD FOR 

MANUFACTURING THE 

SAME 

JFE STEEL 

CORPORATION 
22/03/2013 KOLKATA  

26 300893 4977/KOLNP/2007  27/06/2006 27/06/2005 VACCINE NEBULISERS 
WORLD HEALTH 

ORGANIZATION 
02/01/2009 KOLKATA  

27 300894 111/KOLNP/2005  01/07/2003 02/07/2002 

APPARATUS FOR 

PACKAGING CONTACT 

LENSES 

 

JOHNSON & JOHNSON 

VISION CARE, INC. 
24/03/2006 KOLKATA  

28 300895 1275/KOLNP/2008  25/09/2006 07/10/2005 

ELEVATOR CONTROL 

SYSTEM FOR 

REGENERATIVE 

POWER 

 

KONE CORPORATION 26/12/2008 KOLKATA  
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29 300903 1685/KOL/2007  
14/12/2007 

16:51:58 
24/07/2007 

CONVEYING 

INSTALLATION FOR 

THE TRANSPORT OF 

GOODS 

INNOVA PATENT 

GMBH 
10/04/2009 KOLKATA  

30 300904 1181/KOLNP/2011  23/09/2009 25/09/2008 

CAPACITIVE SENSOR 

HAVING ELECTRODES 

ARRANGED ON THE 

SUBSTRATE AND THE 

FLEX CIRCUIT 

APPLE INC. 24/06/2011 KOLKATA  

31 300910 208/KOL/2012  
29/02/2012 

17:25:18 
  

POLYMERIC 

POWDERED COATING 

COMPOSITION FOR 

MAKING LIQUID 

FILLED POLYMERIC 

BEADS AND METHODS 

THEREOF 

ITC LIMITED  26/08/2016 KOLKATA  

32 300918 2575/KOLNP/2008  05/12/2006 05/12/2005 A TOOL SECO TOOLS AB 30/01/2009 KOLKATA  

33 300919 2795/KOLNP/2011  25/03/2010 15/07/2009 

A METHOD FOR 

NOTIFYING 

HANDOVER FAILURE 

INDICATION 

INFORMATION 

ZTE CORPORATION 20/01/2012 KOLKATA  

34 300920 3895/KOLNP/2008  20/01/2007 31/03/2006 

TOOTHING SYSTEM OF 

A GEARWHEEL 

HAVING INVOLUTE 

ROLLER TOOTHING 

SONA BLW 

PRAZISIONSSCHMIEDE 

GMBH 

27/02/2009 KOLKATA  

35 300921 4741/KOLNP/2010  12/06/2009 13/06/2008 

ANTI-AGING OR 

ANTIOXIDANT 

COMPOSITION 

UMICORE SHOKUBAI 

JAPAN CO LTD., 

UMICORE SHOKUBAI 

USA INC. 

25/02/2011 KOLKATA  

36 300928 1262/KOLNP/2009  19/09/2007 29/09/2006 

A COMPOSITION FOR 

IMPROVING IMMUNE 

FUNCTION 

 

4LIFE RESEARCH, LC 29/05/2009 KOLKATA  

37 300929 4371/KOLNP/2009  18/08/2006 16/09/2005 

APPARATUS AND 

METHOD FOR 

PROCESSING 

PLURALITY OF REAL-

VALUED AND 

COMPLEX-VALUED 

SUBBAND SIGNALS 

 

DOLBY 

INTERNATIONAL AB  
23/04/2010 KOLKATA  

38 300931 3095/KOLNP/2012  13/04/2011 15/04/2010 

A PROCESS FOR THE 

PREPARATION OF 

ISOSERINE 

DERIVATIVES 

INDENA S.P.A. 28/06/2013 KOLKATA  

39 300936 4840/KOLNP/2008  25/05/2007 26/05/2006 

APPARATUS AND 

METHODS FOR 

HANDLING 

MATERIALS IN A 3-D 

PRINTER 

 

3D SYSTEMS, INC 20/03/2009 KOLKATA  
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40 300937 178/KOL/2010  
24/02/2010 

16:20:59 
  

A VARIABLE 

PRESSURE-DROP 

DISTRIBUTOR GRID-

NOZZLE SYSTEM IN 

FLUIDIZED BED 

COMBUSTION (FBC) 

BOILERS 

BHARAT HEAVY 

ELECTRICALS LIMITED 
26/10/2012 KOLKATA  

41 300938 1128/KOLNP/2011  31/08/2009 18/09/2008 

METHOD FOR 

DETERMINING THE 

TYPE OF A MOBILE 

RADIO BASE STATION; 

RADIO 

COMMUNICATION 

TERMINAL AND 

NETWORK DEVICES; 

RADIO 

COMMUNICATION 

SMART CARD DEVICE 

INTEL DEUTSCHLAND 

GMBH 
01/07/2011 KOLKATA  

42 300941 1495/KOLNP/2008  09/08/2007 10/08/2006 WEIGHING DEVICE ISHIDA CO., LTD. 02/01/2009 KOLKATA  

43 300943 1717/KOLNP/2009  05/11/2007 17/11/2006 
BARRIER FILM FOR 

FOOD PACKAGING 

NOVA CHEMICALS 

(INTERNATIONAL) S.A. 
12/06/2009 KOLKATA  

44 300944 444/KOL/2005  27/05/2005 28/05/2004 

PIEZO ELECTRICALLY 

DRIVEN BELLOWS 

INFUSER FOR 

HYDRAULICALLY 

CONTROLLING AN 

ADJUSTABLE GASTRIC 

BAND 

ETHICON ENDO-

SURGERY,INC., 
22/12/2006 KOLKATA  

45 300946 60/KOL/2013  
17/01/2013 

16:04:22 
  

METHODOLOGY TO 

IMPROVE STRENGTH 

AFTER REACTION 

(CSR) OF COKE FOR 

STAMP CHARGE 

BATTERY 

TATA STEEL LIMITED 18/07/2014 KOLKATA  

46 300950 3086/KOLNP/2010  18/02/2009 22/02/2008 

METHOD AND SYSTEM 

FOR LOADING OF 

TUBING INTO A 

PUMPING DEVICE 

MEDTRONIC XOMED, 

INC. 
19/11/2010 KOLKATA  

47 300959 2767/KOLNP/2011  02/12/2009 03/12/2008 

NOVEL AMINO C-

XYLOSIDE 

COMPOUNDS, AND 

COSMETIC USE 

LÊOREAL 10/07/2015 KOLKATA  

48 300962 106/KOLNP/2011  26/06/2009 11/07/2008 

AUDIO ENCODER AND 

DECODER FOR 

ENCODING AND 

DECODING AUDIO 

SAMPLES 

FRAUNHOFER-

GESELLSCHAFT ZUR 

FOERDERUNG DER 

ANGEWANDEN 

FORSCHUNG E.V. 

25/03/2011 KOLKATA  

49 300965 820/KOL/2009  
02/06/2009 

15:51:46 
  

AN IMPROVED 

PLENUM CHAMBER 

FOR AIR COOLED 

HEAT EXCHANGERS 

 

 

BHARAT HEAVY 

ELECTRICALS LIMITED 
26/08/2016 KOLKATA  
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50 300977 979/KOLNP/2011  04/09/2009 11/09/2008 

APPARATUS, METHOD 

AND COMPUTER 

PROGRAM FOR 

PROVIDING A SET OF 

SPATIAL CUES ON THE 

BASIS OF A 

MICROPHONE SIGNAL 

AND APPARATUS FOR 

PROVIDING A TWO-

CHANNEL AUDIO 

SIGNAL AND A SET OF 

SPATIAL CUES 

FRAUNHOFER-

GESELLSCHAFT ZUR 

FOERDERUNG DER 

ANGEWANDTEN 

FORSCHUNG E.V. 

20/05/2011 KOLKATA  

51 300982 442/KOL/2012  
18/04/2012 

15:54:28 
20/04/2011 

SANITIZING 

ELEMENTS 

ARISTON THERMO 

(CHINA) CO., LTD 
21/06/2013 KOLKATA  

52 300983 1050/KOL/2009  
11/08/2009 

15:13:37 
01/09/2008 

HOOK NEDDLE WITH 

CANTED ELLIPTICAL 

CROSS-SECTION OF 

THE HOOK 

GROZ-BECKERT KG 07/05/2010 KOLKATA  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

CONTINUED TO PART- 3 


